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Government of India
Ministry of Commerce and Industry

Department of Commerce 

 DIRECTORATE GENERAL OF FOREIGN TRADE
 (DES - V SECTION)

MINUTES OF THE NORMS COMMITTEE- V 
 

MEETING No. NC/5/MEET/Aug/202223/6                                       DATED: 08/09/2022 
 

Please Note

For information of exporters, Norms Committee - V  handles all cases pertaining to fixation/ratification of 
norms for Export Products falling under ITC (HS) Chapter 41 to 43, 50 to 67 .Communications in respect 
of cases/pertaining to NC-  V  may be sent to email address:   nc5.dgft@nic.in

I. 

The Norms Committee has taken decision only with respect to technical aspect/wastage norms. While 
redeeming the applications, RAs should check that the applicant has fulfilled all requirements as 
prescribed in policy/procedure including those in Policy Circulars issued from time to time or any other 
provisions under FTP/HBP for EODC.

II. 

Wherever the Committee has fixed Norms, the concerned RA may ensure that AA is issued on the 
wastages/consumption as ratified by the Committee or as per wastages claimed in the application, 
whichever is less.

III. 

Meeting No. NC/5/MEET/Aug/202223/6 dated 08/09/2022 of Norms Committee - V  for the year 2022-23 was 
held on 08/09/2022 under the Chairmanship of JAI PAL,Deputy DGFT  to consider the following applications for 
ratification of norms in respect of advance authorizations under Duty Exemption Scheme (Chapter-4) of Foreign 
Trade Policy 2015-20.

The following members were present in the meeting:-

S.No. Name and Designation of Representatives Department

1 MANOJ MEENA ,Deputy Director Directorate General of Foreign Trade, Delhi

2 KuldEEp Singh,Technical Authority Technical Consultant,DGFT

3 ramasrey lal,Technical Authority Technical Consultant,DGFT

4 NAND Lal,Technical Authority Technical Consultant,DGFT

5 SHAISH KUMAR,Technical Authority Technical Consultant,DGFT

6 JD GIRI,Technical Authority Technical Consultant,DGFT

7 JAI PAL,Deputy DGFT Directorate General of Foreign Trade, Delhi

 

Case Details and Decision(s):
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Case No. 1 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name KERALA BALERS PRIVATE LTD

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00234998AM22

RA File Number 102404000060 AM21

Licence No and 
Date

1011000001/null

Norms Committee Decision: 

The Committee considered the case as per agenda along-with other relevant papers and taking cue from 
approved norms of AA no 1010060347 dated 13.12.2019, meeting no 16/84-ALC3/2019 date 16.01.2020 , 
decided to approve the Adhoc norms as under:

Export item Qty Import item Qty Recommended

Rubber Backed Nylon Non 
Woven Door Mats

29126  Sq. Mtr Relevant Nylon Non Woven 
Floor

Covering

30000 Sq. Mtr

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 2 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name OPERA GLOBAL PRIVATE LIMITED

Meeting Number and Date NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM REVIW00264637AM22

RA File Number 052404000071 AM18

Licence No and Date 0510402605/17/05/2017

Norms Committee Decision: 

The Committee considered the case as per agenda along-with other relevant papers and based on 
recommendation of technical authority, committee decided to re-fix the Adhoc norms as under:
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Details of Export List Qty import item Qty 
Recommended

BABIES GARMENTS/BABIES 
DRESS

Made out of 61% Polyester 36% 
Viscose 3% Metallic Woven 

Jacquard Yarn Dyed Fabric (width 
57-58" inches GSM 164+/-10%)

5220

Nos.

61% Polyester 36% 
Viscose 3% Metallic 

Woven Jacquard Yarn 
Dyed Fabric GSM 

164+/-10%

0.76

Sq. Mtr/Pc

BABIES  ARMENTS/BABIES 
DRESS

Made out of 54% Polyester 37% 
Viscose 9% Metallic Woven 

Jacquard Yarn Dyed Fabric (width 
57-58" inches 179 GSM +/-10%)

3240

Nos.

54% Polyester 37% 
Viscose 9% Metallic 

Woven Jacquard Yarn 
Dyed Fabric (width 

57-58" inches 179 
GSM +/-10%)

0.45

Sq. Mtr/Pc

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 3 / NC/5/MEET/Aug/202223/6

Case Status Case Rejected

Party Name AMKO EXPORTS

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM REVIW00000605AM23

RA File Number 052304000094 AM19

Licence No and 
Date

0510406613/25/05/2018

Norms Committee Decision: 

The Committee considered the case as per agenda and noted that the firm has requested for re-fixation of 
norms of meeting no 06/84-ALC3/2018 Dated: 20/06/2018. The committee went through the details 
submitted in this case and decided to maintain the status quo of the previous decision.

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 4 / NC/5/MEET/Aug/202223/6

Case Status Case Rejected

Party Name AMKO EXPORTS

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM REVIW00000447AM23
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RA File Number 052304000221 AM19

Licence No and 
Date

0510407496/09/08/2018

Norms Committee Decision: 

The Committee considered the case as per agenda and noted that the firm has requested for re-fixation of 
norms of meeting no 12/84-ALC3/2018 Dated: 13/09/2018. The committee went through the details 
submitted in this case and decided to maintain the status quo of the previous decision.

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 5 / NC/5/MEET/Aug/202223/6

Case Status Case Rejected

Party Name TEXPORT OVERSEAS PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00367730AM22

RA File Number NA

Licence No and 
Date

0710114452/23/01/2019

Norms Committee Decision: 

The Committee considered the case as per agenda and noted that the firm has requested for re-fixation of 
norms of NC decision in its meeting no 03/AM22 Dated: 16/07/2021. The committee went through the 
details submitted in this case and noted that the firm has not submitted a measurement chart to substantiate 
oversize(XXL) and it appears normal jacket size in image. Hence, the committee decided to maintain the 
Status Quo of the previous decision.

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 6 / NC/5/MEET/Aug/202223/6

Case Status Case Rejected

Party Name SAIVANA EXPORTS PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM REVIW00000157AM23

RA File Number 052404000017 AM20

Licence No and 
Date

0510410212/11/04/2019

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and noted that firm has 
submitted improper reply. Consequently, committee could not calculate the required qty of import items and 
decided to reject the case.

RA concerned may take necessary action subject to compliance of other usual conditions.

 

UDIN00219762AM23

This document has been digitally signed by MANOJ  KUMAR MEENA , Deputy Director on 30-09-2022 12:24:38.



5

Case No. 7 / NC/5/MEET/Aug/202223/6

Case Status Case Rejected

Party Name AMKO EXPORTS

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM REVIW00306183AM22

RA File Number 052304000005 AM20

Licence No and 
Date

0510410213/11/04/2019

Norms Committee Decision: 

The Committee considered the case as per agenda and noted that the firm has requested for re-fixation of 
norms of NC decision in its meeting no 08/84-ALC3/2019 Dated: 01/08/2019. The committee went through 
the details submitted in this case and decided to maintain the status quo of the previous decision.

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 8 / NC/5/MEET/Aug/202223/6

Case Status Case Rejected

Party Name SAIVANA EXPORTS PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM REVIW00000155AM23

RA File Number 052404000290 AM20

Licence No and 
Date

0510411539/19/08/2019

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and noted that firm has 
submitted improper reply. Consequently, committee could not calculate the required qty of import items and 
decided to reject the case.

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 9 / NC/5/MEET/Aug/202223/6

Case Status Case Rejected

Party Name AMKO EXPORTS

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM REVIW00306261AM22

RA File Number 052304000242 AM20

Licence No and 
Date

0510411869/18/09/2019

Norms Committee Decision: 

The Committee considered the case as per agenda and noted that the firm has requested for re-fixation of 
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norms of meeting no 11/84-ALC3/2019 date 03.10.2019. The committee went through the details submitted 
in this case and decided to maintain the status quo of the previous decision.

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 10 / NC/5/MEET/Aug/202223/6

Case Status Case Rejected

Party Name AMKO EXPORTS

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM REVIW00306216AM22

RA File Number 052304000301 AM20

Licence No and 
Date

0510412309/31/10/2019

Norms Committee Decision: 

The Committee considered the case as per agenda and noted that the firm has requested for re-fixation of 
norms of meeting no 14/84-ALC3/2019 date 21.11.2019. The committee went through the details submitted 
in this case and decided to maintain the status quo of the previous decision.

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 11 / NC/5/MEET/Aug/202223/6

Case Status Case Rejected

Party Name AMKO EXPORTS

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM REVIW00001976AM23

RA File Number 052304000199 AM21

Licence No and 
Date

0510415439/07/10/2020

Norms Committee Decision: 

The Committee considered the case as per agenda and noted that the firm has requested for re-fixation of 
norms of meeting no NC/5/MEET/Sep/202122/9date 07.01.2022. The committee went through the details 
submitted in this case and decided to maintain the status quo of the previous decision.

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 12 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name R K INDUSTRIES IV

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number 018405000786AM21
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RA File Number 042404000107 AM21

Licence No and 
Date

0410167151/12/10/2020

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and noted that firm has 
submitted their reply.  The Committee went through the details submitted in this case and decided to defer 
the case for examination.

The case stands deferred for re-listing.

 
Case No. 13 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name ARVIND LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number 018405000785AM21

RA File Number 082404000230 AM21

Licence No and 
Date

0810148787/13/10/2020

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and noted that firm has 
submitted improper reply. Therefore, committee decided to send a reminder to the firm to furnish the CAD, 
Image and Measurement chart.

The case stands deferred for re-listing.

 
Case No. 14 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name INTERMARKET INDIA PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number 018405000788AM21

RA File Number 039404000511 AM21

Licence No and 
Date

0310838903/15/10/2020

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and based on of 
recommendation of technical authority, decided to approve the input output norms as under:
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Details of Export List Qty import item Qty Recommended

Isolation Gown

Made of 99% Polyester 1% 
Carbon Fabric GSM 85+ /-10%

35000

Nos.

99% Polyester 1% 
Carbon Fabric GSM 85 

+ / - 10%

2.78

Sq. Mtr/Pc

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 15 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name UNITED COIR FACTORIES

Meeting Number and Date NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number 018405000794AM21

RA File Number 102404000052 AM21

Licence No and Date 1010060681/16/10/2020

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and based on of 
recommendation of technical authority, decided to approve the input output norms as under:

Details of Export List Qty import item Qty Recommended

PVC RESIN 210000

KGS

PVC BACKED COIR DOOR MATS

(CONTAINING PVC COMPOUND 
NOT LESS THAN 340,000 KG)

1120000

KG

DOTP 147000

KGS

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 16 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name CLEAR EDGE FILTRATION INDIA PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number 018405000802AM21

RA File Number 132404000042 AM21

Licence No and 1310049714/21/10/2020
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Date

Norms Committee Decision: 

 

The Committee considered the case as per agenda along with other relevant papers and noted that the firm 
has submitted their reply. The committee went through the details submitted in this case and based on 
recommendation of technical authority, decide to approve the Adhoc norms as under;

Export item Qty. Import item Qty. Recommended

INDUSTRIAL FILTER CLOTHS 8600 Sq. Mtr FILTER CLOTHS 9030 Sq. Mtr.

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 17 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name PINNACLE CLOTHING CO

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number 018405000804AM21

RA File Number 052404000367 AM21

Licence No and 
Date

0510415606/22/10/2020

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and based on of 
recommendation of technical authority, decided to approve the input output norms as under:

Details of Export List Qty import item Qty Recommended

Girls Playsuit Made with 100% 
Cotton Woven Solid Dyed 

Fabric GSM 120+-10%

73333.0

Nos.

100% Cotton Woven 
Solid Dyed Fabric 
GSM 120+-10%

1.28

Sq. Mtr/Pc

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 18 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name INTERMARKET INDIA PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number 018405000809AM21
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RA File Number 039404000512 AM21

Licence No and 
Date

0310839130/26/10/2020

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and based on of 
recommendation of technical authority, decided to approve the input output norms as under:

The Committee considered the case as per agenda along with other relevant papers and based on of 
recommendation of technical authority, decided to approve the input output norms as under:

Details of Export List Qty import item Qty Recommended

Isolation Gown

Made of 99% Polyester 1% 
Carbon Fabric GSM 105+ /-

10%

35000

Nos.

99% Polyester 1% 
Carbon Fabric GSM 

105 + / - 10%

2.78

Sq. Mtr/Pc

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 19 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name ANISH (INDIA) EXPORTS

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number 018405000814AM21

RA File Number 052304000260 AM21

Licence No and 
Date

0510415695/29/10/2020

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant paper and noted that firm has 
submitted their reply. The committee went through the details submitted in this case and based on 
recommendation of technical authority, decide to approve the Adhoc norms as under;
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Export item Qty. Import item Qty. Recommended

Ladies Shirt (Full Sleeve)

Made of

70% LYOCELL/30% LINEN WOVEN 
YARN DYED FABRIC, WIDTH: 140 CMS 

+/- 10%, GSM: 170.097 +/- 10 %

(Net Content of import item: = 4,090.910 
SQM.)

1500 Nos. 70% LYOCELL/30% 
LINEN WOVEN YARN 

DYED FABRIC, WIDTH: 
140 CMS +/- 10%, GSM: 

170.097 +/- 10 %

2.75 Sq. Mtr/Pc

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 20 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name RICHA GLOBAL EXPORTS PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number 018405000821AM21

RA File Number 052404000403 AM21

Licence No and 
Date

0510415760/06/11/2020

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and based on of 
recommendation of technical authority, decided to approve the input output norms as under:

Details of Export List Qty import item Qty. Recommended

100% VISCOSE (RAYON) 
PRINTED WOVEN 

FABRIC. GSM. 130 (+/-
10%)

4.80 Sq. Mtr/PcLADIES DRESS OF 100% 
VISCOSE (RAYON) PRINTED 

WOVEN FABRIC. GSM. 130 (+/-
10%) & (100% VISCOSE (RAYON) 

DYED WOVEN FABRIC. GSM. 
130 (+/-10%), STYLE NO.3259U)

12486 Nos.

100% VISCOSE RAYON 
DYED WOVEN FABRIC. 

GSM. 130 (+/-10%)

0.15 Sq. Mtr/Pc

 

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 21 / NC/5/MEET/Aug/202223/6
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Case Status Case Approved

Party Name PINNACLE CLOTHING CO

Meeting Number and 
Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number 018405000829AM21

RA File Number 052404000411 AM21

Licence No and Date 0510415794/09/11/2020

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and based on of 
recommendation of technical authority, decided to approve the input output norms as under:

Details of Export List Qty import item Qty Recommended

Girls Jumpsuit made with 
100% Cotton Woven solid 

Dyed Fabric GSM 100+-10% 
With Embroidery

20000

Nos.

100% Cotton Woven 
Solid Dyed Fabric GSM 

100+-10% With 
Embroidery

2.0 Sq. Mtr/Pc

 

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 22 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name KIWI ENTERPRISES PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number 018405000830AM21

RA File Number 052304000276 AM21

Licence No and 
Date

0510415804/09/11/2020

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant paper and noted that firm has 
submitted their reply. The committee went through the details submitted in this case and based on 
recommendation of technical authority, decide to approve the Adhoc norms as under;

Export Item Name:- Ladies Hand Bag with a Cell phone Case and a Cross Body (Made of 100% PU 
Fabric with Rubber Coated, 100% PU Fabric with PU Backing, 100% PU Fabric with PVC Coated, 100% 
PU Fabric with Polyester Lining, 100% PU Fabric)

Quantity : 6362 Number

Import Items:
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S. 
No.

Item Description Specification UOM Quantity 
Recommended

01 100% PU Fabric

with RubberCoated

Width 52”, 966 GSM

+/-10%
Sq.Mtr Net+3%

02 100% PU Fabric with Rubber   
Coated

Width 52”, 954 GSM

+/-10%
Sq.Mtr Net+3%

03 100% PU Fabric 

with PU Backing

Width 52”, 1142 GSM

+/-10%
Sq.Mtr Net+3.5%

04 100% PU Fabric

with PU Backing

Width 52”, 1131 GSM

+/-10%
Sq.Mtr Net+3.5%

05 100% PU Fabric

with PVCCoated

Width 52”, 1814 GSM +/-
10%

Sq.Mtr Net +3%

06 100% PU Fabric 

with PVCCoated

Width 52”, 1850 GSM

+/-10%
Sq.Mtr Net +3%

07 100% PU Fabric 

with PVCCoated

Width 52",    1004 GSM

+/-10%
Sq.Mtr Net +3%

08 100% PUFabric

with PVCCoated

Width 52Inches, 935 GSM

+/-10%
Sq.Mtr Net +3%

09 100% PU Fabric

with Polyester Lining

Width 52Inches, 783 GSM

+/-10%
Sq.Mtr Net +4%

10 100% PU Fabric

with Polyester Lining

Width 52”, 750 GSM

+/-10%
Sq.Mtr Net +4%

UDIN00219762AM23

This document has been digitally signed by MANOJ  KUMAR MEENA , Deputy Director on 30-09-2022 12:24:38.



14

11
100% PU Fabric

Width 52”, 350 GSM

+/-10%
Sq.Mtr Net +3%

12
100% PU Fabric

Width 52”, 350 GSM

+/-10% Sq.Mtr Net +3%

Export Item 2:Ladies Hand BAG with an Earbud Case and A Pouch (Made of 100% Nylon Woven Dyed 
Fabric ,100% PU Fabric with PVC Coated, 100% PU Fabric.

Quantity : 7386 Number

Import Items:

S. 
No.

Item Description Specification UOM Quantity 
Recommended

01 100% NYLON WOVEN DYED 
FABRIC 

Width - 52" 210GSM

+/-10%
Sq.Mtr Net +3%

02 100% NYLON WOVEN DYED 
FABRIC 

Width - 52" 210GSM

+/-10%
Sq.Mtr Net +3%

03 100% NYLON WOVEN DYED 
FABRIC 

Width - 52", 210GSM

+/-10%
Sq.Mtr Net +3%

04 100% NYLON WOVEN DYED 
FABRIC 

Width - 52" 210GSM

+/-10%
Sq.Mtr Net +3%

05 100% NYLON WOVEN DYED 
FABRIC 

Width-52", 210GSM

+/-10%
Sq.Mtr Net +3%

06 100% NYLON WOVEN DYED 
FABRIC 

Width - 52", 
210GSM 

+/-10%

Sq.Mtr Net +3%

UDIN00219762AM23

This document has been digitally signed by MANOJ  KUMAR MEENA , Deputy Director on 30-09-2022 12:24:38.



15

07 100% PU FABRIC WITH PVC 
COATED 

Width - 52", 
2166GSM

+/-10%

Sq.Mtr Net +3.5%

08 100% PU FABRIC WITH PVC 
COATED 

Width - 52", 
1265GSM

+/-10%

Sq.Mtr Net +3.5%

09 100% PU FABRIC  Width -52", 350GSM

+/-10%
Sq.Mtr Net +3.5%

Export Item 3:-

BACKPACK BAG  (Made of 100% PU Fabric with Rubber Coated,100%PU Fabric, 100%PU Fabric 
with PVC coated)

Export  Quantity :  4760 Number

Import Items:

S. 
No.

Item Description Specification UOM Quantity 
Recommended

01
100% PU FABRIC WITH RUBBER   

COATED

Width 52”, 1268 
GSM

+/-10%

Sq.Mtr Net +3%

02
100% PU FABRIC WITH RUBBER   

COATED

Width 52”, 1330 
GSM

+/-10%

Sq.Mtr Net +3%

03
100% PU FABRIC

Width 52”, 350 GSM 

+/-10%
Sq.Mtr Net +3%

04
100% PU FABRIC

Width 52”, 350 GSM

+/-10%
Sq.Mtr Net +3%
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05

100% PU FABRIC WITH   PVC COATED

Width 52”, 1277 
GSM 

+/-10%

Sq.Mtr Net +3%

06

100% PU FABRIC WITH   PVC COATED

Width 52”, 1414 
GSM

+/-10%

Sq.Mtr Net +3%

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 23 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name PINNACLE CLOTHING CO

Meeting Number and 
Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number 018405000827AM21

RA File Number 052404000414 AM21

Licence No and Date 0510415785/09/11/2020

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and based on of 
recommendation of technical authority, decided to approve the input output norms as under:

Details of Export List Qty import item Qty Recommended

Girls Jumpsuit made with 
100% Cotton Woven solid 

Dyed Fabric GSM 100+-10% 
With Embroidery

20000

Nos.

100% Cotton Woven 
Solid Dyed Fabric GSM 

100+-10% With 
Embroidery

2.0 Sq. Mtr/Pc

 

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 24 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name QUALIANCE INTERNATIONAL PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number 018405000832AM21

RA File Number 039504000512 AM21

Licence No and 0310839474/11/11/2020
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Date

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant paper and noted that firm has 
submitted their reply. The committee went through the details submitted in this case and based on 
recommendation of technical authority; decide to approve the Adhoc norms as applied for.

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 25 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name ORNATUS

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number 018405000833AM21

RA File Number 039504000513 AM21

Licence No and 
Date

0310839476/11/11/2020

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant paper and noted that firm has 
submitted their reply. The committee went through the details submitted in this case and based on 
recommendation of technical authority, decide to approve the Adhoc norms as under;

Export item Qty. Import item Qty. Recommended

Satin Uni100%Tencel fabrics W 145 
GSM 107+/-10% asstd. Color

255 Mtr.TWO SIDED REVERSABLE 
GENTS JACKET Asstd Size

150 Nos.

Satin Digital print fabrics of 66% 
Cupro 34% viscos Width 143 GSM 
165+-10% asstd. Color

255 Mtr.

Satin Uni100%Tencel fabrics W 145 
GSM 107 +/- 10% asstd. Color

750 MtrTWO SIDED REVERSABLE 
LADIES JACKETS Asstd Size

500 Nos.

Satin Digital print fabrics of 66% 
Cupro 34% viscos Width 143 GSM 
165+- 10% asstd. Color

750 Mtr

GSM should be match in both the export and import items.

RA concerned may take necessary action subject to compliance of other usual conditions.
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Case No. 26 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name PINNACLE CLOTHING CO

Meeting Number and 
Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number 018405000835AM21

RA File Number 052404000423 AM21

Licence No and Date 0510415838/12/11/2020

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and based on of 
recommendation of technical authority, decided to approve the input output norms as under:

Details of Export List Qty import item Qty Recommended

Girls Jumpsuit made with 
100% Cotton Woven Yarn 

Dyed Fabric GSM 138+-10% 
With Embroidery

55000

Nos.

100% Cotton Woven 
Yarn Dyed Fabric GSM 

138+-10% With 
Embroidery

2.0 Sq. Mtr/Pc

 

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 27 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name RICHA GLOBAL EXPORTS PRIVATE LIMITED

Meeting Number and Date NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number 018405000836AM21

RA File Number 052404000424 AM21

Licence No and Date 0510415839/12/11/2020

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant paper and noted that firm has 
submitted their reply. The committee went through the details submitted in this case and based on 
recommendation of technical authority; decide to approve the Adhoc norms as under:

Details of Export List Qty. import item Qty 
Recommended

Ladies Trouser with Fabric Belt

Style no.72622 spp000031

72722spp000031 72822spp000031

7024

Nos.

59% Cotton 38% 
Tencel (lyocell) 3% 

Spandex un-bleached 
Woven Fabric. GSM 

2.80 Sq. Mtr/Pc
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Made of 59% Cotton 38% Tencel 
(lyocell) 3% Spandex un-bleached 
Woven Fabric. GSM 290 (+/-10%)

290 (+/-10%)

 

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 28 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name RICHA GLOBAL EXPORTS PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number 018405000837AM21

RA File Number 052404000425 AM21

Licence No and 
Date

0510415840/12/11/2020

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and noted that firm has 
submitted their reply.  The Committee went through the details submitted in this case and decided to defer 
the case for examination.

The case stands deferred for re-listing.

 
Case No. 29 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name SILVER CREST CLOTHING PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number 018405000838AM21

RA File Number 072404000228 AM21

Licence No and 
Date

0710117270/12/11/2020

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant paper and noted that firm’s 
reply is not proper. Based on recommendation of technical authority, committee decided to ask the firm to 
furnish the following:

Measurement chart.                                                                                                            1. 

CADs with mentioning the components of garments for which the respective CAD has been 
submitted.  

2. 

More than one input is used in both garments. Specify in the image where each input is used.3. 

Justify higher requirement of shell fabric when pocketing fabric is also claimed separately.4. 

High quantity of fabric in shell in both the garments and very high requirement of lining in Vest Coat 5. 
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to be justified.

The case stands deferred for re-listing.

 
Case No. 30 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name SILVER CREST CLOTHING PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number 018405000842AM21

RA File Number 072404000230 AM21

Licence No and 
Date

0710117294/19/11/2020

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant paper and noted that firm’s 
reply is not proper. Based on recommendation of technical authority, committee decided to ask the firm to 
furnish the following:

Images of garments.1. 

CADs mentioning to which component the respective CAD belongs to 2. 

No. of bundles for each CAD.3. 

For each garment, more than one component is used. The location of each component to be shown in 
the image of the garment.

4. 

When pocketing fabric is claimed separately higher requirement of Shell fabric to be justified.5. 

Shell and lining fabric have been used more than once. Justify.6. 

Measurement charts to specify product description.7. 

The case stands deferred for re-listing.

 
Case No. 31 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name DAKS INDIA INDUSTRIES PRIVATE LIMITED

Meeting Number and Date NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number 018405000844AM21

RA File Number 052304000297 AM21

Licence No and Date 0510415983/25/11/2020

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant paper and noted that firm has 
submitted their reply. The committee went through the details submitted in this case and based on 
recommendation of technical authority; decide to approve the Adhoc norms as under:

Taking cue from G-33, the following norms are recommended:
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EXPORT S.NO EXPORT ITEMS STYLE NO QTY

1 BACK PACK BAG STYLE# DT615220 – BSHANGHAI 5003 NOS.

Import Items:

S.NO Description Technical Specification UOM Qty. + Wastages 
(%)

1 100% PU Synthetic fabric  Width 56" GSM 703 +-10% SQM Net+4.07

2 100% PU Synthetic fabric  Width 56" GSM 555 +-10% SQM Net+3.06

3 100% PU Synthetic fabric  Width 56" GSM 1150+-10% SQM Net+2.52

4 100% PU Synthetic fabric  Width 56" GSM 1820+-10% SQM Net+4.76

5 100% PU Synthetic fabric  Width 56" GSM 1820+-10% SQM Net+4.91

6 100% PU Synthetic fabric  Width 56" GSM 950+-10% SQM Net+3.96

7
100% POLYESTER WOVEN DYED 
FABRIC 

Width 56" GSM 94+-10%
SQM

Net+3.00

8 100% Poly Vinle Chloride (PVC)  Width 56" GSM 456+-10% SQM Net+3.20

9 100% Poly Vinle Chloride (PVC) fabric  Width 56" GSM 344+-10% SQM Net+3.83

10
100% POLYESTER WOVEN DYED 
FABRIC

Width 0.095" GSM 550+-10%
SQM

Net+2.46

45 METAL ZIPPER Shiny brass BLACK#1 Yard Net+1

46 NYLON ZIPPER #3  BLACK Yard Net+1

47 METAL LOCK 1.5"*3/4“ Shiny brass NOS Net+1

48 METAL LOGO 5MM Shiny Brass NOS Net to net

49 METAL RING 2"*5.0MM Shiny Nickel NOS Net+1
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50 RING + METAL CHAIN 3/8"-SM-063+1.5" NOS Net+1

51 METAL EYELET 1/2"*3/8"1.8MM Shiny brass NOS Net+1

52 METAL MAGNET SNAP 10MM Shiny Nickel NOS Net+1

53 METAL LOGO B1703V2 3MM NOS Net to net

54 METAL LOGO SM-240B Shiny brass NOS Net to net

55 METAL BUCKLE 3/4"*4.0MM Shiny Nickel NOS Net to net

56 METAL ZIPPER PULLER Shiny Nickel /Shiny Gold NOS Net+1

57 METAL ZIPPER PULLER Shiny Nickel /Shiny Gold NOS Net+1

58 NYLON STITCHING THREAD BLACK#1,GREY(1233m/pc Nt. Wt: 0.132gm/pc ) NOS Net+1

59 NYLON STITCHING THREAD BLACK#1,GREY(1233m/pc Nt. Wt: 0.132gm/pc ) NOS Net+1

60
COTTON STITCHING THREAD

#604 BLACK#1(1736m/pc and Nt. Wt: 
0.140gm/pc )

NOS
Net+1

61 EDGE PAINT BSHANGHAI/ DT615220 BLACK K.G 118*

*Subject to 2% FOB value of export

EXPORT S.NO EXPORT ITEMS STYLE NO QTY

2 BACK PACK BAG STYLE# # DT615190 – BDALIAN 7803 NOS.

Import Items:

IMPORT 
S.NO

Description Technical Specification UOM Wastages 
(%)

11
100% PU Synthetic 
fabric 

Width 56" GSM 1450+-10%
SQM

Net+3.01

100% PU Synthetic 12 Width 56" GSM 2507+-10% SQM Net+3.11
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fabric 

13
100% PU Synthetic 
fabric 

Width 56" GSM 1517+-10%
SQM

Net+3.14

14
100% PU Synthetic 
fabric 

Width 56" GSM 1061+-10%
SQM

Net+2.94

19

100% POLYESTER 
WOVEN DYED 
FABRIC 

Width 56" GSM 59.3+-10%
SQM

Net+3.39

20

100% POLYESTER 
WOVEN DYED 
FABRIC 

Width 56" GSM 67+-10%
SQM

Net+3.02

21

100% POLYESTER 
WOVEN DYED 
FABRIC

Width 56" GSM 94+-10%
SQM

Net+3.00

22
100% Polyester 
Elastic Dyed tape 

Width0.45" GSM 700+-10%
SQM

Net+2.74

62 METAL ZIPPER 5#-Zipper Shiny Nickel Yard Net+1

63 METAL ZIPPER 3# Shiny Nickel Yard Net+1

64 NYLON ZIPPER #3 NATUAL  BLACK Yard Net+1

65 METAL LOGO SM-240B Shiny Nickel NOS Net to net

66 METAL RING 1/2"*3/8"2MM Shiny Nickel NOS Net+1

67
METAL DOG 
HOOK

1/2" Shiny brass
NOS

Net+1

68 METAL RING 1/2"*3/8"1.8MM Shiny brass NOS Net+1

69 METAL BUCKLE 1.5"*3/4"H*4 MM Shiny brass NOS Net to net

70 METAL RING 3/8"-SM-063 Shiny Nickel NOS Net+1
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71 DOG HOOK 3/4" Shiny brass NOS Net+1

72 METAL LOGO 1/2" Shiny Nickel NOS Net to net

73
METAL ZIPPER 
PULLER

3#Shiny Nickel/Shiny brass
NOS

Net+1

74
METAL ZIPPER 
PULLER

5#Shiny Nickel/Shiny brass
NOS

Net+1

75
METAL ZIPPER 
PULLER

3#Shiny Nickel/Shiny brass
NOS

Net+1

76
BINDING 
WEBBING

7/8" NATUAL/BLACK
NOS

Net+1

77

NYLON 
STITCHING 
THREAD

BLACK#1,BLUE#29,SADDLE#702 AND PEACH#327(1233m/pc Nt. Wt: 
0.132gm/pc )

NOS

Net+1

78

COTTON 
STITCHING 
THREAD

WINNIE FLORAL ORANGE,BLOSSOM FLORAL YELLOW,BRUSHED 
FLORAL BLACK,BRUSHED FLORAL BLUSH MULTI POLY CREPE 
SCARF ,NATURAL,BLACK#1(1736m/pc and Nt. Wt: 0.140gm/pc )

NOS

Net+1

79 EDGE PAINT BDALIAN/ DT615190  BLACK/412C EXPRESSO  K.G 398*

*Subject to 2% FOB value of export

EXPORT S.NO EXPORT ITEMS STYLE NO QTY

3 BACK PACK BAG STYLE# # DT615190 – BDALIAN 1255 NOS.

Import Item:

IMPORT 
S.NO

Description Technical Specification UOM Qty, Wastages 
(%)

15 100% PU Synthetic fabric  Width 56" GSM 1211+-10% SQM Net+3.04

16 100% PU Synthetic fabric Width 56" GSM 2100+-10% SQM Net+3.13

17 100% PU Synthetic fabric  Width 56" GSM 1240+-10% SQM Net+3.13
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18 100% PU Synthetic fabric  Width 56" GSM 856+-10% SQM Net+3.21

19
100% POLYESTER WOVEN 
DYED FABRIC 

Width 56" GSM 59.3+-10%
SQM

Net+3.39

20
100% POLYESTER WOVEN 
DYED FABRIC 

Width 56" GSM 67+-10%
SQM

Net+3.02

21
100% POLYESTER WOVEN 
DYED FABRIC 

Width 56" GSM 94+-10%
SQM

Net+3.00

22
100% Polyester Elastic Dyed 
tape 

Width0.45" GSM 700+-10%
SQM

Net+2.74

62 METAL ZIPPER 5#-Zipper Shiny Nickel Yard Net+1

63 METAL ZIPPER 3# Shiny Nickel Yard Net+1

64 NYLON ZIPPER #3 NATUAL  BLACK Yard Net+1

65 METAL LOGO SM-240B Shiny Nickel NOS Net to net

66 METAL RING 1/2"*3/8"2MM Shiny Nickel NOS Net+1

67 METAL DOG HOOK 1/2" Shiny brass NOS Net+1

68 METAL RING 1/2"*3/8"1.8MM Shiny brass NOS Net+1

69 METAL BUCKLE 1.5"*3/4"H*4 MM Shiny brass NOS Net to net

70 METAL RING 3/8"-SM-063 Shiny Nickel NOS Net+1

71 DOG HOOK 3/4" Shiny brass NOS Net+1

72 METAL LOGO 1/2" Shiny Nickel NOS Net to net

73 METAL ZIPPER PULLER 3#Shiny Nickel/Shiny brass NOS Net+1

74 METAL ZIPPER PULLER 5#Shiny Nickel/Shiny brass NOS Net+1
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75 METAL ZIPPER PULLER 3#Shiny Nickel/Shiny brass NOS Net+1

76 BINDING WEBBING 7/8" NATUAL/BLACK NOS Net+1

77
NYLON STITCHING 
THREAD

BLACK#1,BLUE#29,SADDLE#702 AND 
PEACH#327(1233m/pc Nt. Wt: 0.132gm/pc ) NOS Net+1

78

COTTON STITCHING 
THREAD

WINNIE FLORAL ORANGE,BLOSSOM FLORAL 
YELLOW,BRUSHED FLORAL BLACK,BRUSHED 
FLORAL BLUSH MULTI POLY CREPE SCARF 
,NATURAL,BLACK#1(1736m/pc and Nt. Wt: 0.140gm/pc ) NOS Net+1

79 EDGE PAINT BDALIAN/ DT615190  BLACK/412C EXPRESSO  K.G 64*

*Subject to 2% Fob value of export.

EXPORT S.NO EXPORT ITEMS STYLE NO QTY

4 BACK PACK BAG STYLE# DT615065 – BVARA 16532 NOS.

Import Item:

S.N0 Description Technical Specification UOM Qty,+Wastages 
(%)

23
100% Nylon Woven 
yarn Dyed Fabric 

Width 56" GSM 371+-10%
SQM Net+3.00

24
100% Nylon Woven 
yarn Dyed Fabric 

Width 56" GSM 375+-10%
SQM

Net+3.10

25
100% Nylon Woven 
yarn Dyed Fabric 

Width 52" GSM 223+-10%
SQM

Net+3.08

26
100% PU Synthetic 
fabric 

Width 56" GSM 1004+-10%
SQM

Net+3.17

31
100% PU Synthetic 
fabric 

Width 52" GSM 648+-10%
SQM

Net+3.06

32

100% POLYESTER 
WOVEN DYED 
FABRIC 

Width 56" GSM 94+-10%
SQM

Net+3.03
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33

100% POLYESTER 
WOVEN DYED 
FABRIC 

Width 56" GSM 59.3+-10%
SQM

Net+3.53

34
100% Poly Vinyl 
Chloride (PVC) 

Width 0.095" GSM 550+-10%
SQM

Net+5

35 100% Polyester Elastic  Width 0.75" GSM 700+-10% SQM Net+4.56

80 METAL ZIPPER 5#TEAL#153,BLACK#1 Yard Net+1

81 METAL ZIPPER #3  TEAL#153,BLACK#1 Yard Net+1

82
METAL LOGO

 
B1703R1  Shiny Nickel NOS Net to net

83 METAL DOG HOOK 3/4"  Shiny Nickel NOS Net+1

84 METAL BUCKLE 1.5" Shiny Nickel NOS Net to net

85 METAL RING 3/8"*1/4"2MM Shiny Nickel NOS Net+1

86 METAL RING 1-1/2"*3/4"4MM Shiny Nickel NOS Net+1

87 METAL DOG HOOK 3/4"  Shiny Nickel NOS Net+1

88
METAL ZIPPER 
PULLER

5#+3/8“,Shiny Nickel
NOS

Net+1

89
METAL ZIPPER 
PULLER

3# Shiny Nickel
NOS

Net+1

90 LOGO WEBBING 1.5" SM  BLACK Yard Net+1

91 BINDING WEBBING 7/8" BLACK Yard Net+1

92
NYLON STITCHING 
THREAD

HEXING YX-6375 BLACK#1,TEAL#153,ROSE 
BLUSH#87,WHITE#101,BLACK#401(1233m/pc Nt. Wt: 0.132gm/pc ) NOS Net+1

93
COTTON STITCHING 
THREAD

#604 BLACK ,NATURAL BLACK#1(1736m/pc and Nt. Wt: 0.140gm/pc 
) NOS Net+1
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94 EDGE PAINT BVARA/DT615065 BLACK K.G 133*

*Subject to 2% FOB value of export

EXPORT S.NO EXPORT ITEMS STYLE NO QTY

5 BACK PACK BAG STYLE# # DT615070 - BVARA TD 6148 NOS.

Import Item:

S.No Description Technical Specification UOM Qty.+Wastages 
(%)

27
100% Nylon Woven 
yarn Dyed Fabric 

Width 56" GSM 371+-10%
SQM Net+3.08

28
100% Nylon Woven 
yarn Dyed Fabric 

Width 56" GSM 375+-10%
SQM

Net+3.31

29
100% Nylon Woven 
yarn Dyed Fabric 

Width 52" GSM 220+-10%
SQM

Net+3.13

30
100% PU Synthetic 
fabric 

Width 56" GSM 1003+-10%
SQM

Net+3.32

31
100% PU Synthetic 
fabric

 Width 52" GSM 648+-10%
SQM

Net+3.06

32

100% POLYESTER 
WOVEN DYED 
FABRIC 

Width 56" GSM 94+-10%
SQM

Net+3.03

33

100% POLYESTER 
WOVEN DYED 
FABRIC 

Width 56" GSM 59.3+-10%
SQM

Net+3.53

34
100% Poly Vinle 
Chloride (PVC) 

Width 0.095" GSM 550+-10%
SQM

Net+5

35 100% Polyester Elastic  Width 0.75" GSM 700+-10% SQM Net+4.56

80 METAL ZIPPER 5#TEAL#153,BLACK#1 Yard Net+1
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81 METAL ZIPPER #3  TEAL#153,BLACK#1 Yard Net+1

82
METAL LOGO

 
B1703R1  Shiny Nickel NOS Net to net

83 METAL DOG HOOK 3/4"  Shiny Nickel NOS Net+1

84 METAL BUCKLE 1.5" Shiny Nickel NOS Net to net

85 METAL RING 3/8"*1/4"2MM Shiny Nickel NOS Net+1

86 METAL RING 1-1/2"*3/4"4MM Shiny Nickel NOS Net+1

87 METAL DOG HOOK 3/4"  Shiny Nickel NOS Net+1

88
METAL ZIPPER 
PULLER

5#+3/8“,Shiny Nickel
NOS

Net+1

89
METAL ZIPPER 
PULLER

3# Shiny Nickel
NOS

Net+1

90 LOGO WEBBING 1.5" SM  BLACK Yard Net+1

91 BINDING WEBBING 7/8" BLACK Yard Net+1

92
NYLON STITCHING 
THREAD

HEXING YX-6375 BLACK#1,TEAL#153,ROSE 
BLUSH#87,WHITE#101,BLACK#401(1233m/pc Nt. Wt: 0.132gm/pc ) NOS Net+1

93
COTTON STITCHING 
THREAD

#604 BLACK ,NATURAL BLACK#1(1736m/pc and Nt. Wt: 0.140gm/pc 
) NOS Net+1

94 EDGE PAINT BVARA-TD/DT615070 WHITE/ BLACK K.G 50*

*Subject to 2% FOB value of export

EXPORT S.NO EXPORT ITEMS STYLE NO QTY

6 BACK PACK BAG STYLE# DT615055 – BOTSU 4900 NOS.

Import Item:
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IMPORT 
S.NO

Description Technical Specification UOM Wastages 
(%)

36
100% PU Synthetic 
fabric 

Width 56"GSM 648+-10%
SQM Net+3.01

37
100% PU Synthetic 
fabric 

Width 56" GSM 1683+-10%
SQM Net+3.27

38

100% POLYESTER 
WOVEN DYED 
FABRIC 

Width 56" GSM 94+-10%
SQM Net+3.00

39

100% POLYESTER 
WOVEN DYED 
FABRIC 

Width 56" GSM 59.3+-10%
SQM

Net+3.43

40
100% Poly Vinle 
Chloride (PVC) 

Width 56" GSM 387+-10%
SQM

Net+3.76

41 Cardboard Paper  Width 40" GSM 404+-10% SQM Net+3.11

42
100% Poly Vinle 
Chloride (PVC) 

Width 56" GSM 344+-10%
SQM

Net+3.74

43
100% Poly Vinle 
Chloride (PVC)

Width 0.095" GSM 550+-10%
SQM

Net+1.28

44
100% POLYESTER 
WOVEN DYED 

Width 0.75" GSM 700+-10%
SQM

Net+2.27

95 METAL ZIPPER #3  Shiny BRASS ,SADDLE#810 Yard Net+1

96 METAL LOGO 14mm  Shiny Brass Nos  Net to net

97 METAL RING 3/8"*1/4"*1.8MM Shiny Brass Nos Net+1

98 METAL RING 3/8"*1/4"*1.8MM Shiny Brass Nos Net+1

99 METAL DOG HOOK SM-064, 1/2“ Shiny Brass Nos Net+1

100 METAL BUCKLE 1/2" *1/2"*3MM Shiny Brass Nos Net to net

UDIN00219762AM23

This document has been digitally signed by MANOJ  KUMAR MEENA , Deputy Director on 30-09-2022 12:24:38.



31

101 METAL EYELET 5MM Shiny Brass Nos Net+1

102
METAL MEGNET 
SNAP

10MM Shiny Brass
Nos

Net+1

103 METAL LOGO SM-028A, 5 MM Shiny Brass Nos Net to net

104 METAL RING+CHAIN 3/8"-SM-064+1.5" Shiny Brass Nos Net+1

105
METAL ZIPPER 
PULLER

SM-070 #3 Shiny Brass
Nos

Net+1

106 BINDING WEBBING 7/8"NATURAL BLACK Yard Net+1

107

NYLON STITCHING 
THREAD

 AUSHAN K208 SADDLE#810,AUSHAN K208 
CORAL#245,AUSHAN K208

BLACK#1 Nos Net+1

108

COTTON STITCHING 
THREAD

 AUSHAN K208 SADDLE#810,AUSHAN K208 
CORAL#245,DIAMOND LOGO LINING NATURAL,AUSHAN K208 
BLACK#1 (1736m/pc and Nt. Wt: 0.140gm/pc ) Nos Net+1

109 EDGE PAINT BOTSU/DT615055 AUSHAN K208 BLACK#1 K.G 86*

*Subject to 2% FOB value of export.

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 32 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name KERALA BALERS PRIVATE LTD

Meeting Number and Date NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00234997AM22

RA File Number 102404000059 AM21

Licence No and Date 1010060726/26/11/2020

Norms Committee Decision: 

The Committee considered the case as per agenda along-with other relevant papers and taking cue from 
approved norms of AA no 1010059994 date17.07.2018, meeting no 18/84- ALC3/2018 dated 06.12.2018, 
decided to approve the Adhoc norms as under:

Details of Export List Qty. import item Qty Recommended
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PVC RESIN 157500 Kg.TUFTED COIR PRODUCTS WITH 
SYNTHETIC CHEMICAL BACKING 
EMBEDED ON PLASTISOL OF PVC 

RESIN AND 
DOTP(MATS/MATTING)

(Containing Min PVC compound 
275000 Kg)

725000

KGS

DOTP( DIOCTYL 
TERAPHTHALATE)

1.05 Kg/kg content in 
the export product

 

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 33 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name SHAHI EXPORTS PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00233347AM22

RA File Number 052404000447 AM21

Licence No and 
Date

0510416003/27/11/2020

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant paper and noted that firm has 
submitted their reply. The committee went through the details submitted in this case and based on 
recommendation of technical authority; decide to approve the Adhoc norms as applied for.

GSM should be matched in both the import and export items.

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 34 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name SHAHI EXPORTS PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00233348AM22

RA File Number 052404000448 AM21

Licence No and 
Date

0510416001/27/11/2020

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant paper and noted that firm has 
submitted their reply. The committee went through the details submitted in this case and based on 
recommendation of technical authority; decide to approve the Adhoc norms as applied for.

GSM should be matched in both the import and export items.
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RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 35 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name SHAHI EXPORTS PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00233349AM22

RA File Number 052404000449 AM21

Licence No and 
Date

0510416005/27/11/2020

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant paper and noted that firm has 
submitted their reply. The committee went through the details submitted in this case and based on 
recommendation of technical authority; decide to approve the Adhoc norms as applied for.

GSM should be matched in both the import and export items.

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 36 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name SHAHI EXPORTS PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00233346AM22

RA File Number 052404000446 AM21

Licence No and 
Date

0510416000/27/11/2020

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant paper and noted that firm has 
submitted their reply. The committee went through the details submitted in this case and based on 
recommendation of technical authority; decide to approve the Adhoc norms as under:

Details of Export List Qty. import item Qty. Recommended

Ladies Blazer

(Style No.522553)

Made of 100% Linen Yarn Dyed 
Woven Fabric GSM 215+/-10%

6260.0

Nos.

100% Linen Yarn 
Dyed Woven Fabric 

GSM 215+/-10%

3.25 Sq. Mtr/Pc
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RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 37 / NC/5/MEET/Aug/202223/6

Case Status Case Rejected

Party Name SAIVANA EXPORTS PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM REVIW00000146AM23

RA File Number 052404000454 AM21

Licence No and 
Date

0511000025/07/12/2020

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and noted that firm has 
submitted improper reply. Consequently, committee could not calculate the required qty. of import items 
and decided to reject the case.

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 38 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name CLEAR EDGE EXPORTS PRIVATE LIMITED

Meeting Number and Date NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00033533AM21

RA File Number 13AA04004014 AM21

Licence No and Date 1311000009/08/12/2020

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant paper and noted that firm has 
submitted their reply. The committee went through the details submitted in this case and based on 
recommendation of technical authority; decide to approve the Adhoc norms as under:

Details of Export List Qty. import item Qty. Recommended

INDUSTRIAL FILTER 
CLOTHS(FILTER CLOTHS)

49500

Nos.

FILTER CLOTHS 51975 Sq. Mtr

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 39 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name KABADI SHANKARSA AND COMPANY
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Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00033987AM21

RA File Number 072404000234 AM21

Licence No and 
Date

0711000014/09/12/2020

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant paper and noted that firm has 
submitted their reply and wastage for Napkins works out to 21.57% and that for Table cloths 30.96% which 
is too high. Based on recommendation of technical authority; committee decide to ask the firm to furnish the 
stage-wise wastage in the manufacturing process along-with justification for wastage.

The case stands deferred for re-listing.

 
Case No. 40 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name MAGSONS EXPORTS

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00035292AM21

RA File Number 05AA04017321 AM21

Licence No and 
Date

0511000080/10/12/2020

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant paper and noted that firm’s 
representative had appeared for PH before norms committee on date 15.09.2022 along-with samples of 
export products. The committee examined this matter at length and based on recommendation of technical 
authority, decided to approve the norms as under:

Details of Export List Qty import item Qty 
Recommended

Ladies Dress

(Style No. S2100273)

Made of 100% Cotton Woven Fabric (PFD), 
width 56",

GSM 58 +/-10%

1284

Nos.

100%Cotton Woven 
Fabric (PFD), width 
56", GSM 58 +/-10%

6.55 Sq. Mtr/Pc

Ladies Dress

(Style No. S2100584)

Made of 100% Cotton woven fabric (PFD), 

333

Nos.

100% Cotton woven 
fabric (PFD), width 

56"

GSM 58 +/-10%

9.80 Sq. Mtr/Pc
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width 56"

GSM 58 +/-10%

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 41 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name SHAHI EXPORTS PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00036544AM21

RA File Number 05AA04017908 AM21

Licence No and 
Date

0511000134/11/12/2020

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant paper and noted that firm has 
submitted their reply. The committee went through the details submitted in this case and based on 
recommendation of technical authority; decide to approve the Adhoc norms as applied for.

GSM should be matched in both the import and export items.

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 42 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name RICHA & CO

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00054603AM21

RA File Number 05AA04021833 AM21

Licence No and 
Date

0511000584/04/01/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant paper and noted that firm has 
submitted their reply. The committee went through the details submitted in this case and based on 
recommendation of technical authority; decide to approve the Adhoc norms as applied for.

GSM should be matched in both the import and export items.

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 43 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred
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Party Name CARENOW MEDICAL PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00059520AM21

RA File Number 322404000077 AM21

Licence No and 
Date

3211000016/11/01/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant paper and noted that this case 
has been transferred from NC-3 for fixation of norms. Based on  recommendation of technical authority, 
committee decided to ask the firm to furnish the following:

Details of filler used with qty.1. 

All manufacturing and tech details as per appendix 4E, total wastage and wastage at each stage of 
manufacture.

2. 

Total weight of export product, net content of import item in each of export product.3. 

The case stands deferred for re-listing.

 
Case No. 44 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name HINDUSTAN APPAREL INDUSTRIES

Meeting Number and 
Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00069639AM21

RA File Number 03AA04020042 AM21

Licence No and Date 0311001203/25/01/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant paper and noted that firm has 
submitted their reply. The committee went through the details submitted in this case and based on 
recommendation of technical authority; decide to approve the Adhoc norms as under:

Details of Export List Qty import item Qty.

Recommended

55% polyester 45% Cotton 
Woven Printed Fabrics GSM:-

152 +/-10%

width-56-60

2.62 Sq. Mtr/Pc

Trimming & Embellishment 
(Stainless Steel Snap Fasteners 

2032384 Nos.

PATIENT HOSPITAL 
GOWN Made from 55% 

Polyester 45% Cotton 
Woven Printed Fabrics 

GSM: 152 +/-10% width-56-
60

254048

Nos.
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Button) (One set of snap 
fasteners is made up of four 

parts)

(Net to Net)

100% Polyester Twill Tapes 
(net to net)

3200

Kgs.

GSM should be matched in both the import and export items.

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 45 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name PRECISE SEAMLESS APPARELS PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00078747AM21

RA File Number 05AA04029088 AM21

Licence No and 
Date

0511001130/08/02/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant paper and noted that firm has 
submitted their reply. The committee went through the details submitted in this case and based on 
recommendation of technical authority; decide to approve the Adhoc norms as under:

Details of Export List Qty import item Qty 
Recommended

Synthetic Yarn of Nylon 6 66 
Nylon Spandex Polyester

4630

Kg.

Knitted Ladies Seamless Halter Neck 
Top,  Made out of Synthetic Yarns (net 

yarn Content @ 39.6 grams per 
garment)

65000

Nos.

16 MM Folded Elastic 132035 Mtr.

Synthetic Yarn of Nylon 6 66 
Nylon Spandex Polyester

6200 Kg.Knitted Ladies Seamless Top Made out 
of Synthetic Yarns (net yarn content @ 

37 grams per garment)

110000

Nos.

16 MM Folded Elastic 231444 Mtr.
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RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 46 / NC/5/MEET/Aug/202223/6

Case Status Case Rejected

Party Name RADNIK EXPORTS

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00080307AM21

RA File Number 05AA04028825 AM21

Licence No and 
Date

0511001171/09/02/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along-with other relevant papers and went through the 
details submitted in this case and noted that the firm’s representative had not appeared before NC on 
26.04.2022 and 15.09.2022 for personal hearing. Hence, committee decided to reject the case with direction 
to the firm to pay the applicable duty for EODC.

RA concerned may take necessary action subject to compliance of usual conditions.

 
Case No. 47 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name Blue Bolt

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00091202AM21

RA File Number 03AA04024860 AM21

Licence No and 
Date

0311001958/24/02/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and noted that firm has 
submitted their reply.  The Committee went through the details submitted in this case and decided to defer 
the case for examination.

The case stands deferred for re-listing.

 
Case No. 48 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name PEARL APPARELS

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM REVIW00000018AM23

RA File Number 05AA04036805 AM21

Licence No and 0511001522/02/03/2021
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Date

Norms Committee Decision: 

The Committee considered the case as per agenda along and noted that firm has requested for re-fixation of 
norms. The committee went through the details submitted in this case and based on recommendation of 
technical authority; decide to approve the Adhoc norms as applied for.

GSM should be matched in both the import and export items.

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 49 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name SAIVANA EXPORTS PRIVATE LIMITED

Meeting Number and Date NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM REVIW00000145AM23

RA File Number 05AA04041447 AM21

Licence No and Date 0511001873/22/03/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along-with other relevant papers and based on 
recommendation of technical authority; decide to approve the Adhoc norms as under:

S.NO. Export items Qty import item Qty. 
Recommended

01 LADIES SKIRT

Made of 75% Cotton 25% 
Silk Woven Fabric

GSM 86+/-10%

150

Nos.

75% Cotton 25% Silk 
Woven Fabric, GSM 

86+/-10%

3.07 Mtr./pc

02 LADIES BLOUSE

Made of 75% Cotton 25% 
Silk Woven Fabric GSM 

86+/-10%

140

Nos.

75% Cotton 25% Silk 
Woven Fabric GSM 86+/-

10%

1.24 Mtr./pc

03 LADIES DRESS

Made of 75% Cotton 25% 
Silk Woven Fabric GSM 

86+/-10%

250

Nos.

75% Cotton 25% Silk 
Woven Fabric GSM 86+/-

10%

3.0 Mtr./pc
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 04 LADIES DRESS

Made of 75% Cotton 25% 
Silk Woven Fabric GSM 

86+/-10%

180

Nos.

75% Cotton 25% Silk 
Woven Fabric GSM 86+/-

10%

4.0 Mtr./pc

05 BIKNI TOP

Made of 75% Cotton 25% 
Silk Woven Fabric GSM 

86+/-10%

170

Nos.

75% Cotton 25% Silk 
Woven Fabric GSM 86+/-

10%

0.45 Mtr./pc

06 BIKNI BOTTOM

Made of 75% Cotton 25% 
Silk Woven Fabric GSM 

86+/-10%

170

Nos.

75% Cotton 25% Silk 
Woven Fabric GSM 86+/-

10%

0.50 Mtr./pc

GSM should be matched in both the import and export items.

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 50 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name FARIDA PRIME TANNERY PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00114121AM21

RA File Number 04AA04008650 AM21

Licence No and 
Date

0411000588/26/03/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and noted that firm has 
submitted their reply.  The Committee went through the details submitted in this case and decided to defer 
the case for examination.

The case stands deferred for re-listing.

 
Case No. 51 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name NAVNEET EDUCATION LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00114962AM21
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RA File Number 03AA04032397 AM21

Licence No and 
Date

0311002882/27/03/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along-with other relevant papers and based on 
recommendation of technical authority; decide to approve the Adhoc norms as under:

Export Item: PRIMED (ACRYLIC COATED) PAINTING CANVAS PANEL (of relevant dimension and 
thickness)

Qty.: 750000 Kg

Import Items:

S.No. Description Qty. Recommended per kg of export

1 PLAIN MDF BOARD (of relevant thickness) 0.8001 kg

2 Glue 0.0427 kg

3 Paper (of relevant quality and 50-150 GSM) 0.0420 kg

4 ACRYLIC EMULSIONS 0.03507 kg

5 PROPYLENE GLYCOL 0.00284 kg

6 TITANIUM DIOXIDE(Rutile grade) 0.01302 kg

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 52 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name SHYAMALI EXPORT

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00000287AM22

RA File Number 04AA04009489 AM21

Licence No and 
Date

0411000624/01/04/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and noted that firm has 
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submitted their reply.  The Committee went through the details submitted in this case and decided to defer 
the case for examination.

The case stands deferred for re-listing.

 
Case No. 53 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name ORNATUS

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00028127AM22

RA File Number 03AA04001407 AM22

Licence No and 
Date

0311003370/28/04/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and noted that firm has 
submitted their reply.  The Committee went through the details submitted in this case and decided to defer 
the case for examination.

The case stands deferred for re-listing.

 
Case No. 54 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name P AND G ENTERPRISES PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00028315AM22

RA File Number 05AA04008928 AM22

Licence No and 
Date

0511002322/28/04/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and noted that firm has 
submitted their reply.  The Committee went through the details submitted in this case and decided to defer 
the case for examination.

The case stands deferred for re-listing.

 
Case No. 55 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name INTERMARKET INDIA PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00033458AM22
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RA File Number 03AA04008920 AM22

Licence No and 
Date

0311003579/05/05/2021

Norms Committee Decision: 

The Committee considered the case as per agenda and went through the details submitted in this case and 
based on recommendation of technical authority; decide to approve the Adhoc norms as under:

Export item Qty. Import item Qty. Recommended

BIB APRON MADE OF POLYESTER 
FABRIC GSM: 210 +/-10 %

127200 Nos. POLYESTER FABRIC 
GSM: 210 +/-10 %

0.75 Sq. Mtr/Pc

GSM should be matched in both the import and export items.

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 56 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name MAGNOLIA MARTINIQUE CLOTHING PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00033503AM22

RA File Number 05AA04010623 AM22

Licence No and 
Date

0511002439/05/05/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and noted that firm has 
submitted their reply.  The Committee went through the details submitted in this case and decided to defer 
the case for examination.

The case stands deferred for re-listing.

 
Case No. 57 / NC/5/MEET/Aug/202223/6

Case Status Case Rejected

Party Name SAIVANA EXPORTS PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM REVIW00000156AM23

RA File Number 05AA04015760 AM22

Licence No and 
Date

0511002683/18/05/2021

Norms Committee Decision: 
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The Committee considered the case as per agenda along with other relevant papers and noted that firm has 
submitted improper reply. Consequently, committee could not calculate the required qty. of import items 
and decided to reject the case.

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 58 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name SHAHI EXPORTS PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00121621AM22

RA File Number 05AA04027869 AM22

Licence No and 
Date

0511003273/22/06/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and noted that firm has 
submitted their reply.  The Committee went through the details submitted in this case and decided to defer 
the case for examination.

The case stands deferred for re-listing.

 
Case No. 59 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name VASTRANI EXPORT PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00123211AM22

RA File Number 05AA04029319 AM22

Licence No and 
Date

0511003305/24/06/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant paper and noted that firm has 
submitted their reply. The committee went through the details submitted in this case and based on 
recommendation of technical authority; decide to approve the Adhoc norms as applied for.

GSM should be matched in both the import and export items.

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 60 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name K H EXPORTS INDIA PRIVATE LIMITED

Meeting Number and Date NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022
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HQ File Number HQRNORM APPLY 00123404AM22

RA File Number 04AA04005996 AM22

Licence No and Date 0411001032/24/06/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant paper and noted that firm has 
submitted their reply. The committee went through the details submitted in this case and based on 
recommendation of technical authority; decide to approve the Adhoc norms as under:

EXPORT MADE ITEM NO.  1:- “LEATHER SATCHEL BAG”

STYLE# QTY (In Nos)

33F1LHDB8L 1,899

37H1LCOB2B 6,102

33H1LMSB2B 200

TOTAL 8,201

Input 
Serial 

No.

ITEM 
DESCRIPTION

ITEM TECHNICAL CHARACTERISTICS UOM
Qty. 
Recommended

1
FINISHED 
LEATHER

COW FINISHED LEATHER(0.9 to 2 mm) SQF
Actual +7.5% 

Wastage

10 OUTER LINING

MK SIG COATED TWILL MD-REGULAR WEIGHT 
(MAINLINE)-135CM/GMENS108-MK FACE DIAGONAL 
SM(MAINLINE)-135CM/MK SIG COATED TWILL 
SM(MAINLINE BACKING QUALITY)- 135CM/MK SIG 
COATED TWILL SM WITH OUTLET/OFF PRICE BACKING-
137CM/SAFFIANO PVC 0.6MM(SOLTO)-137CM/PVC 
LEATHER (ALL RELEVANT OUTER LINING:WIDTH 54 
INCHES)

MTR
Actual + 5% 

Wastage

22
INNER LINING 
RELEVANT

MK 403 POLYESTER JQD-MD-54 INCH/MK OUTLET 
LINING(MK PYRAMID STUDS LINING – 55 INCH) /MK384-
MK CHAIN LOGO JQD LINING-55 INCH /P7-1-55/ULTRA 
SUEDE LINING-56/LINING MK231/MK382 (ALL 
RELEVANT INNER LINING : WIDTH 55 INCHES)

YDS
Actual + 5% 

Wastage
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33
INNER LINING 
RELEVANT

MICRO SUEDE 56 /SMOOTH NAPPA PU/MUSIKA NAPPA 
EMBOSS/ALPINA EMBOSS MUSIKA BONDED PU 
INTERIOR/SYNTHETIC LEATHER (ALL RELEVANT 
INNER LINING : WIDTH 56 INCHES)

YDS
Actual + 5% 

Wastage

45
REINFORCEMENT 
MATERIAL

REINFORCEMENT MATERIAL/FABRIC HOT MELT 
GLUE/210D NYLON/420D NYLON/KIMLON/NON 
WOVEN/HD NON WOVEN/SPUNLACE NON 
WOVEN/MICROFIBER/S/L SANDWICHED PVC (relevant 
width)

YDS
Actual + 1% 

Wastage

57
REINFORCEMENT 
MATERIAL

BONDED LEATHER BOARD/REINFORCEMENT 
MATERIAL (58" - 59" – WIDTH)

MTR
Actual + 1% 

Wastage

65
REINFORCEMENT 
MATERIAL

BEMIS TPU ADHESIVE/TPU FILM/REINFORCEMENT 
MATERIAL (58" - WIDTH)

MTR
Actual + 1% 

Wastage

77
REINFORCEMENT 
MATERIAL

PEARL COTTON (PU FOAM) (2.00 - 5MM width) MTR
Actual + 1% 

Wastage

82 WEBBING

150MM ELASTIC/NYLON WEBBING/BAND ELASTIC 
POLYESTER/25MM GROSGRAIN/HIGH ELASTIC 
EVA/NYLON TUBULAR WEBBING/25MM 
ELASTIC/NYLON MK JQD WEBBING (Relevant Quality & 
Sizes)

YDS
Actual + 1% 

Wastage

87 MESH
GYPSOPHILA PANICULATA 320G ME -52"/SANDWICH 
NET/NET MESH (Relevant Quality & Sizes)

MTR
Actual + 1% 

Wastage

91 METAL FITTING

D RING/LOGO/WALKER RING/PULLER/DOG CLIP/DOG 
HOOK/RIVETS/ RAISED LETTERS/METAL CLIP/ZIPPER 
PULL/ADJUSTERS/ANCHOR/MK 
MEDALLION/EYELET/WALKER RING/METAL 
PULLER/KEY RING/NO TOUCH TOOL/METAL 
CLIP/METAL FITTINGS (RelevantQuality& Sizes)

NOS Net to Net

101 SLIDER / STOPPER SLIDER/RUNNER/STOPPER (Relevant Quality & Sizes) NOS Net to Net

110 STOPPER STOPPER (Relevant Quality & Sizes) SET Net to Net

126 ZIP FASTENER ZIP FASTENER (Relevant Quality & Sizes) MTR
Net Content + 
1% Wastage
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135 POLISHES POLISHES/EDGE STAIN/EDGE PAINT- KGS 76*

147 PRIMER PRIMER/ADHESION PROMOTER- KGS 138*

EXPORT MADE ITEM NO.2:- “LEATHER HANDBAG”

STYLE# QTY (In Nos)

33F1LHDM2L 1,707

33H1LMSM2B 200

33F1LHDM1B 1,088

37H1LCOY9U 5,468

36H1LGFU2L 600

39H1LGFU2L 305

33H1LHDM0L 829

TOTAL 10,197

Input 
Serial 

No.

ITEM 
DESCRIPTION

ITEM TECHNICAL CHARACTERISTICS UOM
Qty. 
Recommended

2
FINISHED 
LEATHER

COW FINISHED LEATHER (0.9 to 2 mm) SQF
Actual +7.5% 

Wastage

11 OUTER LINING

MK SIG COATED TWILL MD-REGULAR WEIGHT 
(MAINLINE)-135CM/GMENS108-MK FACE DIAGONAL 
SM(MAINLINE)-135CM/MK SIG COATED TWILL 
SM(MAINLINE BACKING QUALITY)- 135CM/MK SIG 
COATED TWILL SM WITH OUTLET/OFF PRICE 
BACKING-137CM/SAFFIANO PVC 0.6MM(SOLTO)-
137CM/PVC LEATHER WIDTH 54 INCHES)

MTR
Actual + 5% 

Wastage

23 INNER LINING MK 403 POLYESTER JQD-MD-54 INCH/MK OUTLET YDS Actual + 5% 
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RELEVANT LINING(MK PYRAMID STUDS LINING – 55 INCH) /MK384-
MK CHAIN LOGO JQD LINING-55 INCH /P7-1-55/ULTRA 
SUEDE LINING-56/LINING MK231/MK382 (: WIDTH 55 
INCHES)

Wastage

34
INNER LINING 
RELEVANT

MICRO SUEDE 56 /SMOOTH NAPPA PU/MUSIKA NAPPA 
EMBOSS/ALPINA EMBOSS MUSIKA BONDED PU 
INTERIOR/SYNTHETIC LEATHER (ALL RELEVANT 
INNER LINING : WIDTH 56 INCHES)

YDS
Actual + 5% 

Wastage

46
REINFORCEMENT 
MATERIAL

REINFORCEMENT MATERIAL/FABRIC HOT MELT 
GLUE/210D NYLON/420D NYLON/KIMLON/NON 
WOVEN/HD NON WOVEN/SPUNLACE NON 
WOVEN/MICROFIBER/S/L SANDWICHED PVC (Relevant 
Quality & Sizes)

YDS
Actual + 1% 

Wastage

58
REINFORCEMENT 
MATERIAL

BONDED LEATHER BOARD/REINFORCEMENT 
MATERIAL (58" - 59" – WIDTH)

MTR
Actual + 1% 

Wastage

66
REINFORCEMENT 
MATERIAL

BEMIS TPU ADHESIVE/TPU FILM/REINFORCEMENT 
MATERIAL MATERIAL(58" - WIDTH)

MTR
Actual + 1% 

Wastage

78
REINFORCEMENT 
MATERIAL

PEARL COTTON (PU FOAM) (2.00 - 5MM width) MTR
Actual + 1% 

Wastage

83 WEBBING

150MM ELASTIC/NYLON WEBBING/BAND ELASTIC 
POLYESTER/25MM GROSGRAIN/HIGH ELASTIC 
EVA/NYLON TUBULAR WEBBING/25MM 
ELASTIC/NYLON MK JQD WEBBING (Relevant Quality & 
Sizes)

YDS
Actual + 1% 

Wastage

88 MESH
GYPSOPHILA PANICULATA 320G ME -52"/SANDWICH 
NET/NET MESH (Relevant Quality & Sizes)

MTR
Actual + 1% 

Wastage

92 METAL FITTING

D RING/LOGO/WALKER RING/PULLER/DOG CLIP/DOG 
HOOK/RIVETS/ RAISED LETTERS/METAL CLIP/ZIPPER 
PULL/ADJUSTERS/ANCHOR/MK 
MEDALLION/EYELET/WALKER RING/METAL 
PULLER/KEY RING/NO TOUCH TOOL/METAL 
CLIP/METAL FITTINGS (Relevant Quality & Sizes)

NOS Net to Net

102 SLIDER / STOPPER SLIDER/RUNNER/STOPPER (Relevant Quality & Sizes) NOS Net to Net
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111 STOPPER STOPPER (Relevant Quality & Sizes) SET Net to Net

119 SNAP BUTTON METAL FITTING (Relevant Quality & Sizes) SET Net to Net

127 ZIP FASTENER ZIP FASTENER (Relevant Quality & Sizes) MTR
Net Content + 
1% Wastage

136 POLISHES POLISHES/EDGE STAIN/EDGE PAINT- KGS 100*

148 PRIMER PRIMER/ADHESION PROMOTER- KGS 175*

EXPORT MADE ITEM NO.3:- “LEATHER PURSE”

STYLE# QTY (In Nos)

32T1GT9W2L 8,581

35S9GTVE7L 37,150

36H9MCOZ3L 500

35F8STVW0L 18,809

36U9MHRE3L 390

35F7STVF2L 1,350

35F7GTVF2L 1,580

39F9LHYZ3L 330

TOTAL 68,690

 
 

Input 
Serial 

No.

ITEM 
DESCRIPTION

ITEM TECHNICAL CHARACTERISTICS UOM
Qty. 
Recommended
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3
FINISHED 
LEATHER

COW FINISHED LEATHER (0.9 to 2 mm) SQF
Actual +7.5% 

Wastage

12 OUTER LINING

MK SIG COATED TWILL MD-REGULAR WEIGHT 
(MAINLINE)-135CM/GMENS108-MK FACE DIAGONAL 
SM(MAINLINE)-135CM/MK SIG COATED TWILL 
SM(MAINLINE BACKING QUALITY)- 135CM/MK SIG 
COATED TWILL SM WITH OUTLET/OFF PRICE BACKING-
137CM/SAFFIANO PVC 0.6MM(SOLTO)-137CM/PVC 
LEATHER (ALL RELEVANT OUTER LINING: WIDTH 54 
INCHES)

MTR
Actual + 5% 

Wastage

24
INNER LINING 
RELEVANT

MK 403 POLYESTER JQD-MD-54 INCH/MK OUTLET 
LINING(MK PYRAMID STUDS LINING – 55 INCH) /MK384-
MK CHAIN LOGO JQD LINING-55 INCH /P7-1-55/ULTRA 
SUEDE LINING-56/LINING MK231/MK382 (ALL 
RELEVANT INNER LINING : WIDTH 55 INCHES)

YDS
Actual + 5% 

Wastage

35
INNER LINING 
RELEVANT

MICRO SUEDE 56 /SMOOTH NAPPA PU/MUSIKA NAPPA 
EMBOSS/ALPINA EMBOSS MUSIKA BONDED PU 
INTERIOR/SYNTHETIC LEATHER (ALL RELEVANT 
INNER LINING : WIDTH 56 INCHES)

YDS
Actual + 5% 

Wastage

47
REINFORCEMENT 
MATERIAL

REINFORCEMENT MATERIAL/FABRIC HOT MELT 
GLUE/210D NYLON/420D NYLON/KIMLON/NON 
WOVEN/HD NON WOVEN/SPUNLACE NON 
WOVEN/MICROFIBER/S/L SANDWICHED PVC (Relevant 
Quality & Sizes)

YDS
Actual + 1% 

Wastage

59
REINFORCEMENT 
MATERIAL

BONDED LEATHER BOARD/REINFORCEMENT 
MATERIAL ((58" - 59" – WIDTH)

MTR
Actual + 1% 

Wastage

67
REINFORCEMENT 
MATERIAL

BEMIS TPU ADHESIVE/TPU FILM/REINFORCEMENT 
MATERIAL MATERIAL(58" - WIDTH)

MTR
Actual + 1% 

Wastage

93 METAL FITTING

D RING/LOGO/WALKER RING/PULLER/DOG CLIP/DOG 
HOOK/RIVETS/ RAISED LETTERS/METAL CLIP/ZIPPER 
PULL/ADJUSTERS/ANCHOR/MK 
MEDALLION/EYELET/WALKER RING/METAL 
PULLER/KEY RING/NO TOUCH TOOL/METAL 
CLIP/METAL FITTINGS (Relevant Quality & Sizes)

NOS Net to Net

103 SLIDER / STOPPER SLIDER/RUNNER/STOPPER (Relevant Quality & Sizes) NOS Net to Net
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112 STOPPER STOPPER (Relevant Quality & Sizes) SET Net to Net

120 SNAP BUTTON METAL FITTING (Relevant Quality & Sizes) SET Net to Net

128 ZIP FASTENER ZIP FASTENER (Relevant Quality & Sizes) MTR
Net Content + 
1% Wastage

137 POLISHES POLISHES/EDGE STAIN/EDGE PAINT-RELEVENT KGS 520*

149 PRIMER PRIMER/ADHESION PROMOTER-RELEVENT KGS 895*

EXPORT MADE ITEM NO.4:- “LEATHER WALLET”

STYLE# QTY (In Nos)

39F1LHDF1K 577

36F9LCOF2L 12,248

36H1LCOF1L 404

36U9LHRF6L 6,206

36H1LCOF1U 400

39H1LHDF1U 2,728

36U9LHRF3L 1,226

TOTAL 23,789

Input 
Serial 

No.

ITEM 
DESCRIPTION

ITEM TECHNICAL CHARACTERISTICS UOM
Qty. 
Recommended

4
FINISHED 
LEATHER

COW FINISHED LEATHER (0.9 to 2 mm) SQF
Actual +7.5% 

Wastage

13 OUTER LINING MK SIG COATED TWILL MD-REGULAR WEIGHT MTR Actual + 5% 
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(MAINLINE)-135CM/GMENS108-MK FACE DIAGONAL 
SM(MAINLINE)-135CM/MK SIG COATED TWILL 
SM(MAINLINE BACKING QUALITY)- 135CM/MK SIG 
COATED TWILL SM WITH OUTLET/OFF PRICE 
BACKING-137CM/SAFFIANO PVC 0.6MM(SOLTO)-
137CM/PVC LEATHER (ALL RELEVANT OUTER LINING: 
WIDTH 54 INCHES)

Wastage

25
INNER LINING 
RELEVANT

MK 403 POLYESTER JQD-MD-54 INCH/MK OUTLET 
LINING(MK PYRAMID STUDS LINING – 55 INCH) /MK384-
MK CHAIN LOGO JQD LINING-55 INCH /P7-1-55/ULTRA 
SUEDE LINING-56/LINING MK231/MK382 (ALL 
RELEVANT INNER LINING : WIDTH 55 INCHES)

YDS
Actual + 5% 

Wastage

36
INNER LINING 
RELEVANT

MICRO SUEDE 56 /SMOOTH NAPPA PU/MUSIKA NAPPA 
EMBOSS/ALPINA EMBOSS MUSIKA BONDED PU 
INTERIOR/SYNTHETIC LEATHER (ALL RELEVANT 
INNER LINING : WIDTH 56 INCHES)

YDS
Actual + 5 
Wastage

48
REINFORCEMENT 
MATERIAL

REINFORCEMENT MATERIAL/FABRIC HOT MELT 
GLUE/210D NYLON/420D NYLON/KIMLON/NON 
WOVEN/HD NON WOVEN/SPUNLACE NON 
WOVEN/MICROFIBER/S/L SANDWICHED PVC (Relevant 
Quality & Sizes)

YDS
Actual + 1% 

Wastage

68
REINFORCEMENT 
MATERIAL

BEMIS TPU ADHESIVE/TPU FILM/REINFORCEMENT 
MATERIAL(58" - WIDTH)

MTR
Actual + 1% 

Wastage

121 SNAP BUTTON METAL FITTING (Relevant Quality & Sizes) SET Net to Net

138 POLISHES POLISHES/EDGE STAIN/EDGE PAINT- KGS 69*

150 PRIMER PRIMER/ADHESION PROMOTER- KGS 256*

EXPORT MADE ITEM NO.5:- “LEATHER CARD HOLDER”

STYLE# QTY (In Nos)

36S1LCOE6L 1,603

36H1LCOE6X 2,090
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36H1LCOE6L 400

TOTAL 4,093

Input 
Serial 

No.

ITEM 
DESCRIPTION

ITEM TECHNICAL CHARACTERISTICS UOM
Qty. 
Recommended

5
FINISHED 
LEATHER

COW FINISHED LEATHER (0.9 to 2 mm) SQF
Actual +7.5% 

Wastage

14 OUTER LINING

MK SIG COATED TWILL MD-REGULAR WEIGHT 
(MAINLINE)-135CM/GMENS108-MK FACE DIAGONAL 
SM(MAINLINE)-135CM/MK SIG COATED TWILL 
SM(MAINLINE BACKING QUALITY)- 135CM/MK SIG 
COATED TWILL SM WITH OUTLET/OFF PRICE BACKING-
137CM/SAFFIANO PVC 0.6MM(SOLTO)-137CM/PVC 
LEATHER (ALL RELEVANT OUTER LINING: WIDTH 54 
INCHES)

MTR
Actual + 5% 

Wastage

6
INNER LINING 
RELEVANT

MK 403 POLYESTER JQD-MD-54 INCH/MK OUTLET 
LINING(MK PYRAMID STUDS LINING – 55 INCH) /MK384-
MK CHAIN LOGO JQD LINING-55 INCH /P7-1-55/ULTRA 
SUEDE LINING-56/LINING MK231/MK382 (ALL 
RELEVANT INNER LINING : WIDTH 55 INCHES)

YDS
Actual + 5% 

Wastage

37
INNER LINING 
RELEVANT

MICRO SUEDE 56 /SMOOTH NAPPA PU/MUSIKA NAPPA 
EMBOSS/ALPINA EMBOSS MUSIKA BONDED PU 
INTERIOR/SYNTHETIC LEATHER (ALL RELEVANT 
INNER LINING : WIDTH 56 INCHES)

YDS
Actual + 5% 

Wastage

49
REINFORCEMENT 
MATERIAL

REINFORCEMENT MATERIAL/FABRIC HOT MELT 
GLUE/210D NYLON/420D NYLON/KIMLON/NON 
WOVEN/HD NON WOVEN/SPUNLACE NON 
WOVEN/MICROFIBER/S/L SANDWICHED PVC (Relevant 
Quality & Sizes)

YDS
Actual + 1% 

Wastage

69
REINFORCEMENT 
MATERIAL

BEMIS TPU ADHESIVE/TPU FILM/REINFORCEMENT MATERIAL(58" - 
WIDTH)

MTR
Actual + 1% 

Wastage

D RING/LOGO/WALKER RING/PULLER/DOG CLIP/DOG 
HOOK/RIVETS/ RAISED LETTERS/METAL CLIP/ZIPPER 
PULL/ADJUSTERS/ANCHOR/MK 

94 METAL FITTING NOS Net to Net
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MEDALLION/EYELET/WALKER RING/METAL 
PULLER/KEY RING/NO TOUCH TOOL/METAL 
CLIP/METAL FITTINGS (Relevant Quality & Sizes)

104 SLIDER / STOPPER SLIDER/RUNNER/STOPPER (Relevant Quality & Sizes) NOS Net to Net

113 STOPPER STOPPER (Relevant Quality & Sizes) SET Net to Net

129 ZIP FASTENER ZIP FASTENER (Relevant Quality & Sizes) MTR
Net Content + 
1% Wastage

139 POLISHES POLISHES/EDGE STAIN/EDGE PAINT- KGS 26*

151 PRIMER PRIMER/ADHESION PROMOTER- KGS 39*

EXPORT MADE ITEM NO.6:- “PVC SATCHEL BAG”

STYLE# QTY (In Nos)

37F1LGYB2B 11,000

37S1LCOY1B 6,776

TOTAL 17,776

Input 
Serial 

No.

ITEM 
DESCRIPTION

ITEM TECHNICAL CHARACTERISTICS UOM
Qty. 
Recommended

15 OUTER LINING

MK SIG COATED TWILL MD-REGULAR WEIGHT 
(MAINLINE)-135CM/GMENS108-MK FACE DIAGONAL 
SM(MAINLINE)-135CM/MK SIG COATED TWILL 
SM(MAINLINE BACKING QUALITY)- 135CM/MK SIG 
COATED TWILL SM WITH OUTLET/OFF PRICE BACKING-
137CM/SAFFIANO PVC 0.6MM(SOLTO)-137CM/PVC 
LEATHER (ALL RELEVANT OUTER LINING: WIDTH 54 
INCHES)

MTR
Actual + 5% 

Wastage

27
INNER LINING 
RELEVANT

MK 403 POLYESTER JQD-MD-54 INCH/MK OUTLET 
LINING(MK PYRAMID STUDS LINING – 55 INCH) /MK384-
MK CHAIN LOGO JQD LINING-55 INCH /P7-1-55/ULTRA 

YDS
Actual + 5% 

Wastage
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SUEDE LINING-56/LINING MK231/MK382 (ALL 
RELEVANT INNER LINING : WIDTH 55 INCHES)

38
INNER LINING 
RELEVANT

MICRO SUEDE 56 /SMOOTH NAPPA PU/MUSIKA NAPPA 
EMBOSS/ALPINA EMBOSS MUSIKA BONDED PU 
INTERIOR/SYNTHETIC LEATHER (ALL RELEVANT 
INNER LINING : WIDTH 56 INCHES)

YDS
Actual + 5% 

Wastage

50
REINFORCEMENT 
MATERIAL

REINFORCEMENT MATERIAL/FABRIC HOT MELT 
GLUE/210D NYLON/420D NYLON/KIMLON/NON 
WOVEN/HD NON WOVEN/SPUNLACE NON 
WOVEN/MICROFIBER/S/L SANDWICHED PVC (Relevant 
Quality & Sizes)

YDS
Actual + 1% 

Wastage

60
REINFORCEMENT 
MATERIAL

BONDED LEATHER BOARD/REINFORCEMENT 
MATERIAL ((58" - 59" – WIDTH)

MTR
Actual + 1% 

Wastage

70
REINFORCEMENT 
MATERIAL

BEMIS TPU ADHESIVE/TPU FILM/REINFORCEMENT 
MATERIAL(58" - WIDTH))

MTR
Actual + 1% 

Wastage

79
REINFORCEMENT 
MATERIAL

PEARL COTTON (PU FOAM) (2.00 - 5MM width) MTR
Actual + 1% 

Wastage

84 WEBBING

150MM ELASTIC/NYLON WEBBING/BAND ELASTIC 
POLYESTER/25MM GROSGRAIN/HIGH ELASTIC 
EVA/NYLON TUBULAR WEBBING/25MM 
ELASTIC/NYLON MK JQD WEBBING (Relevant Quality & 
Sizes)

YDS
Actual + 1% 

Wastage

89 MESH
GYPSOPHILA PANICULATA 320G ME -52"/SANDWICH 
NET/NET MESH (Relevant Quality & Sizes)

MTR
Actual + 1% 

Wastage

95 METAL FITTING

D RING/LOGO/WALKER RING/PULLER/DOG CLIP/DOG 
HOOK/RIVETS/ RAISED LETTERS/METAL CLIP/ZIPPER 
PULL/ADJUSTERS/ANCHOR/MK 
MEDALLION/EYELET/WALKER RING/METAL 
PULLER/KEY RING/NO TOUCH TOOL/METAL 
CLIP/METAL FITTINGS (Relevant Quality & Sizes)

NOS Net to Net

105 SLIDER / STOPPER SLIDER/RUNNER/STOPPER (Relevant Quality & Sizes) NOS Net to Net

114 STOPPER STOPPER (Relevant Quality & Sizes) SET Net to Net
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130 ZIP FASTENER ZIP FASTENER (Relevant Quality & Sizes) MTR
Net Content + 
1% Wastage

140 POLISHES POLISHES/EDGE STAIN/EDGE PAINT- KGS 152*

152 PRIMER PRIMER/ADHESION PROMOTER- KGS 259*

EXPORT MADE ITEM NO.7:- “PVC HANDBAG”(Consisting of Finished Leather)

STYLE# QTY (In Nos)

33F9LACV1B 200

37H0LCOC5B 4,190

37U9LCRC6B 8,878

37U1LCOY9B 3,235

37S1LCOV1B 3,797

37H1LCOU6B 491

TOTAL 20,791

Input 
Serial 

No.

ITEM 
DESCRIPTION

ITEM TECHNICAL CHARACTERISTICS UOM
Qty. 
Recommended

6
FINISHED 
LEATHER

COW FINISHED LEATHER (0.9 to 2 mm) SQF
Actual +7.5% 

Wastage

16 OUTER LINING

MK SIG COATED TWILL MD-REGULAR WEIGHT 
(MAINLINE)-135CM/GMENS108-MK FACE DIAGONAL 
SM(MAINLINE)-135CM/MK SIG COATED TWILL 
SM(MAINLINE BACKING QUALITY)- 135CM/MK SIG 
COATED TWILL SM WITH OUTLET/OFF PRICE BACKING-
137CM/SAFFIANO PVC 0.6MM(SOLTO)-137CM/PVC 
LEATHER (ALL RELEVANT OUTER LINING: WIDTH 54 
INCHES)

MTR
Actual + 5% 

Wastage
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28
INNER LINING 
RELEVANT

MK 403 POLYESTER JQD-MD-54 INCH/MK OUTLET 
LINING(MK PYRAMID STUDS LINING – 55 INCH) /MK384-
MK CHAIN LOGO JQD LINING-55 INCH /P7-1-55/ULTRA 
SUEDE LINING-56/LINING MK231/MK382 (ALL 
RELEVANT INNER LINING : WIDTH 55 INCHES)

YDS
Actual + 5% 

Wastage

39
INNER LINING 
RELEVANT

MICRO SUEDE 56 /SMOOTH NAPPA PU/MUSIKA NAPPA 
EMBOSS/ALPINA EMBOSS MUSIKA BONDED PU 
INTERIOR/SYNTHETIC LEATHER (ALL RELEVANT 
INNER LINING : WIDTH 56 INCHES)

YDS
Actual + 5% 

Wastage

51
REINFORCEMENT 
MATERIAL

REINFORCEMENT MATERIAL/FABRIC HOT MELT 
GLUE/210D NYLON/420D NYLON/KIMLON/NON 
WOVEN/HD NON WOVEN/SPUNLACE NON 
WOVEN/MICROFIBER/S/L SANDWICHED PVC (Relevant 
Quality & Sizes)

YDS
Actual + 1% 

Wastage

61
REINFORCEMENT 
MATERIAL

BONDED LEATHER BOARD/REINFORCEMENT 
MATERIAL (58" - 59" – WIDTH)

MTR
Actual + 1% 

Wastage

71
REINFORCEMENT 
MATERIAL

BEMIS TPU ADHESIVE/TPU FILM/REINFORCEMENT 
MATERIAL(58" - WIDTH))

MTR
Actual + 1% 

Wastage

80
REINFORCEMENT 
MATERIAL

PEARL COTTON (PU FOAM) ((2.00 - 5MM width) MTR
Actual + 1% 

Wastage

85 WEBBING

150MM ELASTIC/NYLON WEBBING/BAND ELASTIC 
POLYESTER/25MM GROSGRAIN/HIGH ELASTIC 
EVA/NYLON TUBULAR WEBBING/25MM 
ELASTIC/NYLON MK JQD WEBBING (Relevant Quality & 
Sizes)

YDS
Actual + 1% 

Wastage

90 MESH
GYPSOPHILA PANICULATA 320G ME -52"/SANDWICH 
NET/NET MESH (Relevant Quality & Sizes)

MTR
Actual + 1% 

Wastage

96 METAL FITTING

D RING/LOGO/WALKER RING/PULLER/DOG CLIP/DOG 
HOOK/RIVETS/ RAISED LETTERS/METAL CLIP/ZIPPER 
PULL/ADJUSTERS/ANCHOR/MK 
MEDALLION/EYELET/WALKER RING/METAL 
PULLER/KEY RING/NO TOUCH TOOL/METAL 
CLIP/METAL FITTINGS (Relevant Quality & Sizes)

NOS Net to Net

106 SLIDER / STOPPER SLIDER/RUNNER/STOPPER (Relevant Quality & Sizes) NOS Net to Net
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115 STOPPER STOPPER (Relevant Quality & Sizes) SET Net to Net

122 SNAP BUTTON METAL FITTING (Relevant Quality & Sizes) SET Net to Net

131 ZIP FASTENER ZIP FASTENER (Relevant Quality & Sizes) MTR
Net Content + 
1% Wastage

141 POLISHES POLISHES/EDGE STAIN/EDGE PAINT- KGS 132*

153 PRIMER PRIMER/ADHESION PROMOTER- KGS 258*

EXPORT MADE ITEM NO.8:- “PVC PURSE”(Consisting of Finished Leather)

STYLE# QTY (In Nos)

36U9MGFN8B 920

33F9LACU2B 331

36H1LCOE3B 600

36U9MCRE3B 978

35F8GTVF3B 47,580

39F9LGYZ3B 626

35F8STVF3B 29,255

35F8GTVF2B 16,066

TOTAL 96,356

Input 
Serial 

No.

ITEM 
DESCRIPTION

ITEM TECHNICAL CHARACTERISTICS UOM
Qty. 
Recommended

7
FINISHED 
LEATHER

COW FINISHED LEATHER (0.9 to 2 mm) SQF
Actual +7.5% 

Wastage
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17 OUTER LINING

MK SIG COATED TWILL MD-REGULAR WEIGHT 
(MAINLINE)-135CM/GMENS108-MK FACE DIAGONAL 
SM(MAINLINE)-135CM/MK SIG COATED TWILL 
SM(MAINLINE BACKING QUALITY)- 135CM/MK SIG 
COATED TWILL SM WITH OUTLET/OFF PRICE BACKING-
137CM/SAFFIANO PVC 0.6MM(SOLTO)-137CM/PVC 
LEATHER (ALL RELEVANT OUTER LINING: WIDTH 54 
INCHES)

MTR
Actual + 5% 

Wastage

29
INNER LINING 
RELEVANT

MK 403 POLYESTER JQD-MD-54 INCH/MK OUTLET 
LINING(MK PYRAMID STUDS LINING – 55 INCH) /MK384-
MK CHAIN LOGO JQD LINING-55 INCH /P7-1-55/ULTRA 
SUEDE LINING-56/LINING MK231/MK382 (ALL 
RELEVANT INNER LINING : WIDTH 55 INCHES)

YDS
Actual + 5% 

Wastage

40
INNER LINING 
RELEVANT

MICRO SUEDE 56 /SMOOTH NAPPA PU/MUSIKA NAPPA 
EMBOSS/ALPINA EMBOSS MUSIKA BONDED PU 
INTERIOR/SYNTHETIC LEATHER (ALL RELEVANT 
INNER LINING : WIDTH 56 INCHES)

YDS
Actual + 5% 

Wastage

52
REINFORCEMENT 
MATERIAL

REINFORCEMENT MATERIAL/FABRIC HOT MELT 
GLUE/210D NYLON/420D NYLON/KIMLON/NON 
WOVEN/HD NON WOVEN/SPUNLACE NON 
WOVEN/MICROFIBER/S/L SANDWICHED PVC (Relevant 
Quality & Sizes)

YDS
Actual + 1% 

Wastage

62
REINFORCEMENT 
MATERIAL

BONDED LEATHER BOARD/REINFORCEMENT 
MATERIAL (58" - 59" – WIDTH)

MTR
Actual + 1% 

Wastage

72
REINFORCEMENT 
MATERIAL

BEMIS TPU ADHESIVE/TPU FILM/REINFORCEMENT 
MATERIAL (58" - WIDTH)

MTR
Actual + 1% 

Wastage

81
REINFORCEMENT 
MATERIAL

PEARL COTTON (PU FOAM) (2.00 - 5MM width) MTR
Actual + 1% 

Wastage

86 WEBBING

150MM ELASTIC/NYLON WEBBING/BAND ELASTIC 
POLYESTER/25MM GROSGRAIN/HIGH ELASTIC 
EVA/NYLON TUBULAR WEBBING/25MM 
ELASTIC/NYLON MK JQD WEBBING (Relevant Quality & 
Sizes)

YDS
Actual + 1% 

Wastage

97 METAL FITTING

D RING/LOGO/WALKER RING/PULLER/DOG CLIP/DOG 
HOOK/RIVETS/ RAISED LETTERS/METAL CLIP/ZIPPER 
PULL/ADJUSTERS/ANCHOR/MK 
MEDALLION/EYELET/WALKER RING/METAL 

NOS Net to Net
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PULLER/KEY RING/NO TOUCH TOOL/METAL 
CLIP/METAL FITTINGS (Relevant Quality & Sizes)

107 SLIDER / STOPPER SLIDER/RUNNER/STOPPER (Relevant Quality & Sizes) NOS Net to Net

116 STOPPER STOPPER (Relevant Quality & Sizes) SET Net to Net

123 SNAP BUTTON METAL FITTING (Relevant Quality & Sizes) SET Net to Net

132 ZIP FASTENER ZIP FASTENER (Relevant Quality & Sizes) MTR
Net Content + 
1% Wastage

142 POLISHES POLISHES/EDGE STAIN/EDGE PAINT-RELEVENT KGS 1057*

154 PRIMER PRIMER/ADHESION PROMOTER-RELEVENT KGS 1747*

EXPORT MADE ITEM NO.9:- “PVC WALLET”

STYLE# QTY (In Nos)

39F1LHDF1B 300

36H1LCOF1B 380

36U9LCRF6B 53,778

36H1LCOF1V 740

36U9LCRF3B 40,494

36H1LGFF1B 44,854

36H1LCOF1O 21,408

36H1LCOF3B 850

39F9LGYF2B 1,629

39F9LGYF5P 343
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39F9LGYF3B 1,209

39S0LMSF1B 1,100

39F1LGFF2B 769

TOTAL 1,67,854

 
 
 

Input 
Serial 

No.

ITEM 
DESCRIPTION

ITEM TECHNICAL CHARACTERISTICS UOM
Qty. 
Recommended

18 OUTER LINING

MK SIG COATED TWILL MD-REGULAR WEIGHT 
(MAINLINE)-135CM/GMENS108-MK FACE DIAGONAL 
SM(MAINLINE)-135CM/MK SIG COATED TWILL 
SM(MAINLINE BACKING QUALITY)- 135CM/MK SIG 
COATED TWILL SM WITH OUTLET/OFF PRICE BACKING-
137CM/SAFFIANO PVC 0.6MM(SOLTO)-137CM/PVC 
LEATHER (ALL RELEVANT OUTER LINING: WIDTH 54 
INCHES)

MTR
Actual + 5% 

Wastage

30
INNER LINING 
RELEVANT

MK 403 POLYESTER JQD-MD-54 INCH/MK OUTLET 
LINING(MK PYRAMID STUDS LINING – 55 INCH) /MK384-
MK CHAIN LOGO JQD LINING-55 INCH /P7-1-55/ULTRA 
SUEDE LINING-56/LINING MK231/MK382 (ALL 
RELEVANT INNER LINING : WIDTH 55 INCHES)

YDS
Actual + 5% 

Wastage

41
INNER LINING 
RELEVANT

MICRO SUEDE 56 /SMOOTH NAPPA PU/MUSIKA NAPPA 
EMBOSS/ALPINA EMBOSS MUSIKA BONDED PU 
INTERIOR/SYNTHETIC LEATHER(ALL RELEVANT INNER 
LINING : WIDTH 56 INCHES)

YDS
Actual + 5% 

Wastage

53
REINFORCEMENT 
MATERIAL

REINFORCEMENT MATERIAL/FABRIC HOT MELT 
GLUE/210D NYLON/420D NYLON/KIMLON/NON 
WOVEN/HD NON WOVEN/SPUNLACE NON 
WOVEN/MICROFIBER/S/L SANDWICHED PVC (Relevant 
Quality & Sizes)

YDS
Actual + 1% 

Wastage

63
REINFORCEMENT 
MATERIAL

BONDED LEATHER BOARD/REINFORCEMENT 
MATERIAL (58" - 59" – WIDTH)

MTR
Actual + 1% 

Wastage
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73
REINFORCEMENT 
MATERIAL

BEMIS TPU ADHESIVE/TPU FILM/REINFORCEMENT 
MATERIAL MATERIAL(58" - WIDTH)

MTR
Actual + 1% 

Wastage

124 SNAP BUTTON METAL FITTING (Relevant Quality & Sizes) SET Net to Net

143 POLISHES POLISHES/EDGE STAIN/EDGE PAINT- KGS 439*

155 PRIMER PRIMER/ADHESION PROMOTER- KGS 1778*

EXPORT MADE ITEM NO.10:- “PVC CARD HOLDER”(Consisting of Finished Leather)

STYLE# QTY (In Nos)

37H9LGFD1B 15,555

39H9LGFE1J 1,716

39F1LHDF5B 2,233

36S0LGFE6B 8,335

39F0LGFE6B 1,146

39S0LGFE6L 654

36U9LCRD1B 5,002

39H1LHDE6O 507

36S1LCOD2B 715

39F9LGYD2B 2,915

39H1LHDD2B 377

39F1LHDD2O 1,985

TOTAL 41,140
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Input 
Serial 

No.

ITEM 
DESCRIPTION

ITEM TECHNICAL CHARACTERISTICS UOM
Qty. 
Recommended

8
FINISHED 
LEATHER

COW FINISHED LEATHER ((0.9 to 2 mm) SQF
Actual +7.5% 

Wastage

19 OUTER LINING

MK SIG COATED TWILL MD-REGULAR WEIGHT 
(MAINLINE)-135CM/GMENS108-MK FACE DIAGONAL 
SM(MAINLINE)-135CM/MK SIG COATED TWILL 
SM(MAINLINE BACKING QUALITY)- 135CM/MK SIG 
COATED TWILL SM WITH OUTLET/OFF PRICE BACKING-
137CM/SAFFIANO PVC 0.6MM(SOLTO)-137CM/PVC 
LEATHER (ALL RELEVANT OUTER LINING: WIDTH 54 
INCHES)

MTR
Actual + 5% 

Wastage

31
INNER LINING 
RELEVANT

MK 403 POLYESTER JQD-MD-54 INCH/MK OUTLET 
LINING(MK PYRAMID STUDS LINING – 55 INCH) /MK384-
MK CHAIN LOGO JQD LINING-55 INCH /P7-1-55/ULTRA 
SUEDE LINING-56/LINING MK231/MK382 (ALL 
RELEVANT INNER LINING : WIDTH 55 INCHES)

YDS
Actual + 5% 

Wastage

42
INNER LINING 
RELEVANT

MICRO SUEDE 56 /SMOOTH NAPPA PU/MUSIKA NAPPA 
EMBOSS/ALPINA EMBOSS MUSIKA BONDED PU 
INTERIOR/SYNTHETIC LEATHER (ALL RELEVANT 
INNER LINING : WIDTH 56 INCHES)

YDS
Actual + 5% 

Wastage

54
REINFORCEMENT 
MATERIAL

REINFORCEMENT MATERIAL/FABRIC HOT MELT 
GLUE/210D NYLON/420D NYLON/KIMLON/NON 
WOVEN/HD NON WOVEN/SPUNLACE NON 
WOVEN/MICROFIBER/S/L SANDWICHED PVC (Relevant 
Quality & Sizes)

YDS
Actual + 1% 

Wastage

74
REINFORCEMENT 
MATERIAL

BEMIS TPU ADHESIVE/TPU FILM/REINFORCEMENT 
MATERIAL(58" - WIDTH)

MTR
Actual + 1% 

Wastage

98 METAL FITTING

D RING/LOGO/WALKER RING/PULLER/DOG CLIP/DOG 
HOOK/RIVETS/ RAISED LETTERS/METAL CLIP/ZIPPER 
PULL/ADJUSTERS/ANCHOR/MK 
MEDALLION/EYELET/WALKER RING/METAL 
PULLER/KEY RING/NO TOUCH TOOL/METAL 
CLIP/METAL FITTINGS (Relevant Quality & Sizes)

NOS Net to Net

108 SLIDER / STOPPER SLIDER/RUNNER/STOPPER (Relevant Quality & Sizes) NOS Net to Net
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117 STOPPER STOPPER (Relevant Quality & Sizes) SET Net to Net

133 ZIP FASTENER ZIP FASTENER (Relevant Quality & Sizes) MTR
Net Content + 
1% Wastage

144 POLISHES POLISHES/EDGE STAIN/EDGE PAINT- KGS 102*

156 PRIMER PRIMER/ADHESION PROMOTER- KGS 237*

EXPORT MADE ITEM NO.11:- “PVC KEYFOB”

STYLE# QTY (In Nos)

36H0LHR00B 15,966

TOTAL 15,966

Input 
Serial 

No.

ITEM 
DESCRIPTION

ITEM TECHNICAL CHARACTERISTICS UOM
Qty. 
Recommended

20 OUTER LINING

MK SIG COATED TWILL MD-REGULAR WEIGHT 
(MAINLINE)-135CM/GMENS108-MK FACE DIAGONAL 
SM(MAINLINE)-135CM/MK SIG COATED TWILL 
SM(MAINLINE BACKING QUALITY)- 135CM/MK SIG 
COATED TWILL SM WITH OUTLET/OFF PRICE BACKING-
137CM/SAFFIANO PVC 0.6MM(SOLTO)-137CM/PVC 
LEATHER (ALL RELEVANT OUTER LINING: WIDTH 54 
INCHES)

MTR
Actual + 5% 

Wastage

43
INNER LINING 
RELEVANT

MICRO SUEDE 56 /SMOOTH NAPPA PU/MUSIKA NAPPA 
EMBOSS/ALPINA EMBOSS MUSIKA BONDED PU 
INTERIOR/SYNTHETIC LEATHER (ALL RELEVANT 
INNER LINING : WIDTH 56 INCHES)

YDS
Actual + 5% 

Wastage

55
REINFORCEMENT 
MATERIAL

REINFORCEMENT MATERIAL/FABRIC HOT MELT 
GLUE/210D NYLON/420D NYLON/KIMLON/NON 
WOVEN/HD NON WOVEN/SPUNLACE NON 
WOVEN/MICROFIBER/S/L SANDWICHED PVC (Relevant 
Quality & Sizes)

YDS
Actual + 1% 

Wastage
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75
REINFORCEMENT 
MATERIAL

BEMIS TPU ADHESIVE/TPU FILM/REINFORCEMENT 
MATERIAL(58" - WIDTH)

MTR
Actual + 1% 

Wastage

99 METAL FITTING

D RING/LOGO/WALKER RING/PULLER/DOG CLIP/DOG 
HOOK/RIVETS/ RAISED LETTERS/METAL CLIP/ZIPPER 
PULL/ADJUSTERS/ANCHOR/MK 
MEDALLION/EYELET/WALKER RING/METAL 
PULLER/KEY RING/NO TOUCH TOOL/METAL 
CLIP/METAL FITTINGS (Relevant Quality & Sizes)

NOS Net to Net

145 POLISHES POLISHES/EDGE STAIN/EDGE PAINT- KGS 48

157 PRIMER PRIMER/ADHESION PROMOTER-T KGS 112

EXPORT MADE ITEM NO.12:- “PVC POUCH”(Consisting of Finished Leather)

STYLE# QTY (In Nos)

36H1LGFU1B 6,201

39H1LGFU1B 300

39H1LGFN2B 300

36H1LGFN2B 1,932

39H1LGFL1L 358

36H0LHRL1B 16,113

39F0LGFL1B 405

TOTAL 25,609

Input 
Serial 

No.

ITEM 
DESCRIPTION

ITEM TECHNICAL CHARACTERISTICS UOM
Qty. 
Recommended

9
FINISHED 
LEATHER

COW FINISHED LEATHER ((0.9 to 2 mm) SQF
Actual +7.5% 

Wastage
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21 OUTER LINING

MK SIG COATED TWILL MD-REGULAR WEIGHT 
(MAINLINE)-135CM/GMENS108-MK FACE DIAGONAL 
SM(MAINLINE)-135CM/MK SIG COATED TWILL 
SM(MAINLINE BACKING QUALITY)- 135CM/MK SIG 
COATED TWILL SM WITH OUTLET/OFF PRICE BACKING-
137CM/SAFFIANO PVC 0.6MM(SOLTO)-137CM/PVC 
LEATHER (ALL RELEVANT OUTER LINING: WIDTH 54 
INCHES)

MTR
Actual + 5% 

Wastage

32
INNER LINING 
RELEVANT

MK 403 POLYESTER JQD-MD-54 INCH/MK OUTLET 
LINING(MK PYRAMID STUDS LINING – 55 INCH) /MK384-
MK CHAIN LOGO JQD LINING-55 INCH /P7-1-55/ULTRA 
SUEDE LINING-56/LINING MK231/MK382 (ALL 
RELEVANT INNER LINING : WIDTH 55 INCHES)

YDS
Actual + 5% 

Wastage

44
INNER LINING 
RELEVANT

MICRO SUEDE 56 /SMOOTH NAPPA PU/MUSIKA NAPPA 
EMBOSS/ALPINA EMBOSS MUSIKA BONDED PU 
INTERIOR/SYNTHETIC LEATHER (ALL RELEVANT 
INNER LINING : WIDTH 56 INCHES)

YDS
Actual + 5% 

Wastage

56
REINFORCEMENT 
MATERIAL

REINFORCEMENT MATERIAL/FABRIC HOT MELT 
GLUE/210D NYLON/420D NYLON/KIMLON/NON 
WOVEN/HD NON WOVEN/SPUNLACE NON 
WOVEN/MICROFIBER/S/L SANDWICHED PVC (Relevant 
Quality & Sizes)

YDS
Actual + 1% 

Wastage

64
REINFORCEMENT 
MATERIAL

BONDED LEATHER BOARD/REINFORCEMENT 
MATERIAL (58" - 59" – WIDTH)

MTR
Actual + 1% 

Wastage

76
REINFORCEMENT 
MATERIAL

BEMIS TPU ADHESIVE/TPU FILM/REINFORCEMENT 
MATERIAL (58" - WIDTH)

MTR
Actual + 1% 

Wastage

100 METAL FITTING

D RING/LOGO/WALKER RING/PULLER/DOG CLIP/DOG 
HOOK/RIVETS/ RAISED LETTERS/METAL CLIP/ZIPPER 
PULL/ADJUSTERS/ANCHOR/MK 
MEDALLION/EYELET/WALKER RING/METAL 
PULLER/KEY RING/NO TOUCH TOOL/METAL 
CLIP/METAL FITTINGS (Relevant Quality & Sizes)

NOS Net to Net

109 SLIDER / STOPPER SLIDER/RUNNER/STOPPER (Relevant Quality & Sizes) NOS Net to Net

118 STOPPER STOPPER (Relevant Quality & Sizes) SET Net to Net

125 SNAP BUTTON METAL FITTING (Relevant Quality & Sizes) SET Net to Net
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134 ZIP FASTENER ZIP FASTENER (Relevant Quality & Sizes) MTR
Net Content + 
1% Wastage

146 POLISHES POLISHES/EDGE STAIN/EDGE PAINT- KGS 252*

158 PRIMER PRIMER/ADHESION PROMOTER- KGS 322*

*Subject to 2% FOB value of export, combining of all the two items.

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 61 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name RAHMAN INDUSTRIES LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00123454AM22

RA File Number 06AA04002402 AM22

Licence No and 
Date

0611000512/24/06/2021

Norms Committee Decision: 

The Committee considered the case as per the agenda along-with other relevant papers and based on 
recommendation of Tech auth., decided to ask the firm to furnish the following:

Specification with dimension of Microfiber Sued, and other import items.1. 

Production vis a vis consumption of raw materials for the last three years duly certified by Chartered 
Accountant.

2. 

The case stands deferred for re-listing.

 
Case No. 62 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name SILVER CREST CLOTHING PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00124364AM22

RA File Number 07AA04008730 AM22

Licence No and 
Date

0711001375/25/06/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and noted that firm has 
submitted their reply.  The Committee went through the details submitted in this case and decided to defer 
the case for examination.
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The case stands deferred for re-listing.

 
Case No. 63 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name INDIA SHOES EXPORTS PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00125919AM22

RA File Number 04AA04008648 AM22

Licence No and 
Date

0411001049/28/06/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and noted that firm’s 
reply is not proper. Therefore the committee decided to send a reminder for the following:

Specification of all the import items including Cow Finished Leather.1. 

Complete calculation for the requirement of Leather and polymeric Foam, giving CAD/CAM, and 
net import content and wastage separately.

2. 

Compare the requirement with respective SION fixed in Hand Book of procedure Vol II. Indicating 
whether it is for Gents/Ladies/Kids etc.

3. 

The case stands deferred for re-listing.

 
Case No. 64 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name CHHAPERIA CABLE MATERIAL PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00125957AM22

RA File Number 07AA04007164 AM22

Licence No and 
Date

0711001385/28/06/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and noted that the firm 
has submitted their reply. The committee went through the details submitted in this case and based on 
recommendation of technical authority, decide to approve the Adhoc norms as under;

Details of Export List Qty. import item Qty. 
Recommended

Water Blocking Tape in size 4 
MM to 505 MM

Water Blocking Tape in 
Jumbo roll form 500 MM to 

148515

KGS

150000 KGS
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(Made out of Polyester non-

Woven fabric with Poly-acrylate)
1000 MM

(Made out of Polyester non-
Woven fabric with Poly-

acrylate)

(Width should be more than 
505 MM)

Water Blocking Rope in DIA 
3 to 16 MM

(Made out of Polyester non-

Woven fabric with Poly-acrylate)

49505

KGS

Water Blocking Tape in 
Jumbo roll form 500 MM to 

1000 MM

(Made out of Polyester non-
Woven fabric with Poly-

acrylate)

50000

KGS

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 65 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name GROWEL IMPEX PVT. LTD.

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00126517AM22

RA File Number 05AA04033215 AM22

Licence No and 
Date

0511003358/29/06/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant paper and noted that firm has 
submitted their reply. The committee went through the details submitted in this case and based on 
recommendation of technical authority; decide to approve the Adhoc norms as applied for.

GSM should be matched in both the import and export items.

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 66 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name D'VAS IMPEXIVE PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00127157AM22

RA File Number 05AA04042743 AM22
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Licence No and 
Date

0511003389/30/06/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and noted that firm has 
submitted their reply.  The Committee went through the details submitted in this case and decided to defer 
the case for examination.

The case stands deferred for re-listing.

 
Case No. 67 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name PEARL APPARELS

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00131324AM22

RA File Number 05AA04050140 AM22

Licence No and 
Date

0511003457/05/07/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and noted that firm has 
submitted their reply.  The Committee went through the details submitted in this case and decided to defer 
the case for examination.

The case stands deferred for re-listing.

 
Case No. 68 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name FARIDA CLASSIC SHOES PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00132102AM22

RA File Number 04AA04012583 AM22

Licence No and 
Date

0411001081/06/07/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant paper and noted that firm has 
submitted their reply. The committee went through the details submitted in this case and based on 
recommendation of technical authority; decide to approve the Adhoc norms as under:

 

1.       Export Item: GENTS LEATHER HALF BOOTS         

               Qty.: 27372 Pairs
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               Import Items:

S. 
No.

Description Specification Qty. Recommended

1 COW FINISHED LEATHER Bovine Upper Leather 1.4-1.8mm
3.4101x27372=93340 

Sq.Ft

2 INSOLE SHEET Flexible Water Proof Insole Sheet 4MM
0.05 x 1608 = 80.40 Sq. 

mt

3 KNITTED LINING
Mesh Lining with Foam / Water Proof Lining 
Material (Relevant)

4239.44 Sq. mt

5 PU SYNTHETIC LINING  PU Lining Material (Relevant) 922.20 Sq. mt

4 NON WOVEN FELT LINING
Felt Lining with Foil / Insole Strobel - Water 
Proof (Relevant)

1660.39 Sq. mt

6
THERMOPLASTIC TOE PUFF AND 
COUNTER 

Insole Stroble - Water Proof 2nd Layer 1199.31 Sq. mt

7 PAPER BOX CORRUGATED Shoe Unit Box Net to net in Set

8 FOOTBED PU MoldedFootbed Net to net in pairs

9 TOE CAPS Aluminum Toe Cap / Carbon Toe Cap Net to net in pairs

10 UNITSOLE Rubber Sole with EVA & Shank Net to net in pairs

11 WELT TPU Toe Reinforcement Welt Net to net in pairs

12 HEAT TRANSFER LABEL Branded Woven Label Net to net in pcs

13 LABEL Woven Label Net to net in pcs

14 TISSUE PAPER Stuffing / Wrapping Paper Net to net in pcs

15 ELASTIC Double Layer Elastic 100mm & 120mm Net to net
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16 REINFORCEMENT TAPE
Water Proof Seam Tape / 
Polyester Webbing Tape

1.1 x 20802 = 22882.2 
Mtr

 

2.       Export Item: LADIES LEATHER HALF BOOTS         

                      Qty.: 1962 Pairs

                Import Items

S. 
No.

Description Specification Qty. Recommended

17 COW FINISHED LEATHER Bovine Upper Leather 1.4-1.8mm
3.1983x1962=6275 

Sq.Ft

18 INSOLE SHEET Flexible Water Proof Insole Sheet 4MM 54.00 Sq. mt

19 KNITTED LINING Water Proof Lining Material (Relevant) 266.87 Sq. mt

20 PU SYNTHETIC LINING 
PU Lining Material / Polyester Lining 
Material (Relevant)

241.17 Sq. mt

21
THERMOPLASTIC TOE PUFF AND 
COUNTER 

Insole Stroble - Water Proof 2nd Layer 85.68 Sq. mt

22 PAPER BOX CORRUGATED Shoe Unit Box Net to net in Set

23 FOOTBED PU MoldedFootbed Net to net in pairs

24 TOE CAPS Aluminum Toe Cap Net to net in pairs

25 UNITSOLE Rubber Sole with EVA & Shank Net to net in pairs

26 WELT TPU Toe Reinforcement Welt Net to net in pairs

27 HEAT TRANSFER LABEL Branded Woven Label Net to net in pcs

29 LABEL Woven Label Net to net in nos
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28 METAL FITTINGS FOR FOOTWEAR Metal Hook Set Net to net in nos

30 TISSUE PAPER Stuffing / Wrapping Paper Net to net in nos

31 REINFORCEMENT TAPE Water Proof Seam Tape Net to net in Meter

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 69 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name VASTRANI EXPORT PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00132404AM22

RA File Number 05AA04050531 AM22

Licence No and 
Date

0511003489/06/07/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and noted that firm has 
submitted their reply.  The Committee went through the details submitted in this case and decided to defer 
the case for examination.

The case stands deferred for re-listing.

 
Case No. 70 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name CENTURY OVERSEAS

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00132573AM22

RA File Number 05AA04050305 AM22

Licence No and 
Date

0511003494/06/07/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along-with other relevant papers and based on 
recommendation of technical authority, committee decided to fix the Adhoc norms as under:

Details of Export List Qty. import item Qty. 
Recommended

MENS JACKET 825.0 71% Polyester 13% Rayon 2557
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Made 71% Polyester 13% Rayon 
8% Acrylic 8% Other Fibers woven 

dyed fabric, GSM 400 +/- 10%) 
Style No. NO462025MN)

Nos. 8% Acrylic 8% Other Fibers 
woven dyed fabric, GSM 400

Sq. Mtr

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 71 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name SHAHI EXPORTS PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00133175AM22

RA File Number 05AA04036461 AM22

Licence No and 
Date

0511003507/07/07/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and noted that firm has 
submitted their reply.  The Committee went through the details submitted in this case and decided to defer 
the case for examination.

The case stands deferred for re-listing.

 
Case No. 72 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name SILVER CREST CLOTHING PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00134660AM22

RA File Number 07AA04013337 AM22

Licence No and 
Date

0711001443/09/07/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and noted that firm has 
submitted their reply.  The Committee went through the details submitted in this case and decided to defer 
the case for examination.

The case stands deferred for re-listing.

 
Case No. 73 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name WEAR WELL INDIA PRIVATE LIMITED
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Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00135148AM22

RA File Number 05AA04044236 AM22

Licence No and 
Date

0511003563/09/07/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and noted that firm has 
submitted their reply.  The Committee went through the details submitted in this case and decided to defer 
the case for examination.

The case stands deferred for re-listing.

 
Case No. 74 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name K H EXPORTS INDIA PRIVATE LIMITED

Meeting Number and Date NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00135310AM22

RA File Number 04AA04013318 AM22

Licence No and Date 0411001105/09/07/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along-with other relevant papers and based on 
recommendation of technical authority, committee decided to fix the Adhoc norms as under:

 

EXPORT MADE ITEM NO.  1:- “LEATHER BELT”

 

STYLE# QTY (In Nos.)

91307 1,552

F78181 9,678

91305 4,756

91311 1,437

101 12,556
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F64840 4,761

F64824 1,093

C1725 29,863

TOTAL 65,696

 

 

 

Input 
Serial 

No.
ITEM DESCRIPTION

ITEM TECHNICAL 
CHARACTERISTICS

UOM
Qty. 

Recommended

1 FINISHED LEATHER
COW FINISHED LEATHER (1.3 -1.5 
MM)

SQF
Actual +7.5% 

Wastage

2 REINFORCEMENT MATERIAL

NON WOVEN LINING/210 D & 420 D 
NYLON/KIMLON/SOFTER KEDI MICRO 
FIBER LINING/ SPUNLACE NON 
WOVEN/MICRO FIBER SOFT NON 
WOVEN/HD NON WOVEN 
–(RELEVANT thickness )

YDS
Actual +1% 

Wastage

3 REINFORCEMENT MATERIAL
BONDED LEATHER BOARD –(58-5. 
Inches width)

MTR
Actual +1% 

Wastage

4 REINFORCEMENT MATERIAL
BONDED LEATHER (CHAMAR 
CHARME)

SQM
Actual +1% 

Wastage

5 BEMIS TPU ADHESIVE FILM
BEMIS TPU FILM/TPU FILM/ADHESIVE
-(58 inches width)

MTR
Actual +1% 

Wastage

6 BUCKLE METAL FITTING (RELEVANT SIZES) NOS Net to Net

7
POLISHES (CHM330 / CHS330 / 
CHM331, CHS331, DHS-01)

POLISHES/EDGE STAIN (RELEVANT 
QUALITY)

KGS 256.10*
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8
PRIMER/POLISHES(DA550/DAH630 / 
CA220/UA400H)

PRIMER (RELEVANT QUALITY) KGS 642.43*

9
PACKING TAG/PRICE 
STICKERS/HANGTAG

PACKING MATERIAL NOS Net To net

22 WET BLUE LEATHER
BULL HIDES / COW SIDES / HEIFER / 
FOR MAKING FINISHED LEATHER 
(1.8-2.0 MM)

SQF
Actual +12.5% 

Wastage

 

*Subject to 2% FOB value of export

 

EXPORT MADE ITEM NO.  2:- “LEATHER BELT COMBINATION WITH PVT MATERIAL”

 

 

STYLE# QTY (In Nos)

C6812 4,963

91288 5,649

C4429 1,433

76428 500

91283 2,815

35108 500

321 764

C1509 1,593

91280 2,546

UDIN00219762AM23

This document has been digitally signed by MANOJ  KUMAR MEENA , Deputy Director on 30-09-2022 12:24:38.



79

C4290 2,292

F64825 3,618

91286 6,019

F64839 22,255

C5715 10,800

F78179 12,700

6140 9,600

TOTAL 88,047

 

 

 

Input 
Serial 

No.
ITEM DESCRIPTION

ITEM TECHNICAL 
CHARACTERISTICS

UOM
Qty. 

Recommended

10 FINISHED LEATHER
COW FINSIHED LEATHER ((1.3 -1.5 
MM))

SQF
Actual +7.5% 

Wastage

11 OUTER LINING

PVC LEATHER/12CM LT WT PVC REPS 
PEBBLE EMBOSS/BELT VERTICLE 
12CM LW PVC REPS PEBBLE 
EMBSS/THINNER 0.65MM OUTLET SLG 
6CM SIG C ORG PBBL PVC/SOFTER 
1.15MM 10.6CM SIG C LUXE PEBBLE 
PVC (ALL RELEVANT OUTER : 
WIDTH 57 INCHES)

MTR
Actual +5% 

Wastage

12 REINFORCEMENT MATERIAL

NON WOVEN LINING/210 D & 420 D 
NYLON/KIMLON/SOFTER KEDI MICRO 
FIBER LINING/ SPUNLACE NON 
WOVEN/MICRO FIBER SOFT NON 

YDS
Actual +1% 

Wastage
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WOVEN/HD NON WOVEN 
–(RELEVANT QUALITY & SIZES)

13 REINFORCEMENT MATERIAL
BONDED LEATHER (CHAMAR 
CHARME)

SQM
Actual +1% 

Wastage

14 BEMIS TPU ADHESIVE FILM
BEMIS TPU FILM/TPU FILM/ADHESIVE
 -(58 inches width)

MTR
Actual +1% 

Wastage

15 BUCKLE
METAL FITTING (RELEVANT 
QUALITY & SIZES)

NOS Net to Net

16 METAL FITTING
METAL FITTING (RELEVANT 
QUALITY & SIZES)

NOS Net to Net

17
POLISHES (CHM330 / CHS330 / 
CHM331, CHS331, DHS-01)

POLISHES/EDGE STAIN ( KGS 380*

18
PRIMER/POLISHES(DA550/DAH630 / 
CA220/UA400H)

PRIMER KGS 935*

19
PACKING TAG/PRICE 
STICKERS/HANGTAG

PACKING MATERIAL (RELEVANT 
QUALITY)

NOS Net to net

20
PACKING GIFT BOX (NON 
CORRUGATED)

PACKING MATERIAL (RELEVANT 
QUALITY)

NOS
As Per Packing 

Policy

21 WET BLUE LEATHER
BULL HIDES / SIDES / HEIFER / FOR 
MAKING FINISHED LEATHER (1.8 -2.0 
MM)

SQF
Actual +12.5% 

Wastage

 *Subject to 2% FOB value of export

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 75 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name STRAWBERRY STUDIO EXPORTS PVT LTD

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00136926AM22

RA File Number 05AA04045038 AM22
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Licence No and 
Date

0511003594/12/07/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and noted that firm has 
submitted their reply.  The Committee went through the details submitted in this case and decided to defer 
the case for examination.

The case stands deferred for re-listing.

 
Case No. 76 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name K H EXPORTS INDIA PRIVATE LIMITED

Meeting Number and Date NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00137016AM22

RA File Number 04AA04013316 AM22

Licence No and Date 0411001113/12/07/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along-with other relevant papers and based on 
recommendation of technical authority; decide to approve the Adhoc norms as under:

EXPORT MADE ITEM NO.  1:- “LEATHER HANDBAG”

STYLE# QTY (In Nos)

C5387 1,309

C5395 1,131

C6583 4,452

C6678 882

C5393 2,429

C6584 429

2522 1,071

4011 5,496

4009 2,299
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C6648 3,610

TOTAL 23,108

 
 

S.No. ITEM DESCRIPTION ITEM TECHNICAL CHARACTERISTICS UOM
Qty. 

Recommended

1 COW FINSIHED LEATHER COW FINISHED LEATHER (0.9 to 2 mm) SQF
Actual +7.5% 

Wastage

12 WET BLUE LEATHER
BULL HIDES / SIDES / HEIFER / FOR 
MAKING FINISHED LEATHER (0.9 to 2 mm)

SQF
Actual + 12.5% 

Wastage

19 OUTER LINING

PVC LEATHER/12CM LT WT PVC REPS 
PEBBLE EMBOSS/SOFTER 1.15MM FOAM 
12CM SIG ORIG PEB PVC CNVBCK/50.43CM 
BIAS DOT6 CLR HC 1.15MM SOFTER 
PVC/37.49CM SIG FLRL BNDL SLG PVC/10.5 
SIG C JCQ 6.5CM HORI VSTR 59CM HB 
LIGHT KNIT (WIDTH 57 INCHES)

MTR
Actual + 5% 

Wastage

31 INNER LINING RELEVANT

ASIAN FAILLE - WR + 1X CLEAR PU 
COATING/R.PET ASIAN FAILLE 
LINING/MICRO FIBER LINING/MP TWILL 
LINING/R.PET 30 PERCENTAGE MP TWILL 
LINING/100 PERCENTAGE ORGANIC LW 
COTTON LINING FJF-CH-0470/SLG COACH 
SCATTER LOGO LINING/LINING 
MATERIAL: (WIDTH 59 INCHES)

MTR
Actual + 5% 

Wastage

44 INNER LINING RELEVANT

NAPPA EMBOSS MUSIKA BONDED PU 
INTERIOR/ALPINA EMBOSS MUSIKA 
BONDED PU INTERIOR/MUSIKA OPERA 50 
VN 100 PERCENTAGE PA BACK/ 
LAMBSKIN (: WIDTH 58 INCHES)

MTR
Actual + 5% 

Wastage

58 REINFORCEMENT MATERIAL

NON WOVEN LINING/210 D & 420 D 
NYLON/KIMLON/SOFTER KEDI MICRO 
FIBER LINING/ SPUNLACE NON 
WOVEN/MICRO FIBER SOFT NON 
WOVEN/HD NON WOVEN (Relevant width)

YDS
Actual + 1% 

Wastage
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72 REINFORCEMENT MATERIAL BONDED LEATHER BOARD (58" - 59" – WIDTH) MTR
Actual + 1% 

Wastage

84 REINFORCEMENT MATERIAL
PLASTIC SHEET (SOFT MYLAR PVC/HARD 
MYLAR PVC) MATERIAL (58" - WIDTH)

MTR
Actual + 1% 

Wastage

91 WEBBING WEBBING (Relevant Quality & Sizes) MTR
Actual + 1% 

Wastage

93 MESH SPACER MESH (Relevant Quality & Sizes) MTR
Actual + 1% 

Wastage

97 BEMIS TPU ADHESIVE FILM
BEMIS TPU FILM/TPU FILM/ADHESIVE (58" - 
WIDTH)

MTR
Actual + 1% 

Wastage

111 METAL FITTING METAL FITTING (Relevant Quality & Sizes) NOS Net to Net

123 ZIP FASTENER ZIP FASTENER (Relevant Quality & Thickness) MTR
Net Content + 1% 

Wastage

135 SLIDER / STOPPER SLIDER/STOPPER (Relevant Quality & Sizes) NOS  NET TO NET 

148
POLISHES (CHM330 / CHS330 / 
CHM331, CHS331, DHS-01)

POLISHES/EDGE STAIN- KGS 99.40*

162
PRIMER/POLISHES(DA550/DAH630 / 
CA220/UA400H)

PRIMER- KGS 282.62*

176
COTTON BAG / POLY SATIN 
STORAGE BAG/DUST BAG

PACKING MATERIAL  NOS

 AS PER 
PACKING 
POLICY 

187 COO SEWN IN SIDE LABEL/LABEL PACKING MATERIAL  NOS Net to net

201 ID LOGO INSERT/CARE CARD PACKING MATERIAL  NOS Net to net

215
PACKING TAG/PRICE 
STICKERS/HANGTAG

PACKING MATERIAL) NOS Net to net
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EXPORT MADE ITEM NO.  2:- “LEATHER SATCHEL BAG”

STYLE# QTY (In Nos.)

C2932 3,926

TOTAL 3,926

Input 
Serial 

No.
ITEM DESCRIPTION ITEM TECHNICAL CHARACTERISTICS UOM

Qty. 
Recommended

13 WET BLUE LEATHER
BULL HIDES / SIDES / HEIFER / FOR 
MAKING FINISHED LEATHER (0.9 to 2 mm)

SQF
Actual + 

12.5Wastage

20 OUTER LINING

PVC LEATHER/12CM LT WT PVC REPS 
PEBBLE EMBOSS/SOFTER 1.15MM FOAM 
12CM SIG ORIG PEB PVC 
CNVBCK/50.43CM BIAS DOT6 CLR HC 
1.15MM SOFTER PVC/37.49CM SIG FLRL 
BNDL SLG PVC/10.5 SIG C JCQ 6.5CM HORI 
VSTR 59CM HB LIGHT KNIT ( WIDTH 57 
INCHES)

SQF
Actual + 5% 

Wastage

32 INNER LINING RELEVANT

ASIAN FAILLE - WR + 1X CLEAR PU 
COATING/R.PET ASIAN FAILLE 
LINING/MICRO FIBER LINING/MP TWILL 
LINING/R.PET 30 PERCENTAGE MP TWILL 
LINING/100 PERCENTAGE ORGANIC LW 
COTTON LINING FJF-CH-0470/SLG COACH 
SCATTER LOGO LINING/LINING 
MATERIAL ( WIDTH 59 INCHES)

MTR
Actual + 5% 

Wastage

45 INNER LINING RELEVANT

NAPPA EMBOSS MUSIKA BONDED PU 
INTERIOR/ALPINA EMBOSS MUSIKA 
BONDED PU INTERIOR/MUSIKA OPERA 50 
VN 100 PERCENTAGE PA BACK/ 
LAMBSKIN PU (: WIDTH 58 INCHES)

MTR
Actual + 5% 

Wastage

NON WOVEN LINING/210 D & 420 D 
NYLON/KIMLON/SOFTER KEDI MICRO 
FIBER LINING/ SPUNLACE NON 
WOVEN/MICRO FIBER SOFT NON 

59 REINFORCEMENT MATERIAL YDS
Actual + 1% 

Wastage
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WOVEN/HD NON WOVEN (Relevant Quality 
& Sizes)

73 REINFORCEMENT MATERIAL BONDED LEATHER BOARD (58" - 59" – 
WIDTH)

MTR
Actual + 1% 

Wastage

94 MESH SPACER MESH (Relevant Quality &Sizes) MTR
Actual + 1% 

Wastage

98 BEMIS TPU ADHESIVE FILM BEMIS TPU FILM/TPU FILM/ADHESIVE ((
58" - WIDTH)

MTR
Actual + 1% 

Wastage

112 METAL FITTING METAL FITTING (Relevant Quality & Sizes) NOS Net to Net

124 ZIP FASTENER
ZIP FASTENER (Relevant Quality & 
Thickness)

MTR
Net Content + 1% 

Wastage

136 SLIDER/STOPPER SLIDER/STOPPER-RELEVENT NOS  NET TO NET 

149
POLISHES (CHM330 / CHS330 / 
CHM331, CHS331, DHS-01)

POLISHES/EDGE STAIN- KGS
                              
                21.20*

163
PRIMER/POLISHES(DA550/DAH630 / 
CA220/UA400H)

PRIMER- KGS
                              
                57.32*

188 COO SEWN IN SIDE LABEL/LABEL PACKING MATERIAL  NOS Net to net 

202 ID LOGO INSERT/CARE CARD PACKING MATERIAL) NOS Net to net 

216
PACKING TAG/PRICE 
STICKERS/HANGTAG

PACKING MATERIAL) NOS Net to net 

EXPORT MADE ITEM NO.  3:- “LEATHER WALLET”

STYLE# QTY (In Nos)

C7012 2,378

58397B 1,530

C6331 8,696
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TOTAL 12,604

Input 
Serial 

No.
ITEM DESCRIPTION ITEM TECHNICAL CHARACTERISTICS UOM

Qty. 
Recommended

2 COW FINSIHED LEATHER COW FINISHED LEATHER (0.9 to 2 mm) SQF
Actual +7.5% 

Wastage

14 WET BLUE LEATHER
BULL HIDES / SIDES / HEIFER / FOR MAKING 

FINISHED LEATHER (0.9 to 2 mm)
SQF

Actual + 12.5% 
Wastage

21 OUTER LINING

PVC LEATHER/12CM LT WT PVC REPS PEBBLE 
EMBOSS/SOFTER 1.15MM FOAM 12CM SIG 
ORIG PEB PVC CNVBCK/50.43CM BIAS DOT6 
CLR HC 1.15MM SOFTER PVC/37.49CM SIG 
FLRL BNDL SLG PVC/10.5 SIG C JCQ 6.5CM 
HORI VSTR 59CM HB LIGHT KNIT (WIDTH 57 
INCHES)

MTR
Actual + 5% 

Wastage

33 INNER LINING RELEVANT

ASIAN FAILLE - WR + 1X CLEAR PU 
COATING/R.PET ASIAN FAILLE LINING/MICRO 
FIBER LINING/MP TWILL LINING/R.PET 30 
PERCENTAGE MP TWILL LINING/100 
PERCENTAGE ORGANIC LW COTTON LINING 
FJF-CH-0470/SLG COACH SCATTER LOGO 
LINING/LINING MATERIALL ( WIDTH 59 
INCHES)

MTR
Actual + 5% 

Wastage

46 INNER LINING RELEVANT

NAPPA EMBOSS MUSIKA BONDED PU 
INTERIOR/ALPINA EMBOSS MUSIKA BONDED 
PU INTERIOR/MUSIKA OPERA 50 VN 100 
PERCENTAGE PA BACK/ LAMBSKIN PU ( 
WIDTH 58 INCHES)

MTR
Actual + 5% 

Wastage

60 REINFORCEMENT MATERIAL

NON WOVEN LINING/210 D & 420 D 
NYLON/KIMLON/SOFTER KEDI MICRO FIBER 
LINING/ SPUNLACE NON WOVEN/MICRO 
FIBER SOFT NON WOVEN/HD NON WOVEN 
(Relevant Quality & Sizes)

YDS
Actual + 1% 

Wastage

85 REINFORCEMENT MATERIAL
PLASTIC SHEET (SOFT MYLAR PVC/HARD 
MYLAR PVC) (58" - WIDTH)

MTR
Actual + 1% 

Wastage

99 BEMIS TPU ADHESIVE FILM
BEMIS TPU FILM/TPU FILM/ADHESIVE (58" - 
WIDTH)

MTR
Actual + 1% 

Wastage

UDIN00219762AM23

This document has been digitally signed by MANOJ  KUMAR MEENA , Deputy Director on 30-09-2022 12:24:38.



87

150
POLISHES (CHM330 / CHS330 / 
CHM331, CHS331, DHS-01)

POLISHES/EDGE STAIN KGS 47.44*

164
PRIMER/POLISHES(DA550/DAH630 / 
CA220/UA400H)

PRIMER- KGS 131.76*

178
PRINTED POLY BAG 
POLYETHYLENE

PACKING MATERIAL  NOS
 AS PER 

PACKING 
POLICY 

189 COO SEWN IN SIDE LABEL/LABEL PACKING MATERIAL  NOS Net to net 

203 ID LOGO INSERT/CARE CARD PACKING MATERIAL) NOS Net to net 

217
PACKING TAG/PRICE 
STICKERS/HANGTAG

PACKING MATERIAL  NOS Net to net 

229
PACKING GIFT BOX (NON 
CORRUGATED)

PACKING MATERIAL (Relevant Size) NOS
 AS PER 

PACKING 
POLICY 

232 PACKING INSERT BOX PACKING MATERIAL (Relevant Size) NOS
 AS PER 

PACKING 
POLICY 

 
 
 
 
 

EXPORT MADE ITEM NO.  4:- “LEATHER CARD HOLDER”

STYLE# QTY (In Nos)

C6881 8,303

TOTAL 8,303

Input 
Serial 

No.
ITEM DESCRIPTION ITEM TECHNICAL CHARACTERISTICS UOM

Qty. 
Recommended
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3 COW FINSIHED LEATHER COW FINISHED LEATHER (0.9 to 2 mm) SQF
Actual +7.5% 

Wastage

34 INNER LINING RELEVANT

ASIAN FAILLE - WR + 1X CLEAR PU 
COATING/R.PET ASIAN FAILLE 
LINING/MICRO FIBER LINING/MP TWILL 
LINING/R.PET 30 PERCENTAGE MP TWILL 
LINING/100 PERCENTAGE ORGANIC LW 
COTTON LINING FJF-CH-0470/SLG COACH 
SCATTER LOGO LINING/LINING MATERIAL( 
WIDTH 59 INCHES)

MTR
Actual + 5% 

Wastage

47 INNER LINING RELEVANT

NAPPA EMBOSS MUSIKA BONDED PU 
INTERIOR/ALPINA EMBOSS MUSIKA BONDED 
PU INTERIOR/MUSIKA OPERA 50 VN 100 
PERCENTAGE PA BACK/ LAMBSKIN PU ( : 
WIDTH 58 INCHES)

MTR
Actual + 5% 

Wastage

61 REINFORCEMENT MATERIAL

NON WOVEN LINING/210 D & 420 D 
NYLON/KIMLON/SOFTER KEDI MICRO FIBER 
LINING/ SPUNLACE NON WOVEN/MICRO 
FIBER SOFT NON WOVEN/HD NON WOVEN (
Relevant Quality & Sizes)

YDS
Actual + 1% 

Wastage

74 REINFORCEMENT MATERIAL BONDED LEATHER BOARD (58" - 59" – WIDTH MTR
Actual + 1% 

Wastage

86 REINFORCEMENT MATERIAL
PLASTIC SHEET (SOFT MYLAR PVC/HARD 
MYLAR PVC) (58" - WIDTH)

MTR
Actual + 1% 

Wastage

100 BEMIS TPU ADHESIVE FILM
BEMIS TPU FILM/TPU FILM/ADHESIVE (58" - 
WIDTH)

MTR
Actual + 1% 

Wastage

113 METAL FITTING METAL FITTING (Relevant Quality & Sizes) NOS Net to Net

125 ZIP FASTENER ZIP FASTENER (Relevant Quality & Thickness) MTR
Net Content + 1% 

Wastage

145 SNAP BUTTON METAL FITTING (Relevant Quality & Sizes) SET NET TO NET

151
POLISHES (CHM330 / CHS330 / 
CHM331, CHS331, DHS-01)

POLISHES/EDGE STAIN- KGS 12.45*

165
PRIMER/POLISHES(DA550/DAH630 / 
CA220/UA400H)

PRIMER KGS 39.02*
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179
PRINTED POLY BAG 
POLYETHYLENE

PACKING MATERIAL  NOS
 AS PER 

PACKING 
POLICY 

190 COO SEWN IN SIDE LABEL/LABEL PACKING MATERIAL  NOS Net to net

204 ID LOGO INSERT/CARE CARD PACKING MATERIAL NOS Net to net 

218
PACKING TAG/PRICE 
STICKERS/HANGTAG

PACKING MATERIAL NOS Net to net 

EXPORT MADE ITEM NO.  5:- “LEATHER PILL BOX”

STYLE# QTY (In Nos)

C4579 2,000

TOTAL 2,000

Input 
Serial 

No.
ITEM DESCRIPTION ITEM TECHNICAL CHARACTERISTICS UOM

Qty. 
Recommended

4 COW FINSIHED LEATHER COW FINISHED LEATHER ((0.9 to 2 mm) SQF
Actual +7.5% 

Wastage

35 INNER LINING RELEVANT

ASIAN FAILLE - WR + 1X CLEAR PU 
COATING/R.PET ASIAN FAILLE 
LINING/MICRO FIBER LINING/MP TWILL 
LINING/R.PET 30 PERCENTAGE MP TWILL 
LINING/100 PERCENTAGE ORGANIC LW 
COTTON LINING FJF-CH-0470/SLG COACH 
SCATTER LOGO LINING/LINING(WIDTH 59 
INCHES)

MTR
Actual +5% 

Wastage

48 INNER LINING RELEVANT

NAPPA EMBOSS MUSIKA BONDED PU 
INTERIOR/ALPINA EMBOSS MUSIKA BONDED 
PU INTERIOR/MUSIKA OPERA 50 VN 100 
PERCENTAGE PA BACK/ LAMBSKIN PU 
(WIDTH 59 INCHES)

MTR
Actual +5% 

Wastage

NON WOVEN LINING/210 D & 420 D 
NYLON/KIMLON/SOFTER KEDI MICRO FIBER 62 REINFORCEMENT MATERIAL YDS

Actual + 1% 
Wastage

UDIN00219762AM23

This document has been digitally signed by MANOJ  KUMAR MEENA , Deputy Director on 30-09-2022 12:24:38.



90

LINING/ SPUNLACE NON WOVEN/MICRO 
FIBER SOFT NON WOVEN/HD NON WOVEN 
(Relevant Quality & Sizes)

75 REINFORCEMENT MATERIAL BONDED LEATHER BOARD (58" - 59" – WIDTH) MTR
Actual + 1% 

Wastage

101 BEMIS TPU ADHESIVE FILM
BEMIS TPU FILM/TPU FILM/ADHESIVE (58" - 
WIDTH)

MTR
Actual + 1% 

Wastage

114 METAL FITTING METAL FITTING (Relevant Quality & Sizes) NOS Net to Net

126 ZIP FASTENER ZIP FASTENER (Relevant Quality & Thickness) MTR
Net Content + 1% 

Wastage

137 SLIDER / STOPPER SLIDER/STOPPER (Relevant Quality & Sizes) NOS NET TO NET

152
POLISHES (CHM330 / CHS330 / 
CHM331, CHS331, DHS-01)

POLISHES/EDGE STAIN KGS 2.40*

166
PRIMER/POLISHES(DA550/DAH630 / 
CA220/UA400H)

PRIMER KGS 9.40*

180
PRINTED POLY BAG 
POLYETHYLENE

PACKING MATERIAL (Relevant ) NOS
 AS PER 

PACKING 
POLICY 

185 PLASTIC BOX PACKING MATERIAL (Relevant ) NOS
 AS PER 

PACKING 
POLICY 

191 COO SEWN IN SIDE LABEL/LABEL PACKING MATERIAL  NOS Net to net 

205 ID LOGO INSERT/CARE CARD PACKING MATERIAL  NOS Net to net 

219
PACKING TAG/PRICE 
STICKERS/HANGTAG

PACKING MATERIAL ( NOS Net to net 

EXPORT MADE ITEM NO.  6:- “TEXTILE HANDBAG”(Consisting of Finished Leather)

STYLE# QTY (In Nos)
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C5291 3,437

TOTAL 3,437

Input 
Serial 

No.
ITEM DESCRIPTION ITEM TECHNICAL CHARACTERISTICS UOM

Qty. 
Recommended

5 COW FINSIHED LEATHER COW FINISHED LEATHER (0.9 to 2 mm) SQF
Actual +7.5% 

Wastage

22 OUTER LINING 

PVC LEATHER/12CM LT WT PVC REPS PEBBLE 
EMBOSS/SOFTER 1.15MM FOAM 12CM SIG 
ORIG PEB PVC CNVBCK/50.43CM BIAS DOT6 
CLR HC 1.15MM SOFTER PVC/37.49CM SIG 
FLRL BNDL SLG PVC/10.5 SIG C JCQ 6.5CM 
HORI VSTR 59CM HB LIGHT KNIT(WIDTH 57 
INCHES)

MTR
Actual +5% 

Wastage

36 INNER LINING RELEVANT

ASIAN FAILLE - WR + 1X CLEAR PU 
COATING/R.PET ASIAN FAILLE LINING/MICRO 
FIBER LINING/MP TWILL LINING/R.PET 30 
PERCENTAGE MP TWILL LINING/100 
PERCENTAGE ORGANIC LW COTTON LINING 
FJF-CH-0470/SLG COACH SCATTER LOGO 
LINING/LINING MATERIAL ( WIDTH 59 
INCHES)

MTR
Actual + 5% 

Wastage

49 INNER LINING RELEVANT

NAPPA EMBOSS MUSIKA BONDED PU 
INTERIOR/ALPINA EMBOSS MUSIKA BONDED 
PU INTERIOR/MUSIKA OPERA 50 VN 100 
PERCENTAGE PA BACK/ LAMBSKIN PU ( : 
WIDTH 58 INCHES)

MTR
Actual + 5% 

Wastage

63 REINFORCEMENT MATERIAL

NON WOVEN LINING/210 D & 420 D 
NYLON/KIMLON/SOFTER KEDI MICRO FIBER 
LINING/ SPUNLACE NON WOVEN/MICRO 
FIBER SOFT NON WOVEN/HD NON WOVEN 
(Relevant Quality & Sizes)

YDS
Actual + 1% 

Wastage

76 REINFORCEMENT MATERIAL BONDED LEATHER BOARD (58" - 59" – WIDTH MTR
Actual + 1% 

Wastage

102 BEMIS TPU ADHESIVE FILM
BEMIS TPU FILM/TPU FILM/ADHESIVE (58"  – 
WIDTH)

MTR
Actual + 1% 

Wastage
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115 METAL FITTING METAL FITTING (Relevant Quality & Sizes) NOS Net to Net

127 ZIP FASTENER ZIP FASTENER (Relevant Quality & Thickness) MTR
Net Content + 1% 

Wastage

138 SLIDER / STOPPER SLIDER/STOPPER (Relevant Quality & Sizes) NOS NET TO NET

153
POLISHES (CHM330 / CHS330 / 
CHM331, CHS331, DHS-01)

POLISHES/EDGE STAIN- KGS 19.25*

167
PRIMER/POLISHES(DA550/DAH630 / 
CA220/UA400H)

PRIMER- KGS 61.87*

192 COO SEWN IN SIDE LABEL/LABEL PACKING MATERIAL  NOS Net to net 

206 ID LOGO INSERT/CARE CARD PACKING MATERIAL  NOS Net to net 

220
PACKING TAG/PRICE 
STICKERS/HANGTAG

PACKING MATERIAL  NOS Net to net 

EXPORT MADE ITEM NO.  7:- “PVC HANDBAG”(Consisting of Finished Leather)

STYLE# QTY (In Nos)

C6676 1,225

4010 6,956

2515 1,901

C5386 5,166

C6744 1,668

C6957 3,236

C6585 5,797

C4149 7,107
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TOTAL 33,056

Input 
Serial 

No.
ITEM DESCRIPTION ITEM TECHNICAL CHARACTERISTICS UOM

Qty. 
Recommended

6 COW FINSIHED LEATHER COW FINISHED LEATHER ((0.9 to 2 mm) SQF
Actual +7.5% 

Wastage

15 WET BLUE LEATHER
BULL HIDES / SIDES / HEIFER / FOR MAKING 

FINISHED LEATHER (0.9 to 2 mm)
SQF

Actual + 12.5% 
Wastage

23 OUTER LINING

PVC LEATHER/12CM LT WT PVC REPS PEBBLE 
EMBOSS/SOFTER 1.15MM FOAM 12CM SIG 
ORIG PEB PVC CNVBCK/50.43CM BIAS DOT6 
CLR HC 1.15MM SOFTER PVC/37.49CM SIG 
FLRL BNDL SLG PVC/10.5 SIG C JCQ 6.5CM 
HORI VSTR 59CM HB LIGHT KNIT ( WIDTH 57 
INCHES)

MTR
Actual +5% 

Wastage

37 INNER LINING RELEVANT

ASIAN FAILLE - WR + 1X CLEAR PU 
COATING/R.PET ASIAN FAILLE LINING/MICRO 
FIBER LINING/MP TWILL LINING/R.PET 30 
PERCENTAGE MP TWILL LINING/100 
PERCENTAGE ORGANIC LW COTTON LINING 
FJF-CH-0470/SLG COACH SCATTER LOGO 
LINING/LINING MATERIAL (WIDTH 59 
INCHES)

MTR
Actual +5% 

Wastage

50 INNER LINING RELEVANT

NAPPA EMBOSS MUSIKA BONDED PU 
INTERIOR/ALPINA EMBOSS MUSIKA BONDED 
PU INTERIOR/MUSIKA OPERA 50 VN 100 
PERCENTAGE PA BACK/ LAMBSKIN PU ( 
WIDTH 58 INCHES)

MTR
Actual +5% 

Wastage

64 REINFORCEMENT MATERIAL

NON WOVEN LINING/210 D & 420 D 
NYLON/KIMLON/SOFTER KEDI MICRO FIBER 
LINING/ SPUNLACE NON WOVEN/MICRO 
FIBER SOFT NON WOVEN/HD NON WOVEN 
(Relevant Quality & Sizes)

YDS
Actual + 1% 

Wastage

77 REINFORCEMENT MATERIAL BONDED LEATHER BOARD ((58" - 59" – WIDTH) MTR
Actual + 1% 

Wastage

87 REINFORCEMENT MATERIAL
PLASTIC SHEET (SOFT MYLAR PVC/HARD 
MYLAR PVC(58" - WIDTH))

MTR
Actual + 1% 

Wastage
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92 WEBBING WEBBING (Relevant Quality & Sizes) MTR
Actual + 1% 

Wastage

95 MESH SPACER MESH (Relevant Quality & Sizes) MTR
Actual + 1% 

Wastage

103 BEMIS TPU ADHESIVE FILM BEMIS TPU FILM/TPU FILM/ADHESIVE ((58" - 
WIDTH)

MTR
Actual + 1% 

Wastage

116 METAL FITTING METAL FITTING (Relevant Quality & Sizes) NOS Net to Net

128 ZIP FASTENER ZIP FASTENER (Relevant Quality & Thickness) MTR
Net Content + 1% 

Wastage

139 SLIDER / STOPPER SLIDER/STOPPER (Relevant Quality & Sizes) NOS NET TO NET

154
POLISHES (CHM330 / CHS330 / 
CHM331, CHS331, DHS-01)

POLISHES/EDGE STAIN- KGS 139.91*

168
PRIMER/POLISHES(DA550/DAH630 / 
CA220/UA400H)

PRIMER KGS 378.95*

177
COTTON BAG / POLY SATIN 
STORAGE BAG/DUST BAG

PACKING MATERIAL (Relevant Quality &size) NOS
AS PER 

PACKING 
POLICY

193 COO SEWN IN SIDE LABEL/LABEL PACKING MATERIAL  NOS Net to net 

207 ID LOGO INSERT/CARE CARD PACKING MATERIAL  NOS Net to net 

221
PACKING TAG/PRICE 
STICKERS/HANGTAG

PACKING MATERIAL  NOS Net to net 

EXPORT MADE ITEM NO.  8:- “PVC SATCHEL BAG”(Consisting of Finished Leather)

 
 

STYLE# QTY (In Nos)

2736 4,334
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3001 3,092

TOTAL 7,426

Input 
Serial 

No.
ITEM DESCRIPTION ITEM TECHNICAL CHARACTERISTICS UOM

Qty. 
Recommended

7 COW FINSIHED LEATHER COW FINISHED LEATHER (0.9 to 2 mm) SQF
Actual +7.5% 

Wastage

16 WET BLUE LEATHER
BULL HIDES / SIDES / HEIFER / FOR MAKING 
FINISHED LEATHER (Relevant Quality & 
Thickness)

SQF
Actual + 12.5% 

Wastage

24 OUTER LINING

PVC LEATHER/12CM LT WT PVC REPS PEBBLE 
EMBOSS/SOFTER 1.15MM FOAM 12CM SIG 
ORIG PEB PVC CNVBCK/50.43CM BIAS DOT6 
CLR HC 1.15MM SOFTER PVC/37.49CM SIG 
FLRL BNDL SLG PVC/10.5 SIG C JCQ 6.5CM 
HORI VSTR 59CM HB LIGHT KNIT (WIDTH 57 
INCHES)

MTR
Actual + 5% 

Wastage

38 INNER LINING RELEVANT

ASIAN FAILLE - WR + 1X CLEAR PU 
COATING/R.PET ASIAN FAILLE LINING/MICRO 
FIBER LINING/MP TWILL LINING/R.PET 30 
PERCENTAGE MP TWILL LINING/100 
PERCENTAGE ORGANIC LW COTTON LINING 
FJF-CH-0470/SLG COACH SCATTER LOGO 
LINING/LINING MATERIAL ( WIDTH 59 
INCHES)

MTR
Actual + 5% 

Wastage

51 INNER LINING RELEVANT

NAPPA EMBOSS MUSIKA BONDED PU 
INTERIOR/ALPINA EMBOSS MUSIKA BONDED 
PU INTERIOR/MUSIKA OPERA 50 VN 100 
PERCENTAGE PA BACK/ LAMBSKIN PU 
(WIDTH 58 INCHES)

MTR
Actual + 5% 

Wastage

65 REINFORCEMENT MATERIAL

NON WOVEN LINING/210 D & 420 D 
NYLON/KIMLON/SOFTER KEDI MICRO FIBER 
LINING/ SPUNLACE NON WOVEN/MICRO 
FIBER SOFT NON WOVEN/HD NON WOVEN 
(Relevant Quality & Sizes)

YDS
Actual + 1% 

Wastage

78 REINFORCEMENT MATERIAL BONDED LEATHER (58" - 59" – WIDTH) MTR
Actual + 1% 

Wastage
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96 MESH SPACER MESH (Relevant Quality & Sizes) MTR
Actual + 1% 

Wastage

104 BEMIS TPU ADHESIVE FILM BEMIS TPU FILM/TPU FILM/ADHESIVE ((58" - 
WIDTH)

MTR
Actual + 1% 

Wastage

117 METAL FITTING METAL FITTING (Relevant Quality & Sizes) NOS Net to Net

129 ZIP FASTENER ZIP FASTENER (Relevant Quality & Thickness) MTR
Net Content + 1% 

Wastage

140 SLIDER / STOPPER SLIDER/STOPPER (Relevant Quality & Sizes) NOS NET TO NET

155
POLISHES (CHM330 / CHS330 / 
CHM331, CHS331, DHS-01)

POLISHES/EDGE STAIN- KGS 68.67*

169
PRIMER/POLISHES(DA550/DAH630 / 
CA220/UA400H)

PRIMER- KGS 167.80*

194 COO SEWN IN SIDE LABEL/LABEL PACKING MATERIAL  NOS Net to net 

208 ID LOGO INSERT/CARE CARD PACKING MATERIAL  NOS Net to net 

222
PACKING TAG/PRICE 
STICKERS/HANGTAG

PACKING MATERIAL  NOS Net to net 

EXPORT MADE ITEM NO.  9:- “PVC LAPTOP BAG”(Consisting of Finished Leather)

 
 

STYLE# QTY (In Nos)

F66552 1,000

TOTAL 1,000

Input 
Serial 

No.
ITEM DESCRIPTION ITEM TECHNICAL CHARACTERISTICS UOM

Qty. 
Recommended
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17 WET BLUE LEATHER
BULL HIDES / SIDES / HEIFER / FOR MAKING 

FINISHED LEATHER (0.9 to 2 mm)
SQF

Actual + 12.5% 
Wastage

25 OUTER LINING

PVC LEATHER/12CM LT WT PVC REPS PEBBLE 
EMBOSS/SOFTER 1.15MM FOAM 12CM SIG 
ORIG PEB PVC CNVBCK/50.43CM BIAS DOT6 
CLR HC 1.15MM SOFTER PVC/37.49CM SIG 
FLRL BNDL SLG PVC/10.5 SIG C JCQ 6.5CM 
HORI VSTR 59CM HB LIGHT (WIDTH 57 
INCHES)

MTR
Actual + 50% 

Wastage

39 INNER LINING RELEVANT

ASIAN FAILLE - WR + 1X CLEAR PU 
COATING/R.PET ASIAN FAILLE LINING/MICRO 
FIBER LINING/MP TWILL LINING/R.PET 30 
PERCENTAGE MP TWILL LINING/100 
PERCENTAGE ORGANIC LW COTTON LINING 
FJF-CH-0470/SLG COACH SCATTER LOGO 
LINING/LINING MATERIAL( WIDTH 59 
INCHES)

MTR
Actual + 5% 

Wastage

52 INNER LINING RELEVANT

NAPPA EMBOSS MUSIKA BONDED PU 
INTERIOR/ALPINA EMBOSS MUSIKA BONDED 
PU INTERIOR/MUSIKA OPERA 50 VN 100 
PERCENTAGE PA BACK/ LAMBSKIN PU ( 
WIDTH 58 INCHES)

MTR
Actual + 5% 

Wastage

66 REINFORCEMENT MATERIAL

NON WOVEN LINING/210 D & 420 D 
NYLON/KIMLON/SOFTER KEDI MICRO FIBER 
LINING/ SPUNLACE NON WOVEN/MICRO 
FIBER SOFT NON WOVEN/HD NON WOVEN 
(Relevant Quality & Sizes)

YDS
Actual + 1% 

Wastage

79 REINFORCEMENT MATERIAL BONDED LEATHER BOARD (58" - 59" – WIDTH) MTR
Actual + 1% 

Wastage

105 BEMIS TPU ADHESIVE FILM BEMIS TPU FILM/TPU FILM/ADHESIVE ((58" - 
WIDTH)

MTR
Actual + 1% 

Wastage

118 METAL FITTING METAL FITTING (Relevant Quality & Sizes) NOS Net to Net

130 ZIP FASTENER ZIP FASTENER (Relevant Quality & Thickness) MTR
Net Content + 1% 

Wastage

141 SLIDER / STOPPER SLIDER/STOPPER (Relevant Quality & Sizes) NOS NET TO NET

156
POLISHES (CHM330 / CHS330 / 
CHM331, CHS331, DHS-01)

POLISHES/EDGE STAIN- KGS 6.10*
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170
PRIMER/POLISHES(DA550/DAH630 / 
CA220/UA400H)

PRIMER- KGS 14.60*

195 COO SEWN IN SIDE LABEL/LABEL PACKING MATERIAL  NOS Net to net 

209 ID LOGO INSERT/CARE CARD PACKING MATERIAL  NOS Net to net 

223
PACKING TAG/PRICE 
STICKERS/HANGTAG

PACKING MATERIAL  NOS Net to net 

 
 

EXPORT MADE ITEM NO.  10:- “PVC PURSE”(Consisting of Finished Leather)

 
 

STYLE# QTY (In Nos)

C3722 1,800

C2874 15,693

73739 2,500

TOTAL 19,993

Input 
Serial 

No.
ITEM DESCRIPTION ITEM TECHNICAL CHARACTERISTICS UOM

Qty. 
Recommended

8 COW FINSIHED LEATHER COW FINISHED LEATHER (0.9 to 2 mm) SQF
Actual +7.5% 

Wastage

26 OUTER LINING

PVC LEATHER/12CM LT WT PVC REPS PEBBLE 
EMBOSS/SOFTER 1.15MM FOAM 12CM SIG 
ORIG PEB PVC CNVBCK/50.43CM BIAS DOT6 
CLR HC 1.15MM SOFTER PVC/37.49CM SIG 
FLRL BNDL SLG PVC/10.5 SIG C JCQ 6.5CM 
HORI VSTR 59CM HB LIGHT KNIT (WIDTH 57 
INCHES)

MTR
Actual + 5% 

Wastage
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40 INNER LINING RELEVANT

ASIAN FAILLE - WR + 1X CLEAR PU 
COATING/R.PET ASIAN FAILLE 
LINING/MICRO FIBER LINING/MP TWILL 
LINING/R.PET 30 PERCENTAGE MP TWILL 
LINING/100 PERCENTAGE ORGANIC LW 
COTTON LINING FJF-CH-0470/SLG COACH 
SCATTER LOGO LINING/LINING MATERIAL 
(WIDTH 59 INCHES)(

MTR
Actual + 5% 

Wastage

53 INNER LINING RELEVANT

NAPPA EMBOSS MUSIKA BONDED PU 
INTERIOR/ALPINA EMBOSS MUSIKA BONDED 
PU INTERIOR/MUSIKA OPERA 50 VN 100 
PERCENTAGE PA BACK/ LAMBSKIN 
PU(WIDTH 59 INCHES)

MTR
Actual + 5% 

Wastage

67 REINFORCEMENT MATERIAL

NON WOVEN LINING/210 D & 420 D 
NYLON/KIMLON/SOFTER KEDI MICRO FIBER 
LINING/ SPUNLACE NON WOVEN/MICRO 
FIBER SOFT NON WOVEN/HD NON WOVEN 
(Relevant Quality & Sizes)

YDS
Actual + 1% 

Wastage

80 REINFORCEMENT MATERIAL BONDED LEATHER BOARD (58" - 59" – WIDTH) MTR
Actual + 1% 

Wastage

88 REINFORCEMENT MATERIAL
PLASTIC SHEET (SOFT MYLAR PVC/HARD 
MYLAR PVC) ((58" - WIDTH)

MTR
Actual + 1% 

Wastage

106 BEMIS TPU ADHESIVE FILM BEMIS TPU FILM/TPU FILM/ADHESIVE ((58" - 
WIDTH)

MTR
Actual + 1% 

Wastage

119 METAL FITTING METAL FITTING (Relevant Quality & Sizes) NOS Net to Net

131 ZIP FASTENER ZIP FASTENER (Relevant Quality & Thickness) MTR
Net Content + 1% 

Wastage

142 SLIDER / STOPPER SLIDER/STOPPER) NOS NET TO NET

146 SNAP BUTTON METAL FITTING) SET NET TO NET

157
POLISHES (CHM330 / CHS330 / 
CHM331, CHS331, DHS-01)

POLISHES/EDGE STAIN- KGS 103.03*

171
PRIMER/POLISHES(DA550/DAH630 / 
CA220/UA400H)

PRIMER- KGS 222.71*
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181
PRINTED POLY BAG 
POLYETHYLENE

PACKING MATERIAL (Relevant Quality) NOS
 AS PER 

PACKING 
POLICY 

196 COO SEWN IN SIDE LABEL/LABEL PACKING MATERIAL  NOS Net to net 

210 ID LOGO INSERT/CARE CARD PACKING MATERIAL  NOS Net to net 

224
PACKING TAG/PRICE 
STICKERS/HANGTAG

PACKING MATERIAL  NOS Net to net 

EXPORT MADE ITEM NO.  11:- “PVC WALLET”

STYLE# QTY (In Nos)

F66551 13,383

TOTAL 13,383

Input 
Serial 

No.
ITEM DESCRIPTION ITEM TECHNICAL CHARACTERISTICS UOM

Qty. 
Recommended

27 OUTER LINING

PVC LEATHER/12CM LT WT PVC REPS PEBBLE 
EMBOSS/SOFTER 1.15MM FOAM 12CM SIG 
ORIG PEB PVC CNVBCK/50.43CM BIAS DOT6 
CLR HC 1.15MM SOFTER PVC/37.49CM SIG 
FLRL BNDL SLG PVC/10.5 SIG C JCQ 6.5CM 
HORI VSTR 59CM HB LIGHT KNIT( WIDTH 57 
INCHES)

MTR
Actual + 5% 

Wastage

41 INNER LINING RELEVANT

ASIAN FAILLE - WR + 1X CLEAR PU 
COATING/R.PET ASIAN FAILLE 
LINING/MICRO FIBER LINING/MP TWILL 
LINING/R.PET 30 PERCENTAGE MP TWILL 
LINING/100 PERCENTAGE ORGANIC LW 
COTTON LINING FJF-CH-0470/SLG COACH 
SCATTER LOGO LINING/LINING MATERIAL 
(WIDTH 59 INCHES)

MTR
Actual + 5% 

Wastage

NAPPA EMBOSS MUSIKA BONDED PU 
INTERIOR/ALPINA EMBOSS MUSIKA BONDED 
PU INTERIOR/MUSIKA OPERA 50 VN 100 
PERCENTAGE PA BACK/ LAMBSKIN PU 

54 INNER LINING RELEVANT MTR
Actual + 5% 

Wastage
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WIDTH 58 INCHES)

68 REINFORCEMENT MATERIAL

NON WOVEN LINING/210 D & 420 D 
NYLON/KIMLON/SOFTER KEDI MICRO FIBER 
LINING/ SPUNLACE NON WOVEN/MICRO 
FIBER SOFT NON WOVEN/HD NON WOVEN 
(Relevant Quality & Sizes)

YDS
Actual + 1% 

Wastage

89 REINFORCEMENT MATERIAL
PLASTIC SHEET (SOFT MYLAR PVC/HARD 
MYLAR PVC(58" - WIDTH))

MTR
Actual + 1% 

Wastage

107 BEMIS TPU ADHESIVE FILM BEMIS TPU FILM/TPU FILM/ADHESIVE ((58" - 
WIDTH)

MTR
Actual + 1% 

Wastage

158
POLISHES (CHM330 / CHS330 / 
CHM331, CHS331, DHS-01)

POLISHES/EDGE STAIN KGS 42.83*

172
PRIMER/POLISHES(DA550/DAH630 / 
CA220/UA400H)

PRIMER- KGS 123.12*

182
PRINTED POLY BAG 
POLYETHYLENE

PACKING MATERIAL (Relevant Quality) NOS
 AS PER 

PACKING 
POLICY 

197 COO SEWN IN SIDE LABEL/LABEL PACKING MATERIAL  NOS Net to net 

211 ID LOGO INSERT/CARE CARD PACKING MATERIAL  NOS Net to net 

225
PACKING TAG/PRICE 
STICKERS/HANGTAG

PACKING MATERIAL  NOS Net to net 

EXPORT MADE ITEM NO.  12:- “PVC CARD HOLDER”(Consisting of Finished Leather)

 
 

STYLE# QTY (In Nos.)

C7017 7296

C7398 3200

5009 500
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C7963 600

C4287 5170

TOTAL 16,766

Input 
Serial 

No.
ITEM DESCRIPTION ITEM TECHNICAL CHARACTERISTICS UOM

Qty. 
Recommended

9 COW FINSIHED LEATHER COW FINISHED LEATHER (0.9 to 2 mm) SQF
Actual +7.5% 

Wastage

18 WET BLUE LEATHER
BULL HIDES / SIDES / HEIFER / FOR MAKING 

FINISHED LEATHER (0.9 to 2 mm)
SQF

Actual + 12.5% 
Wastage

28 OUTER LINING

PVC LEATHER/12CM LT WT PVC REPS PEBBLE 
EMBOSS/SOFTER 1.15MM FOAM 12CM SIG 
ORIG PEB PVC CNVBCK/50.43CM BIAS DOT6 
CLR HC 1.15MM SOFTER PVC/37.49CM SIG 
FLRL BNDL SLG PVC/10.5 SIG C JCQ 6.5CM 
HORI VSTR 59CM HB LIGHT KNIT (WIDTH 57 
INCHES)

MTR
Actual + 5% 

Wastage

42 INNER LINING RELEVANT

ASIAN FAILLE - WR + 1X CLEAR PU 
COATING/R.PET ASIAN FAILLE 
LINING/MICRO FIBER LINING/MP TWILL 
LINING/R.PET 30 PERCENTAGE MP TWILL 
LINING/100 PERCENTAGE ORGANIC LW 
COTTON LINING FJF-CH-0470/SLG COACH 
SCATTER LOGO LINING/LINING MATERIAL ( 
WIDTH 59 INCHES)

MTR
Actual + 5% 

Wastage

55 INNER LINING RELEVANT

NAPPA EMBOSS MUSIKA BONDED PU 
INTERIOR/ALPINA EMBOSS MUSIKA BONDED 
PU INTERIOR/MUSIKA OPERA 50 VN 100 
PERCENTAGE PA BACK/ LAMBSKIN( WIDTH 
58 INCHES)

MTR
Actual + 5% 

Wastage

69 REINFORCEMENT MATERIAL

NON WOVEN LINING/210 D & 420 D 
NYLON/KIMLON/SOFTER KEDI MICRO FIBER 
LINING/ SPUNLACE NON WOVEN/MICRO 
FIBER SOFT NON WOVEN/HD NON WOVEN 
(Relevant Quality & Sizes)

YDS
Actual + 1% 

Wastage
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81 REINFORCEMENT MATERIAL BONDED LEATHER BOARD (58" - 59" – WIDTH) MTR
Actual + 1% 

Wastage

90 REINFORCEMENT MATERIAL
PLASTIC SHEET (SOFT MYLAR PVC/HARD 
MYLAR PVC) (58" - WIDTH))

MTR
Actual + 1% 

Wastage

108 BEMIS TPU ADHESIVE FILM
BEMIS TPU FILM/TPU FILM/ADHESIVE ((58" - 

WIDTH))
MTR

Actual + 1% 
Wastage

120 METAL FITTING METAL FITTING (Relevant Quality & Sizes) NOS Net to Net

132 ZIP FASTENER ZIP FASTENER (Relevant Quality & Thickness) MTR
Net Content + 1% 

Wastage

147 SNAP BUTTON METAL FITTING (Relevant Quality & Sizes) SET NET TO NET

159
POLISHES (CHM330 / CHS330 / 
CHM331, CHS331, DHS-01)

POLISHES/EDGE STAIN- KGS 23.51*

173
PRIMER/POLISHES(DA550/DAH630 / 
CA220/UA400H)

PRIMER- KGS 66.80*

183
PRINTED POLY BAG 
POLYETHYLENE

PACKING MATERIAL (Relevant Quality) NOS
 AS PER 

PACKING 
POLICY 

198 COO SEWN IN SIDE LABEL/LABEL PACKING MATERIAL  NOS Net to net 

212 ID LOGO INSERT/CARE CARD PACKING MATERIAL  NOS Net to net 

226
PACKING TAG/PRICE 
STICKERS/HANGTAG

PACKING MATERIAL  NOS Net to net 

230
PACKING GIFT BOX (NON 
CORRUGATED)

PACKING MATERIAL (Relevant Quality) NOS
 AS PER 

PACKING 
POLICY 

 
 
 

EXPORT MADE ITEM NO.  13:- “PVC JEWELLERY BOX”(Consisting of Finished Leather)
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STYLE# QTY (In Nos.)

C7356 3,400

TOTAL 3,400

Input 
Serial 

No.
ITEM DESCRIPTION ITEM TECHNICAL CHARACTERISTICS UOM

Qty. 
Recommended

10 COW FINSIHED LEATHER COW FINISHED LEATHER (0.9 to 2 mm) SQF
Actual +7.5% 

Wastage

29 OUTER LINING

PVC LEATHER/12CM LT WT PVC REPS 
PEBBLE EMBOSS/SOFTER 1.15MM FOAM 
12CM SIG ORIG PEB PVC CNVBCK/50.43CM 
BIAS DOT6 CLR HC 1.15MM SOFTER 
PVC/37.49CM SIG FLRL BNDL SLG PVC/10.5 
SIG C JCQ 6.5CM HORI VSTR 59CM HB LIGHT 
KNIT ( WIDTH 57 INCHES)

MTR
Actual + 5% 

Wastage

56 INNER LINING RELEVANT

NAPPA EMBOSS MUSIKA BONDED PU 
INTERIOR/ALPINA EMBOSS MUSIKA BONDED 
PU INTERIOR/MUSIKA OPERA 50 VN 100 
PERCENTAGE PA BACK/ LAMBSKIN PU ( 
WIDTH 58 INCHES)

MTR
Actual + 5% 

Wastage

70 REINFORCEMENT MATERIAL

NON WOVEN LINING/210 D & 420 D 
NYLON/KIMLON/SOFTER KEDI MICRO FIBER 
LINING/ SPUNLACE NON WOVEN/MICRO 
FIBER SOFT NON WOVEN/HD NON WOVEN 
(Relevant Quality & Sizes)

YDS
Actual + 1% 

Wastage

82 REINFORCEMENT MATERIAL BONDED LEATHER BOARD (58" - 59" – WIDTH) MTR
Actual + 1% 

Wastage

109 BEMIS TPU ADHESIVE FILM BEMIS TPU FILM/TPU FILM/ADHESIVE ((58" - 
WIDTH)

MTR
Actual + 1% 

Wastage

121 METAL FITTING METAL FITTING (Relevant Quality & Sizes) NOS Net to Net

Net Content + 1% 133 ZIP FASTENER ZIP FASTENER (Relevant Quality & Thickness) MTR
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Wastage

143 SLIDER / STOPPER SLIDER/STOPPER ((58" - WIDTH) NOS NET TO NET

160
POLISHES (CHM330 / CHS330 / 
CHM331, CHS331, DHS-01)

POLISHES/EDGE STAIN KGS 7.48*

174
PRIMER/POLISHES(DA550/DAH630 / 
CA220/UA400H)

PRIMER KGS 19.38*

199 COO SEWN IN SIDE LABEL/LABEL PACKING MATERIAL  NOS Net to net 

213 ID LOGO INSERT/CARE CARD PACKING MATERIAL  NOS Net to net 

227
PACKING TAG/PRICE 
STICKERS/HANGTAG

PACKING MATERIAL  NOS Net to net 

231
PACKING GIFT BOX (NON 
CORRUGATED)

PACKING MATERIAL (Relevant Quality& size) NOS
 AS PER 

PACKING 
POLICY 

233 PACKING INSERT BOX PACKING MATERIAL (Relevant Quality&size) NOS
 AS PER 

PACKING 
POLICY 

 
 
 

EXPORT MADE ITEM NO.  14:- “PVC PILL BOX”(Consisting of Finished Leather)

 
 

STYLE# QTY (In Nos)

C3349 2,000

TOTAL 2,000

Input 
Serial 

ITEM DESCRIPTION ITEM TECHNICAL CHARACTERISTICS UOM
Qty. 

Recommended
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No.

11 COW FINSIHED LEATHER COW FINISHED LEATHER (0.9 to 2 mm) SQF
Actual +7.5% 

Wastage

30 OUTER LINING

PVC LEATHER/12CM LT WT PVC REPS PEBBLE 
EMBOSS/SOFTER 1.15MM FOAM 12CM SIG 
ORIG PEB PVC CNVBCK/50.43CM BIAS DOT6 
CLR HC 1.15MM SOFTER PVC/37.49CM SIG 
FLRL BNDL SLG PVC/10.5 SIG C JCQ 6.5CM 
HORI VSTR 59CM HB LIGHT KNIT(WIDTH 57 
INCHES)

MTR
Actual + 5% 

Wastage

43 INNER LINING RELEVANT

ASIAN FAILLE - WR + 1X CLEAR PU 
COATING/R.PET ASIAN FAILLE 
LINING/MICRO FIBER LINING/MP TWILL 
LINING/R.PET 30 PERCENTAGE MP TWILL 
LINING/100 PERCENTAGE ORGANIC LW 
COTTON LINING FJF-CH-0470/SLG COACH 
SCATTER LOGO LINING/LINING MATERIAL( 
WIDTH 59 INCHES)

MTR
Actual + 50% 

Wastage

57 INNER LINING RELEVANT

NAPPA EMBOSS MUSIKA BONDED PU 
INTERIOR/ALPINA EMBOSS MUSIKA BONDED 
PU INTERIOR/MUSIKA OPERA 50 VN 100 
PERCENTAGE PA BACK/ LAMBSKIN PU ((: 
WIDTH 58 INCHES)

MTR
Actual + 5% 

Wastage

71 REINFORCEMENT MATERIAL

NON WOVEN LINING/210 D & 420 D 
NYLON/KIMLON/SOFTER KEDI MICRO FIBER 
LINING/ SPUNLACE NON WOVEN/MICRO 
FIBER SOFT NON WOVEN/HD NON WOVEN 
(Relevant Quality & Sizes)

YDS
Actual + 1% 

Wastage

83 REINFORCEMENT MATERIAL BONDED LEATHER BOARD (58" - 59" – WIDTH) MTR
Actual + 1% 

Wastage

110 BEMIS TPU ADHESIVE FILM BEMIS TPU FILM/TPU FILM/ADHESIVE ((58" - 
WIDTH)

MTR
Actual + 1% 

Wastage

122 METAL FITTING METAL FITTING (Relevant Quality & Sizes) NOS Net to Net

134 ZIP FASTENER ZIP FASTENER (Relevant Quality & Thickness) MTR
Net Content + 1% 

Wastage

144 SLIDER / STOPPER SLIDER/STOPPER (Relevant Quality & Sizes) NOS NET TO NET
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161
POLISHES (CHM330 / CHS330 / 
CHM331, CHS331, DHS-01)

POLISHES/EDGE STAIN- KGS 2.40*

175
PRIMER/POLISHES(DA550/DAH630 / 
CA220/UA400H)

PRIMER KGS 9.40*

184
PRINTED POLY BAG 
POLYETHYLENE

PACKING MATERIAL (Relevant Quality) NOS
 AS PER 

PACKING 
POLICY 

186 PLASTIC BOX PACKING MATERIAL (Relevant Quality) NOS
 AS PER 

PACKING 
POLICY 

200 COO SEWN IN SIDE LABEL/LABEL PACKING MATERIAL  NOS Net to net 

214 ID LOGO INSERT/CARE CARD PACKING MATERIAL  NOS Net to net 

228
PACKING TAG/PRICE 
STICKERS/HANGTAG

PACKING MATERIAL NOS Net to net 

*Subject to 2% FOB value of Export combining together of two items.

 

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 77 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name JYOTI APPARELS

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00138126AM22

RA File Number 05AA04052720 AM22

Licence No and 
Date

0511003628/13/07/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and noted that firm has 
submitted their reply.  The Committee went through the details submitted in this case and decided to defer 
the case for examination.

The case stands deferred for re-listing.

 
Case No. 78 / NC/5/MEET/Aug/202223/6
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Case Status Case Deferred

Party Name CONCEPT CLOTHING PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00138195AM22

RA File Number 05AA04052043 AM22

Licence No and 
Date

0511003633/13/07/2021

Norms Committee Decision: 

The considered the case as per agenda along-with other relevant paper and noted that firm has submitted 
improper reply and decided to ask the firm to furnish Proper CAD with marker length, width, no. of bundles 
and efficiency.

The case stands deferred for re-listing.

 
Case No. 79 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name ORNATUS

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00139386AM22

RA File Number 03AA04045893 AM22

Licence No and 
Date

0311005391/15/07/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and decided to defer the 
case for examination.

The case stands deferred for re-listing.

 
Case No. 80 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name VASTRANI EXPORT PRIVATE LIMITED

Meeting Number and Date NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00139927AM22

RA File Number 05AA04054198 AM22

Licence No and Date 0511003676/15/07/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along-with other relevant papers and based on 
recommendation of technical authority, committee decided to re-fix the Adhoc norms as under:
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Details of Export List Qty. import item Qty. Recommended

GIRLS SKIRT MADE OF 100 
PERCENT POLYESTER 

KNITTED FABRIC GSM 85 ( 
TOLERANCE + OR - 10 

PERCENT )

1959 Nos. 100 PERCENT 
POLYESTER KNITTED 

FABRIC GSM 85 ( 
TOLERANCE + OR - 10 

PERCENT )

1.84 Sq. Mtr/Pc

100 PERCENT 
POLYESTER DYED 
FABRIC GSM 83 ( 

TOLERANCE + OR - 10 
PERCENT )

1.76 Sq. Mtr/PcLADIES TOP MADE OF 100 
PERCENT POLYESTER DYED 

FABRIC GSM 83 ( 
TOLERANCE + OR - 10 
PERCENT ) WITH 100 

PERCENT POLYESTER DYED 
FABRIC GSM 74 ( 

TOLERANCE + OR - 10 
PERCENT )

6308 Nos.

100 PERCENT 
POLYESTER DYED 
FABRIC GSM 74 ( 

TOLERANCE + OR - 10 
PERCENT )

1.022 Sq. Mtr/Pc

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 81 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name SAIVANA EXPORTS PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00140441AM22

RA File Number 05AA04055773 AM22

Licence No and 
Date

0511003689/16/07/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and noted that firm has 
submitted their reply.  The Committee went through the details submitted in this case and decided to defer 
the case for examination.

The case stands deferred for re-listing.

 
Case No. 82 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name PALLAVA TEXTILES PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022
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HQ File Number HQRNORM APPLY 00142468AM22

RA File Number 32AA04011764 AM22

Licence No and 
Date

3211001270/19/07/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant paper and noted that firm has 
submitted their reply. The committee went through the details submitted in this case and based on 
recommendation of technical authority; decide to approve the Adhoc norms as applied for.

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 83 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name QUALIANCE INTERNATIONAL PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM REVIW00000117AM23

RA File Number 03AA04050785 AM22

Licence No and 
Date

0311005574/23/07/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant paper and noted that firm has 
requested for re-fixation of norms. The committee went through the details submitted in this case and based 
on recommendation of technical authority; decide to approve the Adhoc norms as applied for.

GSM should be matched in both the import and export items.

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 84 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name BAHETI EXPORT HOUSE

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00145793AM22

RA File Number 13AA04011540 AM22

Licence No and 
Date

1311000464/23/07/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and noted that firm has 
submitted their reply.  The Committee went through the details submitted in this case and decided to defer 
the case for examination.

The case stands deferred for re-listing.
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Case No. 85 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name SILVER CREST CLOTHING PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00148591AM22

RA File Number 07AA04018035 AM22

Licence No and 
Date

0711001556/27/07/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and noted that firm has 
submitted their reply.  The Committee went through the details submitted in this case and decided to defer 
the case for examination.

The case stands deferred for re-listing.

 
Case No. 86 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name QUALIANCE INTERNATIONAL PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM REVIW00000123AM23

RA File Number 03AA04056560 AM22

Licence No and 
Date

0311005759/30/07/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant paper and noted that firm has 
requested for re-fixation of norms. The committee went through the details submitted in this case and based 
on recommendation of technical authority; decide to approve the Adhoc norms as applied for.

GSM should be matched in both the import and export items.

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 87 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name RAD GLOBAL PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00153282AM22

RA File Number 13AA04013090 AM22

Licence No and 
Date

1311000501/03/08/2021

Norms Committee Decision: 
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The Committee considered the case as per the agenda along-with other relevant papers and noted that firm 
has submitted their reply. Based on recommendation of technical authority , committee decided to ask the 
firm to furnish the following:

1. For export item no. 2, content of master batch is 19.0 MT while corresponding import is 13.05 MT and 
there is no indigenous input pl explain the material balance

The case stands deferred for re-listing.

 
Case No. 88 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name DELTA SHOES PRIVATE LIMITED

Meeting Number and Date NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00153597AM22

RA File Number 04AA04019262 AM22

Licence No and Date 0411001244/04/08/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant paper and noted that firm has 
submitted their reply. The committee went through the details submitted in this case and based on 
recommendation of technical authority; decide to approve the Adhoc norms as applied for.

Taking cue from G-8 and G- 13 and reference from CLE/CLRI comments, the following norms are recommended:

Export item-1: GENTS LEATHER HALF BOOT UPPER 

Qty.: 47280 pairs

Import items:

S. No. Description Material Specification Pairs
Qty. 
Recommended per 
pair

1
COW FINISHED 
LEATHER

02M MATT 0PM 2,0-2,2 
(Bovine Upper Leather 0.9mm - 
2.2mm)

2
COW FINISHED 
LEATHER

FULLGR 2,0 BLACK GT 
(Bovine Upper Leather 0.9mm - 
2.2mm)

3
COW FINISHED 
LEATHER

NUBUCK 1,9 BLACK 
(Bovine Upper Leather 0.9mm - 
2.2mm)

47280 2.451 In Sq. Ft
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4
COW FINISHED 
LEATHER

NUBUCK 2,0 BLACK 
(Bovine Upper Leather 0.9mm - 
2.2mm)

5
COW FINISHED 
LEATHER

PU-COATED 08M 2,0 BL 
(Bovine Upper Leather 0.9mm - 
2.2mm)

6
COW FINISHED 
LEATHER

PU-COATED 2,0 BLACK 
(Bovine Upper Leather 0.9mm - 
2.2mm)

7
COW FINISHED 
LEATHER

SPLIT 1,4 BLACK 
(Bovine Upper Leather 0.9mm - 
2.2mm)

8
COW FINISHED 
LEATHER

SPLIT 2,0 HYDROT. BL 
(Bovine Upper Leather 0.9mm - 
2.2mm)

9
COW FINISHED 
LEATHER

TONGUE 0,9 GT 
(Bovine Upper Leather 0.9mm - 
2.2mm)

10
COW FINISHED 
LEATHER

PU-COATED 09M 2,0 BL 
(Bovine Upper Leather 0.9mm - 
2.2mm)

11
HEAT TRANSFER 
LABEL

ESD TRANSFER YELLOW 
(Brand Label)

12
HEAT TRANSFER 
LABEL

SIEVI TRANSFER WHITE 
(Brand Label)

13
HEAT TRANSFER 
LABEL

SPIKE SYSTEM TRANSF. 
(Brand Label)

33400 Net to net In Nos

14 INSOLE SHEET TEXON T49 S 2,5 (Insole Sheet) 8750 0.024 In Sq. Meter

15,16,17 KNITTED LINING Lining as per application/licence 47280 0.295 In Sq. Meter
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25 PILE LINING

82,83
NON WOVEN FELT 
LINING 

18,19,20 MESH LINING

21,22,23,24 NON WOVEN LINING

60,61,62,63,64,65 SYNTHETIC LINING 

26 PILE LINING
MIXWOOL BLACK (Wool 
Lining)

21190 0.26 In Sq. Meter

27 FOAM
8mm 110Kg Cell Foam Density 
M3 Grey 
(Cell Foam 8mm)

5050 0.018 In Sq. Meter

28 FOAM
Air memory 8mm (Memory Foam 
8mm)

4380 0.044 In Sq. Meter

         

40 WOVEN LABLE
GORE WOVEN LABEL (Woven 
Decorative Label)

3300 Net to net In Nos

41 WOVEN LABLE
GORE WOVENLABEL SMAL 
(Woven Decorative Label)

5450 Net to net In Nos

42 WOVEN LABLE
Sievi Woven label Black/White 
(Woven Decorative Label)

5960 Net to net In Nos

66
THERMOPLASTIC 
COUNTER

COUNTER MAT. PROFORM 
(Counter Stiffener)

8300 0.014 In Sq. Meter

67
THERMOPLASTIC 
COUNTER

TPU Stiffener (Counter Stiffener) 38990 Net to net In Pair

REFLECTIVE GREY (Upper 72 REFLECTIVE LINING 23190 0.01 In Sq. Meter
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Reflector)

73 REFLECTIVE LINING
REFLECTIVE ORANGE (Upper 
Reflector)

74 REFLECTIVE LINING
REFLECTIVE YELLOW (Upper 
Reflector)

30
REINFORCEMENT 
TAPE

15mm Lycra Binding (Double 
Side) Black (I) (Webbing Tape)

17540

31
REINFORCEMENT 
TAPE

D-RING TAPE AS1501 
(Webbing Tape)

1800

35
REINFORCEMENT 
TAPE

SEAM OPENING TAPE 22 
(Webbing Tape)

1500

36
REINFORCEMENT 
TAPE

TAPE ART 160 19 MM 
(Webbing Tape)

4260

37
REINFORCEMENT 
TAPE

ZIPPER BAND 18 MM 
(Webbing Tape)

9680

34
REINFORCEMENT 
TAPE

RIBBON BLACK 19 FIRE 
(Webbing Tape)

1380

71 POLYESTER RIBBON
STRAP BLACK FIRE 25 
(Webbing Tape)

2500

68 POLYESTER RIBBON
Polyester ribbon 12 mm Black / 
grey/ Reflect  
(Polyester Webbing Tape)

5930

69 POLYESTER RIBBON
Polyester ribbon 12 mm Black / 
neon orange/ Reflect  
(Polyester Webbing Tape)

9000

70 POLYESTER RIBBON
RIBBON BL/GRE/OR 25 
(Polyester Webbing Tape)

4130

0.436 In Meter

UDIN00219762AM23

This document has been digitally signed by MANOJ  KUMAR MEENA , Deputy Director on 30-09-2022 12:24:38.



116

84 REFLECTIVE RIBBON
Polyester ribbon 12mm black / 
Neon green / reflect 
(Polyester Webbing Tape)

2180

32
REINFORCEMENT 
TAPE

GORE NET BAND 13 MM (Net 
Band Tape)

8750 Net to net In Metre

33
REINFORCEMENT 
TAPE

GORE SEAM TAPE (Water 
Proof Tape)

8750 Net to net In Metre

38 VELCRO
100mm Velcro Hook Black 
(Velcro  Hook)

Net to net In Metre

39 VELCRO
100mm Velcro loop,Black 
(Velcro  Loop)

1000

Net to net In Metre

43 to 49 ZIP FASTENER ZIPPER 8MM BL (Zip fastners) 29500 Net to net In Pcs

29 METAL FITTING
B978-15 LACE (Metal Wire 
Lace)

17630 1.89 In Metre

76 PLASTIC LACE LOOP
B1818 EYEST.GUIDE 15 (Plastic 
Lace Loop)

11180

77 PLASTIC LACE LOOP
B1820 EYEST.GUIDE 25 (Plastic 
Lace Loop)

12630

78 PLASTIC LACE LOOP
B628A EYESTAYGUIDE15 
(Plastic Lace Loop)

5000

79 PLASTIC LACE LOOP
B629A EYESTAYGUIDE20 
(Plastic Lace Loop)

5000

80 PLASTIC LACE LOOP
B631B EYESTAYGUIDE30 
(Plastic Lace Loop)

5000

Net to net In Pcs
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50 METAL FITTING
COUNTER EYELET 0253 
(Gunmetal Flat Eyelet, Washer)

480

52 METAL FITTING
EYELET 1872R BLACK 
(Gunmetal Flat Eyelet, Washer)

480

58 METAL FITTING
SAMMI ROLLER (Gunmetal Flat 
Eyelet, Washer)

2880

55 METAL FITTING
Revit 4/7/7 (Gunmetal Flat Eyelet, 
Washer)

1000

56 METAL FITTING
RIVET 4/7/7 GUNMETA 
(Gunmetal Flat Eyelet, Washer)

1380

57 METAL FITTING
RIVET 4/8/7 GUNMETAL 
(Gunmetal Flat Eyelet, Washer)

19980

59 METAL FITTING
WASHER 4,5/8,5/0,7 (Gunmetal 
Flat Eyelet, Washer)

1380

Net to net In Pcs

51 METAL FITTING
D-RING 404/7 GUNMETA 
(Metal Hook)

23660

53 METAL FITTING
HOOK 409 GUNMETAL (Metal 
Hook)

19980

54 METAL FITTING
LACE BLOCKER 1644 GN 
(Metal Hook)

1380

Net to net In Pcs

75 PLASTIC FITTING
B1195 TONGUE UNDERLA 
(Plastic Lace Tightener)

17180 Net to net In Pcs

81
PLASTIC LACE 
TIGHTNER

M4 HOUSING DIAL B (Plastic 
Lace Tightener)

17630 Net to net In Pcs

89
PLASTIC LACE 
TIGHTNER BASE

M4 BAYONET TONGUE 
(Plastic Lace Tightener)

17630 Net to net In Pcs
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85 REFLECTIVE RIBBON
REFLEX BLACK 9MM WR 
(Reflector Ribbon)

1500

86 REFLECTIVE RIBBON
REFLEX GREY (Reflector 
Ribbon)

10480

87 REFLECTIVE RIBBON
REFLEX ORANGE 9MM WR 
(Reflector Ribbon)

7000

88 REFLECTIVE RIBBON
REFLEX YELLOW 9MM 
(Reflector Ribbon)

1380

Net to net In Metre

               

Export item-2: GENTS LEATHER SHOE UPPER

Qty.: 16980 pairs

Import items:

S. No. Description Material Specification Pairs
Qty. 
Recommended 
per pair

90
COW FINISHED 
LEATHER

NUBUCK 1,9 BLACK 
(Bovine Upper Leather 1.4mm - 
2mm)

91
COW FINISHED 
LEATHER

PU-COATED 08M 2,0 BL 
(Bovine Upper Leather 1.4mm - 
2mm)

92
COW FINISHED 
LEATHER

PU-COATED 2,0 BLACK 
(Bovine Upper Leather 1.4mm - 
2mm)

93
COW FINISHED 
LEATHER

SPLIT 1,4 BLACK 
(Bovine Upper Leather 1.4mm - 
2mm)

COW FINISHED SPLIT 2,0 HYDROT. BL 94

16980 1.179 In Sq. Ft
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LEATHER (Bovine Upper Leather 1.4mm - 
2mm)

95
COW FINISHED 
LEATHER

PU-COATED 09M 2,0 BL 
(Bovine Upper Leather 1.4mm - 
2mm)

         

96
HEAT TRANSFER 
LABEL

ESD TRANSFER YELLOW 
(Brand Label)

97
HEAT TRANSFER 
LABEL

SIEVI TRANSFER ORANG 
(Brand Label)

98
HEAT TRANSFER 
LABEL

SIEVI TRANSFER WHITE (Brand 
Label)

17560 Net to net In Nos

99 INSOLE SHEET TEXON T49 S 2,5 (Insole Sheet) 3600 0.023 In Sq. Meter

101,102 KNITTED LINING

142
NON WOVEN FELT 
LINING 

103,104,105,106 MESH LINING

121,122,123 SYNTHETIC LINING 

108 NON WOVEN LINING

Lining as per application/licence 16980 0.15 In Sq Meter

100 KNITTED LINING 10500

125 SYNTHETIC LINING  5880

0.061 In Sq. Meter

107 NON WOVEN LINING 780 0.018 In Sq. Meter

109 NON WOVEN LINING 11280 0.084 In Sq. Meter

Lining as per application/licence 
(upper parts)
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110 NON WOVEN LINING 2800 0.100 In Sq. Meter

124  SYNTHETIC LINING 
GORE-TEX MS SPORTIVE 
(Water Proof Lining Material)

3600 0.215 In Sq Meter

126
THERMOPLASTIC 
COUNTER

COUNTER MAT. PROFORM 
(Counter Stiffener)

3600 0.014 In Sq Meter

127
THERMOPLASTIC 
COUNTER

TPU Stiffener (Counter Stiffener) 15180 Net to net In Pair

132 REFLECTIVE LINING
REFLECTIVE GREY (Upper 
Reflector)

2800

133 REFLECTIVE LINING
REFLECTIVE ORANGE (Upper 
Reflector)

1500

134 REFLECTIVE LINING
REFLECTIVE PINK (Upper 
Reflector)

1500

135 REFLECTIVE LINING
REFLECTIVE YELLOW (Upper 
Reflector)

7500

0.011 In Sq Meter

114
REINFORCEMENT 
TAPE

TAPE ART 160 19 MM (Webbing 
Tape)

1300

128 POLYESTER RIBBON
Polyester ribbon 12 mm Black / 
grey/ Reflect  
(Polyester Webbing Tape)

2800

129 POLYESTER RIBBON
Polyester ribbon 12 mm Black / 
neon orange/ Reflect  
(Polyester Webbing Tape)

2280

130 POLYESTER RIBBON
RIBBON 12 BL/PINK/RE 
(Polyester Webbing Tape)

1500

131 POLYESTER RIBBON
RIBBON 25 BL/RED/GRE 
(Polyester Webbing Tape)

800

0.287 In Meter
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143 REFLECTIVE RIBBON
Polyester ribbon 12mm black / 
Neon green / reflect 
(Polyester Webbing Tape)

7500

112
REINFORCEMENT 
TAPE

GORE NET BAND 13 MM (Net 
Band Tape)

3600 0.900 In Meter

113
REINFORCEMENT 
TAPE

GORE SEAM TAPE (Water Proof 
Tape)

3600 1.694 In Meter

115 SHOE LACE
Shoe lace black/grey/neon (Polyster 
Round Lace)

600 Net to net In Pair

111 METAL FITTING B1038-15 LACE (Metal Wire Lace) 14080 1.2 in Meter

116 VELCRO
100mm Velcro Hook Black (Velcro  
Hook)

800

117 VELCRO
100mm Velcro loop,Black (Velcro  
Loop)

800

Net to net in Meter

118 WOVEN LABLE
GORE WOVENLABEL SMAL 
(Woven Decorative Label) 3600

Net to net In Nos

119 METAL FITTING
DOUBLERIVET2302/2410 
(Eyelet) 800

137 PLASTIC LACE LOOP
B1819 EYEST.GUIDE 20 (Plastic 
Lace Loop) 780

138 PLASTIC LACE LOOP
B629A EYESTAYGUIDE20 
(Plastic Lace Loop) 13300

139 PLASTIC LACE LOOP
B630B EYESTAYGUIDE25 
(Plastic Lace Loop) 12100

Net to net In Pcs

120 METAL FITTING
D-RING 404/7 GUNMETA (Metal 
Hook) 2100

Net to net In Pcs
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144 REFLECTIVE RIBBON
REFLEX BLACK 9MM WR 
(Reflector Ribbon) 800

145 REFLECTIVE RIBBON REFLEX GREY (Reflector Ribbon) 700

Net to net In Meter

136 PLASTIC FITTING
B1195 TONGUE UNDERLA 
(Plastic Lace Tightener) 14080

Net to net In Pcs

140
PLASTIC LACE 
TIGHTNER

1580D LR6 DIAL (Plastic Lace 
Tightener) 14080

Net to net In Pcs

141
PLASTIC LACE 
TIGHTNER FITTING

B1565 L6 BAYONET (Plastic Lace 
Tightener) 14080

Net to net In Pcs

146 PLASTIC BUCKLE
2-STRAP HOLDER +HOLE 
(Plastic Buckle) 800

Net to net In Pcs

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 89 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name VASTRANI EXPORT PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00154388AM22

RA File Number 05AA04066953 AM22

Licence No and 
Date

0511004001/05/08/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant paper and noted that firm has 
submitted their reply. The committee went through the details submitted in this case and based on 
recommendation of technical authority; decide to approve the Adhoc norms as applied for.

GSM should be matched in both the import and export items.

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 90 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name D'VAS IMPEXIVE PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022
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HQ File Number HQRNORM APPLY 00154989AM22

RA File Number 05AA04067365 AM22

Licence No and 
Date

0511004030/05/08/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and noted that firm has 
submitted their reply.  The Committee went through the details submitted in this case and decided to defer 
the case for examination.

The case stands deferred for re-listing.

 
Case No. 91 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name JYOTI APPARELS

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00155413AM22

RA File Number 05AA04068064 AM22

Licence No and 
Date

0511004034/06/08/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant paper and noted that firm has 
submitted their reply. The committee went through the details submitted in this case and based on 
recommendation of technical authority; decide to approve the Adhoc norms as applied for.

GSM should be matched in both the import and export items.

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 92 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name KABADI SHANKARSA AND COMPANY

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00158576AM22

RA File Number 07AA04019771 AM22

Licence No and 
Date

0711001676/10/08/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and noted that firm has 
submitted their reply.  The Committee went through the details submitted in this case and decided to defer 
the case for examination.

The case stands deferred for re-listing.
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Case No. 93 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name SURI SHOES PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00158629AM22

RA File Number 06AA04005581 AM22

Licence No and 
Date

0611000634/10/08/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and noted that firm has 
submitted their reply.  The Committee went through the details submitted in this case and based on 
recommendation of technical authority, decided to ask the firm to furnish the following:

The export description is given as Long boot (SION G-10) whereas as per the photograph attached, it 
is Half boot (G-9) and the same has to be clarified.

1. 

The requirement of Finished leather is dependent upon whether Synthetic lining and Full insole socks 
are inputs or not. Therefore, to give, accordingly, the requirement of leather, giving CAD/CAM.

2. 

Width of STEDAIR TAPE.3. 

To indicate evidence, the requirement of 8 Sq. Ft of leather in G-10, as shown in your covering letter.4. 

The case stands deferred for re-listing.

 
Case No. 94 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name SILVER CREST CLOTHING PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00160921AM22

RA File Number 07AA04022653 AM22

Licence No and 
Date

0711001704/12/08/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and noted that firm has 
submitted their reply.  The Committee went through the details submitted in this case and decided to defer 
the case for examination.

The case stands deferred for re-listing.

 
Case No. 95 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name TANGERINE DESIGN PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022
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HQ File Number HQRNORM APPLY 00162391AM22

RA File Number 05AA04069105 AM22

Licence No and 
Date

0511004125/13/08/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant paper and noted that firm has 
submitted their reply. The committee went through the details submitted in this case and based on 
recommendation of technical authority; decide to approve the Adhoc norms as under:

Export item:- LEATHER HAND BAG FOR LADIES LG EW CROSSBODY

Qty:-27706 Nos.

Taking cue from G-23, following norms are recommended:

S. No Description of input Technical Characteristics UOM Qty. recommended

1 COW FINISHED LEATHER  Finished Leather SF Net +7.5%

2 100% POLYESTER WOVEN FABRIC FOR 
LINING - GSM 130 +/- 10%

GSM 130 +/- 10% SQM Net +5%

3 METAL PARTS FOR BAG- 22MM T:4MM 
HANDLE ATTACHMENT

Made of Zinc Alloy NOS Net +1%

4 METAL PARTS FOR BAG- 14MM LOGO 
FLAT RIVET

Made of Zinc Alloy NOS Net +1%

5 METAL PARTS FOR BAG- 36*53MM MM 
LEATHER INLAY PADLOCK WITH KEY

Made of Zinc Alloy NOS Net +1%

6 METAL PARTS FOR BAG- 4.5MM G:1.2MM 

IRON CHAIN 1M≈303 LINKS
Made of Zinc Alloy NOS Net +1%

7 METAL PARTS FOR BAG- 15MM G:4MM 
LOGO DOG CLIP FOR OUTLET TOOLBOX

Made of Zinc Alloy NOS Net +1%

8 METAL PARTS FOR BAG- 15MM T:4MM 
SOLID OXFORD BUCKLE (LOGO ON 
RIGHT SIDE)

Made of Zinc Alloy NOS Net to net

9 METAL PARTS FOR BAG-  15MM T:4MM 
SQUARE SECTION D-RING

Made of Zinc Alloy NOS Net +1%

10 METAL PARTS FOR BAG- 18MM G:3.7MM 
T:4.3MM SQUARE SECTION SQUARE RING

Made of Zinc Alloy NOS Net +1%

UDIN00219762AM23

This document has been digitally signed by MANOJ  KUMAR MEENA , Deputy Director on 30-09-2022 12:24:38.



126

11 METAL PARTS FOR BAG- 18MM SNAPS 
METAL BUTTON

Made of Zinc Alloy NOS Net +1%

12 METAL PARTS FOR BAG- 8MM G:1.8MM 
WIRE D RING

Made of Zinc Alloy NOS Net +1%

13 METAL PARTS FOR BAG- OL:40MM 
*OH:22MM TURNLOCK PADLOCK WITH 
9MM BASE HEIGHT

Made of Zinc Alloy NOS Net +1%

14 METAL TEETH ZIPPER  The Teeth of the Zipper are made 
of Metal and Zipper tape is made 
of Nylon

MTR Net +1%

15 METAL SLIDER  Made of Zinc Alloy NOS Net +1%

16 MK BOOKLET Made of Paper NOS Net to net

17 PAPER CARD Made of Paper NOS Net to net

18 HANGTAG  Made of Paper NOS Net to net

19 QR LABEL  Made of Polyester NOS
 

20 100% POLYESTER WOVEN FABRIC FOR 
LINING - GSM 85 +/- 10%

GSM 85 +/- 10% SQM Net +5%

21 SYNTHETIC PU LEATHER - 56 gsm +/- 10% GSM 56 +/- 10% SQM Net +5%

22 MICROFIBRE -  FIBRE HOTMELT - 18 gsm 
+/- 10%

GSM 18 +/- 10% SQM Net +5%

23 MICROFIBRE - YS-MF 0.8MM×54" WHITE - 
37 gsm

GSM 37 +/- 10% SQM Net +5%

24 MICROFIBRE - HK FILLER NON WOVEN- 
37 gsm

GSM 37 +/- 10% SQM Net +5%

25 LEATHER BOARD - 2 MM  thickness 2 MM Thick KG Net +5%

26 PE FOAM TUBE Made of Plastic KG Net +1%
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27 ADHESION PROMOTER - UA400H Made of Chemicals KG 30.78*

28 PRIMER - DA550 Made of Chemicals KG 61.57*

29 EDGE PAINT SEMI GLOSSY - DAS660 Made of Chemicals KG 30.78*

30 PLASTIC ROLL - FILLER Made of Plastic KG Net +1%

 * Subject to condition, 2% FOB value of export, combined together in all the three items.

 

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 96 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name CONCEPT CLOTHING PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00165723AM22

RA File Number 05AA04068152 AM22

Licence No and 
Date

0511004190/18/08/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and noted that firm has 
submitted their reply.  The Committee went through the details submitted in this case and decided to defer 
the case for examination.

The case stands deferred for re-listing.

 
Case No. 97 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name AAN CLOTHINGS LLP

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00165745AM22

RA File Number 05AA04070903 AM22

Licence No and 
Date

0511004192/18/08/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and noted that firm has 
submitted their reply.  The Committee went through the details submitted in this case and decided to defer 

UDIN00219762AM23

This document has been digitally signed by MANOJ  KUMAR MEENA , Deputy Director on 30-09-2022 12:24:38.



128

the case for examination.

The case stands deferred for re-listing.

 
Case No. 98 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name GAURAV INTERNATIONAL

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00165772AM22

RA File Number 05AA04070868 AM22

Licence No and 
Date

0511004193/18/08/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and noted that firm has 
submitted their reply.  The Committee went through the details submitted in this case and decided to defer 
the case for examination.

The case stands deferred for re-listing.

 
Case No. 99 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name JYOTI APPARELS

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00165784AM22

RA File Number 05AA04070934 AM22

Licence No and 
Date

0511004195/18/08/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and noted that firm has 
submitted their reply.  The Committee went through the details submitted in this case and decided to defer 
the case for examination.

The case stands deferred for re-listing.

 
Case No. 100 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name SAIVANA EXPORTS PRIVATE LIMITED

Meeting Number and 
Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00165388AM22

RA File Number 05AA04070124 AM22
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Licence No and Date 0511004173/18/08/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant paper and noted that firm has 
submitted their reply. The committee went through the details submitted in this case and based on 
recommendation of technical authority; decide to approve the Adhoc norms as under:

S. NO. Details of Details of 
Export List Export List

Qty Import item Qty 
Recommended

01 Ladies Blouse

Made Of 100% Viscose 
Chiffon Woven Fabric

GSM 38 (+/-10%) Printed

1593.0

Nos.

100% Viscose Chiffon 
Woven Fabric GSM 38

(+/-10%) Printed

4954.23

MTR

02 Ladies Blouse

Made Of 100% Viscose 
Chiffon Woven Fabric

GSM 38 (+/-10%) Printed

1318.0

Nos.

100% Viscose Chiffon 
Woven Fabric GSM 38

(+/-10%) Printed

2148.34

MTR

03 Ladies Blouse

Made Of 100% Viscose 
Chiffon Woven Fabric

GSM 38 (+/-10%) Printed

1769.0

Nos.

100% Viscose Chiffon 
Woven Fabric GSM 38

(+/-10%) Printed

4670.16

MTR

04 Ladies Trouser

Made Of 100% Viscose 
Chiffon Woven Fabric

GSM 38 (+/-10%) Printed

977.0

Nos.

100% Viscose Chiffon 
Woven Fabric GSM 38

(+/-10%) Printed

2559.74

MTR

05 Ladies Dress

Made Of 100% Viscose 
Chiffon Woven Fabric

GSM 38 (+/-10%) Printed

636.0

Nos.

100% Viscose Chiffon 
Woven Fabric GSM 38

(+/-10%) Printed

2779.32

MTR

06 Ladies Dress 1305.0 100% Viscose Chiffon 5937.75
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Made Of 100% Viscose 
Chiffon Woven Fabric

GSM 38 (+/-10%) Printed

Nos. Woven Fabric GSM 38

(+/-10%) Printed

MTR

07 Ladies Short

Made Of 100% Viscose 
Chiffon Woven Fabric

GSM 38 (+/-10%) Printed

1676.0

Nos.

100% Viscose Chiffon 
Woven Fabric GSM 38

(+/-10%) Printed

2564.28

MTR

08 Ladies Blouse

Made Of 70% Cotton 30% 
Silk Woven Fabric GSM 40 

(+/-10%) Dyed

699.0

Nos.

70% Cotton 30% Silk 
Woven Fabric GSM 40

(+/-10%) Dyed

1824.39

MTR

09 Ladies Blouse

70% Cotton 30% Silk 
Woven Fabric GSM 40

(+/-10%) Dyed

699.0

Nos.

70% Cotton 30% Silk 
Woven Fabric GSM 40

(+/-10%) Dyed

1465.11

MTR

10 Ladies Blouse

70% Cotton 30% Silk 
Woven Fabric GSM 40

(+/-10%) Dyed

823.0

Nos.

70% Cotton 30% Silk 
Woven Fabric GSM 40

(+/-10%) Dyed

2353.78

MTR

11 Ladies Blouse

70% Cotton 30% Silk 
Woven Fabric GSM 40

(+/-10%) Dyed

1562.0

Nos.

70% Cotton 30% Silk 
Woven Fabric GSM 40

(+/-10%) Dyed

4717.24

MTR

12 Ladies Skirt

70% Cotton 30% Silk 
Woven Fabric GSM 40

(+/-10%) Dyed

630.0

Nos.

70% Cotton 30% Silk 
Woven Fabric GSM 40

(+/-10%) Dyed

1934.10

MTR
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13 Ladies Dress

70% Cotton 30% Silk 
Woven Fabric GSM 40

(+/-10%) Dyed

266.0

Nos.

70% Cotton 30% Silk 
Woven Fabric GSM 40

(+/-10%) Dyed

 

1337.98

MTR

14 Ladies Dress

70% Cotton 30% Silk 
Woven Fabric GSM 40

(+/-10%) Dyed

1615.0

Nos.

70% Cotton 30% Silk 
Woven Fabric GSM 40

(+/-10%) Dyed

7057.55

MTR

GSM should be matched in both the import and export items.

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 101 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name VASTRANI EXPORT PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00166147AM22

RA File Number 05AA04069787 AM22

Licence No and 
Date

0511004202/19/08/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant paper and noted that firm has 
submitted their reply. The committee went through the details submitted in this case and based on 
recommendation of technical authority; decide to approve the Adhoc norms as applied for.

GSM should be matched in both the import and export items.

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 102 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name D'VAS IMPEXIVE PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00166441AM22

RA File Number 05AA04071235 AM22

Licence No and 
Date

0511004220/19/08/2021
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Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and noted that firm has 
submitted their reply.  The Committee went through the details submitted in this case and decided to defer 
the case for examination.

The case stands deferred for re-listing.

 
Case No. 103 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name GROWEL IMPEX PVT. LTD.

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00169622AM22

RA File Number 05AA04071811 AM22

Licence No and 
Date

0511004292/24/08/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and noted that firm has 
submitted their reply.  The Committee went through the details submitted in this case and decided to defer 
the case for examination.

The case stands deferred for re-listing.

 
Case No. 104 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name BLUE DIAMOND LEDERS

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00170490AM22

RA File Number 04AA04022480 AM22

Licence No and 
Date

0411001367/25/08/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant paper and noted that firm has 
submitted their reply. The committee went through the details submitted in this case and based on 
recommendation of technical authority; decide to approve the Adhoc norms as under:

Export Item: COW FINISHED LEATHER & COW LINING FINISHED LEATHER (0.7/0.8 MM Thickness)

Qty.: 122353.0 SQUARE FEET (SQF)

Import Items:
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S. No. Description Qty, Recommended

1 TURKISH WET BLUE OX HIDES (0.7/0.8 MM Thickness)
62149.25 SQUARE FEET (SQF)

 

2
TURKISH ORIGIN WET BLUE OX HIDES SPLITTED IN 
LIME 22 MM(0.7/0.8 MM Thickness)

62701.25 SQUARE FEET (SQF)

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 105 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name RICHA & CO

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00171001AM22

RA File Number 05AA04072438 AM22

Licence No and 
Date

0511004326/26/08/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and noted that firm has 
submitted their reply.  The Committee went through the details submitted in this case and decided to defer 
the case for examination.

The case stands deferred for re-listing.

 
Case No. 106 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name PRIME SHOES

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00175689AM22

RA File Number 04AA04005809 AM22

Licence No and 
Date

0411001393/02/09/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant paper and noted that firm has 
submitted their reply. The committee went through the details submitted in this case and based on 
recommendation of technical authority; decide to approve the Adhoc norms as under:

 Taking cue from G-22 and reference from CLRI comments, the following Norms are recommended:
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Export Item Name: LADIES LEATHER SHOE UPPERS

 Qty.: 20000.0 Pairs

Import Items:

S. No. Description UOM Qty. recommended  per pair

1
FINISHED LEATHER (0.9 to 1.1 
MM )

Sq. Ft 2.15 Sq. ft

2
REINFORCEMENT MATERIAL(1 
MM)

Sq. Meter Net +1%

3 LINING MATERIAL (0.6 MM) Sq. Metre 1.5 sq. ft

4 ELASTIC TAPE (20 MM) Meter Net +0.5%

5 BUCKLES (20 MM) Nos. Net to net

6 WASHER(20 MM) Nos. Net to net

7 : LABEL (3.5 to 4 CM) Nos. Net to net

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 107 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name QUALIANCE INTERNATIONAL PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM REVIW00000118AM23

RA File Number 03AA04078779 AM22

Licence No and 
Date

0311006692/03/09/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant paper and noted that firm has 
requested for re-fixation of norms. The committee went through the details submitted in this case and based 
on recommendation of technical authority; decide to approve the Adhoc norms as applied for.

GSM should be matched in both the import and export items.
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RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 108 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name SHAHI EXPORTS PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00177844AM22

RA File Number 05AA04073948 AM22

Licence No and 
Date

0511004540/06/09/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and noted that firm has 
submitted their reply.  The Committee went through the details submitted in this case and decided to defer 
the case for examination.

The case stands deferred for re-listing.

 
Case No. 109 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name TANGERINE DESIGN PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00177943AM22

RA File Number 05AA04076747 AM22

Licence No and 
Date

0511004556/06/09/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant paper and noted that firm has 
requested for re-fixation of norms. The committee went through the details submitted in this case and based 
on recommendation of technical authority; decide to approve the Adhoc norms as under:

Taking cue from G-33, the following norms are recommended:

NAME OF EXPORT 
ITEM:

   

LEATHER HAND BAG FOR LADIES - MD 
SATCHEL

Qty.: 3018 pcs

 

Import Items:
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S. No. Description of input Technical 
Characterstics

UOM Qty. Recommended

1 COW FINISHED LEATHER (relevant 
Thickness)

Finished Leather SF Net +7.5%

2 100% POLYESTER WOVEN FABRIC 
FOR LINING - GSM 130 +/- 10%

GSM 130 +/- 10% SQM Net +5%

3 METAL PARTS FOR BAG- 22MM T:4MM 
HANDLE ATTACHMENT

Made of Zinc Alloy NOS Net +1%

4 METAL PARTS FOR BAG- 14MM LOGO 
FLAT RIVET

Made of Zinc Alloy NOS Net +1%

5 METAL PARTS FOR BAG- 36*53MM MM 
LEATHER INLAY PADLOCK WITH KEY

Made of Zinc Alloy NOS Net +1%

6 METAL PARTS FOR BAG- 4.5MM 

G:1.2MM IRON CHAIN 1M≈303 LINKS
Made of Zinc Alloy NOS Net +1%

7 METAL PARTS FOR BAG- 15MM G:4MM 
LOGO DOG CLIP FOR OUTLET 
TOOLBOX

Made of Zinc Alloy NOS Net +1%

8 METAL PARTS FOR BAG- 15MM T:4MM 
SOLID OXFORD BUCKLE (LOGO ON 
RIGHT SIDE)

Made of Zinc Alloy NOS Net to net

9 METAL PARTS FOR BAG-  15MM 
T:4MM SQUARE SECTION D-RING

Made of Zinc Alloy NOS Net +1%

10 METAL PARTS FOR BAG- 18MM 
G:3.7MM T:4.3MM SQUARE SECTION 
SQUARE RING

Made of Zinc Alloy NOS Net +1%

11 METAL PARTS FOR BAG- 18MM SNAPS 
METAL BUTTON

Made of Zinc Alloy NOS Net +1%

12 METAL PARTS FOR BAG- 8MM 
G:1.8MM WIRE D RING

Made of Zinc Alloy NOS Net +1%

13 METAL PARTS FOR BAG- OL:40MM 
*OH:22MM TURNLOCK PADLOCK 
WITH 9MM BASE HEIGHT

Made of Zinc Alloy NOS Net +1%

14 METAL TEETH ZIPPER The Teeth of the Zipper are 
made of Metal and Zipper 

MTR Net +1%
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tape is made of Nylon

15 METAL SLIDER Made of Zinc Alloy NOS Net +1%

16 MK BOOKLET Made of Paper NOS Net to net

17 PAPER CARD Made of Paper NOS Net to net

18 HANGTAG Made of Paper NOS Net to net

19 QR LABEL Made of Polyester NOS Net to net

20 100% POLYESTER WOVEN FABRIC 
FOR LINING - GSM 85 +/- 10%

GSM 85 +/- 10% SQM Net +5%

21 SYNTHETIC PU LEATHER - 56 gsm +/- 
10%

GSM 56 +/- 10% SQM Net +5%

22 MICROFIBRE -  FIBRE HOTMELT - 18 
gsm +/- 10%

GSM 18 +/- 10% SQM Net +5%

23 MICROFIBRE - YS-MF 0.8MM×54" 
WHITE - 37 gsm

GSM 37 +/- 10% SQM Net +5%

24 MICROFIBRE - HK FILLER NON 
WOVEN- 37 gsm

GSM 37 +/- 10% SQM Net +5%

25 LEATHER BOARD - 2 MM  thickness 2 MM Thick KG Net +5%

26 PE FOAM TUBE Made of Plastic KG Net +1%

27 ADHESION PROMOTER - UA400H Made of Chemicals KG 30.78*

28 PRIMER - DA550 Made of Chemicals KG 61.57*

29 EDGE PAINT SEMI GLOSSY - DAS660 Made of Chemicals KG 30.78*

30 PLASTIC ROLL - FILLER Made of Plastic KG Net +1%

 

* Subject to condition, 2% FOB value of export, combining together in all the three items.
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 RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 110 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name GAURAV INTERNATIONAL

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00180142AM22

RA File Number 05AA04076974 AM22

Licence No and 
Date

0511004615/08/09/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and noted that firm has 
submitted their reply.  The Committee went through the details submitted in this case and decided to defer 
the case for examination.

The case stands deferred for re-listing.

 
Case No. 111 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name DRISHTI LIFESTYLE

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00180672AM22

RA File Number 05AA04077088 AM22

Licence No and 
Date

0511004625/09/09/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and noted that firm has 
submitted their reply.  The Committee went through the details submitted in this case and decided to defer 
the case for examination.

The case stands deferred for re-listing.

 
Case No. 112 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name RICHA & CO

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00181627AM22

RA File Number 05AA04080020 AM22

Licence No and 
Date

0511004660/10/09/2021
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Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and noted that firm has 
submitted their reply.  The Committee went through the details submitted in this case and decided to defer 
the case for examination.

The case stands deferred for re-listing.

 
Case No. 113 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name SHAHI EXPORTS PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00182756AM22

RA File Number 05AA04080383 AM22

Licence No and 
Date

0511004680/13/09/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and noted that firm has 
submitted their reply.  The Committee went through the details submitted in this case and decided to defer 
the case for examination.

The case stands deferred for re-listing.

 
Case No. 114 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name APEX INTERNATIONAL

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00183900AM22

RA File Number 05AA04081058 AM22

Licence No and 
Date

0511004728/14/09/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant paper and noted that firm has 
submitted their reply. The committee went through the details submitted in this case and based on 
recommendation of technical authority; decide to approve the Adhoc norms under:

Export item Qty. Import item Qty. recommended

MONOFILAMENT SYNTHETIC YARN (
MADE OUT OF PBT RESIN)

16200 Kg. PBT RESIN 1100 211M 17010 Kg.
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RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 115 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name GROWEL IMPEX PVT. LTD.

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00183920AM22

RA File Number 05AA04081625 AM22

Licence No and 
Date

0511004733/14/09/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and noted that firm has 
submitted their reply.  The Committee went through the details submitted in this case and decided to defer 
the case for examination.

The case stands deferred for re-listing.

 
Case No. 116 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name FARIDA CLASSIC SHOES PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00184240AM22

RA File Number 04AA04025301 AM22

Licence No and 
Date

0411001452/15/09/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and noted that firm has 
submitted their reply.  The Committee went through the details submitted in this case and decided to defer 
the case for examination.

The case stands deferred for re-listing.

 
Case No. 117 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name TANGERINE DESIGN PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00184744AM22

RA File Number 05AA04082154 AM22

Licence No and 
Date

0511004764/15/09/2021

UDIN00219762AM23

This document has been digitally signed by MANOJ  KUMAR MEENA , Deputy Director on 30-09-2022 12:24:38.



141

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant paper and noted that firm has 
submitted their reply. The committee went through the details submitted in this case and based on 
recommendation of technical authority; decide to approve the Adhoc norms under:

Taking cue from G-33, the following norms are recommended:

Export Item: LEATHER HAND BAG FOR LADIES - LG EW CROSSBODY

 Qty.:13827 Pcs

Import items

S. 
No.

Description of input Technical Characteristics UOM Qty. 
Recommended

1 COW FINISHED LEATHER  Finished Leather SF Net +7%

2 100% POLYESTER WOVEN FABRIC FOR LINING - 
GSM 130 +/- 10%

GSM 130 +/- 10% SQM Net+5%

3 METAL PARTS FOR BAG- 35MM METAL LETTERS 
WITH 10MM MK CHARM 

METAL PARTS NOS Net+1%

4 METAL PARTS FOR BAG- 15MM G:3.3MM D RING  METAL PARTS NOS Net+1%

5 METAL PARTS FOR BAG- 15MM T:4MM OXFORD 
BUCKLE (LOGO ON RIGHT SIDE) 

METAL PARTS NOS Net to net

6 METAL PARTS FOR BAG -14MM G:2.9MM AVA 
DOG CLIP 

METAL PARTS NOS Net+1%

7 METAL PARTS FOR BAG- 26MM T:4.1MM BEVEL 
MK CHARM FOR 8MM STRAP PULLER  

METAL PARTS NOS Net+1%

8 METAL PARTS FOR BAG- 8.2MM T:2MM SOPHIE 
D RING 

METAL PARTS NOS Net+1%

9 METAL PARTS FOR BAG- 8MM NAIL HEAD STUD  METAL PARTS NOS Net+1%

10 METAL TEETH ZIPPER #5 EVERBRIGHT ONE 
WAY 14MM WIDTH

METAL PARTS MTR Net+1%
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11 METAL SLIDER #5 DFH4NT2  METAL PARTS NOS Net+1%

12 METAL TOP STOPPER #5 YKK  METAL PARTS NOS Net+1%

13 METAL BOTTOM STOPPER #5 YKK  METAL PARTS NOS Net+1%

14 COTTON TAPE 20 MM GRO GRAIN TAPE   MTR Net+1%

15 MK BOOKLET   NOS Net to net

16 TECH CARD   NOS Net to net

17 HANGTAG    NOS Net to net

18 QR LABEL    NOS Net to net

19 100% POLYESTER WOVEN FABRIC FOR LINING - 
GSM 85 +/- 10%

GSM 85 +/- 10% SQM Net +5%

20 MICROFIBRE - HK FILLER NON WOVEN - GSM 
170 +/- 10%

GSM 170 +/- 10% SQM Net +5%

21 MICROFIBRE - HK FILLER NON WOVEN - GSM 
327 +/- 10%

GSM 327 +/- 10% SQM Net +5%

22 SYNTHETIC PU LEATHER - GSM 1045 +/- 10% GSM 1045 +/- 10% SQM Net +5%

23 SYNTHETIC PU LEATHER - GSM 815 +/- 10% GSM 815 +/- 10% SQM Net+5%

24 100% POLYESTER WOVEN FABRIC FOR LINING - 
GSM 200 +/- 10%

GSM 200 +/- 10% SQM Net+5%

25 LEATHER BOARD - 0.8 MM Thickness 0.8 MM Thick KG Net +5%

26 LEATHER BOARD - 2 MM Thickness 2 MM Thick KG Net Net +5%

27 PE FOAM TUBE - 1 MM Thickness ( Small Handle) 1 MM Thickness KG Net +1%
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28 PE FOAM TUBE - 1 MM Thickness ( Long Handle)  1 MM Thickness  KG Net+1%

29 ADHESION PROMOTER - UA400H UA400H KG 70.52*

30 PRIMER - DA550 DA550 KG 282.07*

31 EDGE PAINT SEMI GLOSSY - DAS660 DAS660 KG 70.52*

32 PLASTIC ROLL FILLER - 200 MM x 250 MM, 20 
MICRON, HDPE 

200 MM x 250 MM, 20 
MICRON, HDPE 

KG Net +1%

 

* Subject to condition, 2% FOB value of export, combining together in all the three items.

 

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 118 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name PEARL GLOBAL INDUSTRIES LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00186653AM22

RA File Number 05AA04080737 AM22

Licence No and 
Date

0511004802/17/09/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant paper and noted that firm has 
submitted their reply. The committee went through the details submitted in this case and based on 
recommendation of technical authority; decide to approve the Adhoc norms as applied for.

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 119 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name DELTA SHOES PRIVATE LIMITED

Meeting Number and Date NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00186971AM22

RA File Number 04AA04027784 AM22

Licence No and Date 0411001484/18/09/2021
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Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant paper and noted that firm has 
submitted their reply. The committee went through the details submitted in this case and based on 
recommendation of technical authority; decide to approve the Adhoc norms as under:

 

Export item-1: GENTS LEATHER HALF BOOT UPPER 

Qty.: 38860 pairs

Import items:

S. No. Description Specification Pairs
Qty. Recommended per 
pair

1
COW FINISHED 
LEATHER

PU-COATED 08M 2,0 BL 
(Bovine Upper Leather 0.9mm 
- 2mm)

2
COW FINISHED 
LEATHER

PU-COATED 2,0 BLACK 
(Bovine Upper Leather 0.9mm 
- 2mm)

3
COW FINISHED 
LEATHER

PU-COATED 09M 2,0 BL 
(Bovine Upper Leather 0.9mm 
- 2mm)

4
COW FINISHED 
LEATHER

SPLIT 2,0 HYDROT. BL 
(Bovine Upper Leather 0.9mm 
- 2mm)

5
COW FINISHED 
LEATHER

SPLIT 1,4 BLACK 
(Bovine Upper Leather 0.9mm 
- 2mm)

6
COW FINISHED 
LEATHER

02M MATT 0PM 2,0-2,2 
(Bovine Upper Leather 0.9mm 
- 2mm)

7
COW FINISHED 
LEATHER

NUBUCK 1,9 BLACK 
(Bovine Upper Leather 0.9mm 
- 2mm)

38860 2.336X38860= 90781.27 
Sq. Ft
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8
COW FINISHED 
LEATHER

FULLGR 2,0 BLACK GT 
(Bovine Upper Leather 0.9mm 
- 2mm)

9
COW FINISHED 
LEATHER

TONGUE 0,9 GT 
(Bovine Upper Leather 0.9mm 
- 2mm)

10
HEAT TRANSFER 
LABEL

ESD TRANSFER YELLOW 
(Brand Label)

1300

11
HEAT TRANSFER 
LABEL

SIEVI TRANSFER WHITE 
(Brand Label)

26750

12
HEAT TRANSFER 
LABEL

SPIKE SYSTEM TRANSF. 
(Brand Label)

1350

Net to net in Pcs

81 INSOLE SHEET
TEXON T49 S 2,5 (Insole 
Sheet)

7420
0.025X7420=183.87 Sq. 
Meter

13,14,15 KNITTED LINING

59,60
NON WOVEN FELT 
LINING 

24 PILE LINING

16,17,18 MESH LINING

19,20,21,22
NON WOVEN 
LINING

43,44,45,46,47,48
SYNTHETIC 
LINING 

Lining as per 
application/licence

38860
0.332X38860=12905.36 
Sq. meter

67 FOAM
Cell Foam 8mm (Cell Foam 
8mm)

36910
0.034X36910= 1243.72 
Sq. Meter

Air memory 8mm (Memory 0.056X15700= 881.51 66 FOAM 15700
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Foam 8mm) Sq. Meter

23 PILE LINING
MIXWOOL BLACK (Wool 
Lining)

13390
0.253X13390= 3386.98 
Sq. Meter

78 WOVEN LABLE
Sievi Woven label 
Black/White (Woven 
Decorative Label)

7620 Net to net In Pcs

79 WOVEN LABLE
GORE WOVENLABEL 
SMAL (Woven Decorative 
Label)

3500 Net to net In Pcs

80 WOVEN LABLE
GORE WOVEN LABEL 
(Woven Decorative Label)

3920 Net to net In Pcs

50
THERMOPLASTIC 
COUNTER

COUNTER MAT. PROFORM 
(Counter Stiffener)

6960
0.022X6960= 154.88 Sq. 
Meter

49
THERMOPLASTIC 
COUNTER

TPU Stiffener (Counter 
Stiffener)

29900 Net to net In Pairs

55
REFLECTIVE 
LINING

REFLECTIVE ORANGE 
(Upper Reflector)

10910

56
REFLECTIVE 
LINING

REFLECTIVE YELLOW 
(Upper Reflector)

5440

57
REFLECTIVE 
LINING

REFLECTIVE GREY (Upper 
Reflector)

4390

0.0074X20740=154.06 In 
Sq. Meter

25
REINFORCEMENT 
TAPE

SEAMBAND 15 MM BLACK 
(Webbing Tape)

2000 0.420X2000= 840 Mtr

26
REINFORCEMENT 
TAPE

RIBBON BLACK 19 FIRE 
(Webbing Tape)

1350 0.240X1350=324 Mtr

27
REINFORCEMENT 
TAPE

TAPE ART 160 19 MM 
(Webbing Tape)

4600 0.565X4600=2598 Mtr
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28
REINFORCEMENT 
TAPE

15mm Lycra Binding (Double 
Side) Black (I) (Webbing 
Tape)

11390 0.708X11390=8061 Mtr

29
REINFORCEMENT 
TAPE

ZIPPER BAND 18 MM 
(Webbing Tape)

7620 0.500X7620=3810 Mtr

30
REINFORCEMENT 
TAPE

SEAMBAND 12 MM GREY 
(Webbing Tape)

1070 0.200X1070=214 Mtr

31
REINFORCEMENT 
TAPE

SEAM OPENING TAPE 22 
(Webbing Tape)

1450 0.150X1450=217.5 Mtr

34
REINFORCEMENT 
TAPE

D-RING TAPE AS1501 
(Webbing Tape)

1970 0.360X1970=709.2 Mtr

53
POLYESTER 
RIBBON

STRAP BLACK FIRE 25 
(Webbing Tape)

2520 0.260X2520=655.2 Mtr

51
POLYESTER 
RIBBON

Polyester ribbon 12 mm Black 
/ neon orange/ Reflect  
(Polyester Webbing Tape)

8910 0.18X8910=1603.8 Mtr

52
POLYESTER 
RIBBON

RIBBON BL/GRE/OR 25 
(Polyester Webbing Tape)

2000 0.44X2000=880 Mtr

54
POLYESTER 
RIBBON

Polyester ribbon 12 mm Black 
/ grey/ Reflect  (Polyester 
Webbing Tape)

3500 0.329X3500=1153.2 Mtr

61
REFLECTIVE 
RIBBON

Polyester ribbon 12mm black / 
Neon green / reflect (Polyester 
Webbing Tape)

3990 0.180X3990=718.2 Mtr

32
REINFORCEMENT 
TAPE

GORE SEAM TAPE (Water 
Proof Tape)

7420 Net to net In Meter

33
REINFORCEMENT 
TAPE

GORE NET BAND 13 MM 
(Net Band Tape)

7420 Net to net In Meter

UDIN00219762AM23

This document has been digitally signed by MANOJ  KUMAR MEENA , Deputy Director on 30-09-2022 12:24:38.



148

75 VELCRO
100mm Velcro loop,Black 
(Velcro  Hook)

1070 Net to net In Meter

76 VELCRO
100mm Velcro Hook Black 
(Velcro  Loop)

1070 Net to net In Meter

77 ZIP FASTENER
ZIPPER 8MM BL (Zip 
fastners)

15360 Net to net In Pcs

35 METAL FITTING
B978-15 LACE (Metal Wire 
Lace)

17470
1.894X17470=33086 
Meter

62
REFLECTIVE 
RIBBON

REFLEX GREY (Reflector 
Ribbon)

8400 Net to net In Meter

63
REFLECTIVE 
RIBBON

REFLEX ORANGE 9MM 
WR (Reflector Ribbon)

2970 Net to net In Meter

64
REFLECTIVE 
RIBBON

REFLEX YELLOW 9MM 
(Reflector Ribbon)

1300 Net to net In Meter

65
REFLECTIVE 
RIBBON

REFLEX BLACK 9MM WR 
(Reflector Ribbon)

1950 Net to net In Meter

36 METAL FITTING
SAMMI ROLLER (Gunmetal 
Flat Eyelet, Washer)

3300

38 METAL FITTING
RIVET 4/7/7 GUNMETA 
(Gunmetal Flat Eyelet, 
Washer)

2420

39 METAL FITTING
WASHER 4,5/8,5/0,7 
(Gunmetal Flat Eyelet, 
Washer)

1350

42 METAL FITTING
RIVET 4/8/7 GUNMETAL 
(Gunmetal Flat Eyelet, 
Washer)

14010

Net to net In Pcs
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69
PLASTIC LACE 
LOOP

B1818 EYEST.GUIDE 15 
(Plastic Lace Loop)

12900

70
PLASTIC LACE 
LOOP

B1820 EYEST.GUIDE 25 
(Plastic Lace Loop)

14430

71
PLASTIC LACE 
LOOP

B629A EYESTAYGUIDE20 
(Plastic Lace Loop)

3040

72
PLASTIC LACE 
LOOP

B628A EYESTAYGUIDE15 
(Plastic Lace Loop)

3040

73
PLASTIC LACE 
LOOP

B631B EYESTAYGUIDE30 
(Plastic Lace Loop)

3040

Net to net In Pcs

37 METAL FITTING
LACE BLOCKER 1644 GN 
(Metal Hook)

1350

40 METAL FITTING
D-RING 404/7 GUNMETA 
(Metal Hook)

18040

41 METAL FITTING
HOOK 409 GUNMETAL 
(Metal Hook)

14010

Net to net In Pcs

58 PLASTIC FITTING
B1195 TONGUE UNDERLA 
(Plastic Lace Tightener)

17010 Net to net In Pcs

68
PLASTIC LACE 
TIGHTNER

M4 HOUSING DIAL B 
(Plastic Lace Tightener)

17470 Net to net In Pcs

74
PLASTIC LACE 
TIGHTNER BASE

M4 BAYONET TONGUE 
(Plastic Lace Tightener)

17470 Net to net In Pcs

Export item-2: GENTS LEATHER SHOE UPPER

Qty. : 16380 pairs

Import items:

Qty. Recommended per S. No. Description Specification Pairs
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pair

82
COW FINISHED 
LEATHER

PU-COATED 08M 2,0 BL 
(Bovine Upper Leather 1.4mm - 
2mm)

83
COW FINISHED 
LEATHER

PU-COATED 2,0 BLACK 
(Bovine Upper Leather 1.4mm - 
2mm)

84
COW FINISHED 
LEATHER

SPLIT 2,0 HYDROT. BL 
(Bovine Upper Leather 1.4mm - 
2mm)

85
COW FINISHED 
LEATHER

SPLIT 1,4 BLACK 
(Bovine Upper Leather 1.4mm - 
2mm)

86
COW FINISHED 
LEATHER

NUBUCK 1,9 BLACK 
(Bovine Upper Leather 1.4mm - 
2mm)

16380
1.34X16380=21967.24 
Sq. Ft

87
HEAT TRANSFER 
LABEL

ESD TRANSFER YELLOW 
(Brand Label)

570

88
HEAT TRANSFER 
LABEL

SIEVI TRANSFER WHITE (Brand 
Label)

15460

Net to net In Pcs

90, 91 KNITTED LINING

98 PILE LINING

120
NON WOVEN FELT 
LINING 

92, 93,95 MESH LINING

96
NON WOVEN 
LINING

Lining as per application/License 16380 0.1626 X 16380  
=2663.39 Sq. Meter
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107,108,110 SYNTHETIC LINING 

89 KNITTED LINING 11940

94 MESH LINING 1520

109 SYNTHETIC LINING  2350

0.0623X15810=984.72 
Sq. Meter

97
NON WOVEN 
LINING

Lining as per application/License 
(upper parts)

11940
0.0925X11940=1104.21 
Sq. Meter

137 INSOLE SHEET TEXON T49 S 2,5 (Insole Sheet) 2290
0.022X2290=50.38 Sq. 
Meter

117 REFLECTIVE LINING
REFLECTIVE YELLOW (Upper 
Reflector)

10290

118 REFLECTIVE LINING
REFLECTIVE PINK (Upper 
Reflector)

1650

0.011X11940=129.69 Sq. 
Meter

124 FOAM Cell Foam 8mm (Cell Foam 8mm) 15610
0.042X15610=654.54 Sq. 
Meter

113
THERMOPLASTIC 
COUNTER

COUNTER MAT. PROFORM 
(Counter Stiffener)

770
0.02X770=15.40 Sq. 
Meter

112
THERMOPLASTIC 
COUNTER

TPU Stiffener (Counter Stiffener) 15610 Net to net In Pair

111
 SYNTHETIC 
LINING 

GORE-TEX MS SPORTIVE 
(Water Proof Lining Material)

2290
0.219X2290=501.53 Sq. 
Meter

100
REINFORCEMENT 
TAPE

GORE SEAM TAPE (Water Proof 
Tape)

2290 Net to net In Meter

101
REINFORCEMENT 
TAPE

GORE NET BAND 13 MM (Net 
Band Tape)

2290 Net to net In Meter
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102 SHOE LACE
Shoe lace black/grey/neon (Polyster 
Round Lace)

570 Net to net In Pcs

103 METAL FITTING B1038-15 LACE (Metal Wire Lace) 11940

104 METAL FITTING B978-15 LACE (Metal Wire Lace) 1520

1.279X13460=17216 
Meter

99
REINFORCEMENT 
TAPE

TAPE ART 160 19 MM (Webbing 
Tape)

1230

114 POLYESTER RIBBON
RIBBON 25 BL/RED/GRE 
(Polyester Webbing Tape)

920

115 POLYESTER RIBBON
Polyester ribbon 12 mm Black / 
grey/ Reflect  (Polyester Webbing 
Tape)

1520

116 POLYESTER RIBBON
RIBBON 12 BL/PINK/RE 
(Polyester Webbing Tape)

1650

121
REFLECTIVE 
RIBBON

Polyester ribbon 12mm black / 
Neon green / reflect (Polyester 
Webbing Tape)

10290

0.302X15610=4718.60 
Meter

105 METAL FITTING
DOUBLERIVET2302/2410 
(Eyelet)

920 Net to net In Pcs

129
PLASTIC LACE 
LOOP

B1820 EYEST.GUIDE 25 (Plastic 
Lace Loop)

1520 Net to net In Pcs

130
PLASTIC LACE 
LOOP

B629A EYESTAYGUIDE20 
(Plastic Lace Loop)

11940 Net to net In Pcs

131
PLASTIC LACE 
LOOP

B630B EYESTAYGUIDE25 
(Plastic Lace Loop)

11940 Net to net In Pcs

106 METAL FITTING
D-RING 404/7 GUNMETA (Metal 
Hook)

2000 Net to net In Pcs
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122
REFLECTIVE 
RIBBON

REFLEX GREY (Reflector Ribbon) 660

123
REFLECTIVE 
RIBBON

REFLEX BLACK 9MM WR 
(Reflector Ribbon)

770

Net to net In Meter

125 RUBBER LOGO
TERMINAL BLACK-RED 
(Branded Rubber Logo)

920 Net to net In Pcs

134 VELCRO
100mm Velcro loop,Black (Velcro  
Hook)

920

135 VELCRO
100mm Velcro Hook Black 
(Velcro  Loop)

920

Net to net In Meter

119 PLASTIC FITTING
B1195 TONGUE UNDERLA 
(Plastic Lace Tightener)

11940

126
PLASTIC LACE 
TIGHTNER

1580D LR6 DIAL (Plastic Lace 
Tightener)

11940

127
PLASTIC LACE 
TIGHTNER

M4 HOUSING DIAL B (Plastic 
Lace Tightener)

1520

128
PLASTIC LACE 
TIGHTNER FITTING

B1565 L6 BAYONET (Plastic Lace 
Tightener)

11940

132
PLASTIC LACE 
TIGHTNER BASE

M4 BAYONET TONGUE (Plastic 
Lace Tightener)

1520

Net to net In Pcs

133 PLASTIC BUCKLE
2-STRAP HOLDER +HOLE 
(Plastic Buckle)

920 Net to net In Pcs

136 WOVEN LABLE
GORE WOVENLABEL SMAL 
(Woven Decorative Label)

2290 Net to net In Pcs

Export item-3: GENTS LEATHER CUM SYNTHETIC SHOE UPPER

Qty. : 6380 pairs

UDIN00219762AM23

This document has been digitally signed by MANOJ  KUMAR MEENA , Deputy Director on 30-09-2022 12:24:38.



154

Import items:

S. 
No.

Description Specification Pairs
Qty. Recommended 
per pair

138
COW FINISHED 
LEATHER

PU-COATED 08M 2,0 BL 
(Bovine Upper Leather 2mm)

139
COW FINISHED 
LEATHER

SPLIT 2,0 NEPAL BLAC 
(Bovine Upper Leather 2mm)

6380
0.690X6380=4401.6 Sq. 
Ft.

140
HEAT TRANSFER 
LABEL

ESD TRANSFER YELLOW (Brand 
Lable)

5000

141
HEAT TRANSFER 
LABEL

SIEVI TRANSFER WHITE (Brand 
Lable)

1380

158 WOVEN LABEL
SHOE&NAIL LABEL WHIT (Brand 
Lable)

1380

Net to net In Pcs

151
NON WOVEN FELT 
LINING 

142 MESH LINING

143 NON WOVEN LINING

147 SYNTHETIC LINING 

Lining as per application/licence 6380
0.1626 X 6380  
=1036.8 Sq. Meter

148 SYNTHETIC LINING  6380
0.075X6380=480.76 Sq. 
Meter

144 NON WOVEN LINING

Lining as per application/licence (upper 
parts)

1380
0.089X1380=122.82 Sq. 
Meter

159
UPPER CUT 
COMPONENT

HF M1036 LOW GREEN (Micro Suede 
Upper Component)

5000 Net to net In Pairs
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153 FOAM Cell Foam 8mm (Cell Foam 8mm) 6380
0.026X6380=165.88 Sq. 
Meter

145 SHOE LACE
Shoe lace black/grey/neon (Polyster 
Round Lace)

1380 Net to net In Pcs

146 METAL FITTING B1038-15 LACE (Metal Wire Lace) 5000 1.2X5000=6000 Mtr

149
THERMOPLASTIC 
COUNTER

TPU Stiffener (Counter Stiffener) 6380 Net to net In Prs

152 REFLECTIVE RIBBON
Polyester ribbon 12mm black / Neon 
green / reflect (Polyester Webbing Tape)

6380
0.334X6380=2133.20 
Meter

162 PLASTIC LACE LOOP
B629A EYESTAYGUIDE20 (Plastic 
Lace Loop)

5000

163 PLASTIC LACE LOOP
B630B EYESTAYGUIDE25 (Plastic 
Lace Loop)

5000

Net to net In Pcs

154 PLASTIC LOGO
Side Panel BL/LI 3941  (Brand Plastic 
Component)

490

155 PLASTIC LOGO
Side Panel BL/LI 4244 (Brand Plastic 
Component)

640

156 PLASTIC LOGO
Side Panel BL/LI 4547 (Brand Plastic 
Component)

250

157 RUBBER LOGO
HEELPROT BLACK/LIME (Brand 
Plastic Component)

1380

Net to net In Prs

150 PLASTIC FITTING
B1195 TONGUE UNDERLA (Plastic 
Lace Tightener)

5000

160
PLASTIC LACE 
TIGHTNER

1580D LR6 DIAL (Plastic Lace 
Tightener)

5000

PLASTIC LACE B1565 L6 BAYONET (Plastic Lace 161 5000

Net to net In Pcs
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TIGHTNER FITTING Tightener)

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 120 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name BLUE DIAMOND LEDERS

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00186988AM22

RA File Number 04AA04028018 AM22

Licence No and 
Date

0411001486/18/09/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant paper and noted that firm has 
submitted their reply. The committee went through the details submitted in this case and based on 
recommendation of technical authority; decide to approve the Adhoc norms as under:

 

Export item: Ladies Leather Shoe Uppers

Qty:- 6400 Pairs.

Import Items:

S. No description Qty. Recommended

1 LINING MATERIAL (Textile based ) (Relevant GSM) 480 Sq. Mt

2 BUCKLES(Relevant Quality and size) Net to net

3 LABEL Net to net

4 ZIP FASTNERS (of relevant size) Net to net

5 : EYELETS Net +0.5%

6 SYNTHETIC LINING MATERIAL (Relevant GSM) 411.43 Sq. Mt

RA concerned may take necessary action subject to compliance of other usual conditions.
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Case No. 121 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name GAURAV INTERNATIONAL

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00188724AM22

RA File Number 05AA04083633 AM22

Licence No and 
Date

0511004824/20/09/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and noted that firm has 
submitted their reply.  The Committee went through the details submitted in this case and decided to defer 
the case for examination.

The case stands deferred for re-listing.

 
Case No. 122 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name TANGERINE DESIGN PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00189071AM22

RA File Number 05AA04082289 AM22

Licence No and 
Date

0511004840/21/09/2021

Norms Committee Decision: 

The Committee considered the case as per the agenda along-with other relevant   papers and based on 
recommendation of technical authority , committee decided to approve the norms as under:

Export item:- LEATHER HAND BAG FOR LADIES- LG EW CROSSBODY

Qty:- 7582 Pcs.

Import items:

S No. Description of input Technical Characteristics UOM Qty. Recommended

1 SYNTHETIC PU LEATHER - GSM 1084 +/- 10% GSM 1084 +/- 10% SQM Net +5%

2 SYNTHETIC PU LEATHER  - GSM 580 +/- 10% GSM 580 +/- 10% SQM Net +5%

3 COW FINISHED LEATHER Finished Leather SF Net +7.5%
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4 100% POLYESTER WOVEN FABRIC FOR LINING - 
GSM 130 +/- 10%

GSM 130 +/- 10% SQM Net +5%

5 METAL PARTS FOR BAG- 35MM METAL LETTERS 
WITH 10MM MK CHARM

METAL PARTS NOS Net +1%

6 METAL PARTS FOR BAG- 15MM G:3.3MM D RING METAL PARTS NOS Net +1%

7 METAL PARTS FOR BAG- 15MM T:4MM OXFORD 
BUCKLE (LOGO ON RIGHT SIDE)

METAL PARTS NOS Net +1%

8 METAL PARTS FOR BAG- 14MM G:2.9MM AVA DOG 
CLIP

METAL PARTS NOS Net +1%

9 METAL PARTS FOR BAG- 26MM T:4.1MM BEVEL MK 
CHARM FOR 8MM STRAP PULLER

METAL PARTS NOS Net +1%

10 METAL PARTS FOR BAG- 8.2MM T:2MM SOPHIE D 
RING

METAL PARTS NOS Net +1%

11 METAL PARTS FOR BAG- 8MM NAIL HEAD STUD METAL PARTS NOS Net +1%

12 METAL TEETH ZIPPER #5 EVERBRIGHT ONE WAY 
14MM WIDTH

METAL PARTS MTR Net +1%

13 METAL SLIDER #5 DFH4NT2 METAL PARTS NOS Net +1%

14 METAL TOP STOPPER #5 YKK METAL PARTS NOS Net +1%

15 METAL BOTTOM STOPPER #5 YKK METAL PARTS NOS Net +1%

16 COTTON TAPE 20 MM GRO GRAIN TAPE METAL PARTS MTR Net +1%

17 MK BOOKLET   NOS Net to Net

18 TECH CARD   NOS Net to Net

19 HANGTAG   NOS Net to Net

20 QR LABEL   NOS Net to Net
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21 100% POLYESTER WOVEN FABRIC FOR LINING - 
GSM 85 +/- 10%

GSM 85 +/- 10% SQM Net +5%

22 MICROFIBRE - HK FILLER NON WOVEN - GSM 170 +/- 
10%

GSM 170 +/- 10% SQM Net +5%

23 MICROFIBRE - HK FILLER NON WOVEN - GSM 327 +/- 
10%

GSM 327 +/- 10% SQM Net +5%

24 SYNTHETIC PU LEATHER - GSM 1045 +/- 10% GSM 1045 +/- 10% SQM Net +5%

25 SYNTHETIC PU LEATHER - GSM 815 +/- 10% GSM 815 +/- 10% SQM Net +5%

26 100% POLYESTER WOVEN FABRIC FOR LINING - 
GSM 200 +/- 10%

GSM 200 +/- 10% SQM Net +5%

27 LEATHER BOARD - 0.8 MM Thickness 0.8 MM Thick KG Net +5%

28 LEATHER BOARD - 2 MM Thickness 2 MM Thick KG Net +5%

29 PE FOAM TUBE - 1 MM Thickness (Small Handle) 1 MM Thickness KG Net +1%

30 PE FOAM TUBE - 1 MM Thickness (Long Handle) 1 MM Thickness KG Net +1%

31 ADHESION PROMOTER - UA400H UA400H KG 38.67*

32 PRIMER - DA550 DA550 KG 154.67**

33 EDGE PAINT SEMI GLOSSY - DAS660 DAS660 KG 38.67*

Subject to 2% FOB value of export.

RA concerned may take necessary action subject to compliance of usual conditions.

 
Case No. 123 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name TANGERINE DESIGN PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00189610AM22

RA File Number 05AA04084502 AM22

Licence No and 0511004863/21/09/2021
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Date

Norms Committee Decision: 

The Committee considered the case as per the agenda along-with other relevant   papers and based on 
recommendation of technical authority , committee decided to approve the norms as under:

Export Item 1: SYNTHETIC PU LEATHER SQUARE SHOULDER BAG

Qty.: 8176.0 Pcs

Import Items:

S No. Description of input Technical Characteristics UOM Qty. 
Recommended

1 SYNTHETIC PU LEATHER - GSM 527 +/- 
10%

GSM 527 +/- 10% SQM Net +5%

2 SYNTHETIC PU LEATHER - GSM 435 +/- 
10%

GSM 435 +/- 10% SQM Net +5%

3 METAL PARTS FOR BAG - DOG HOOK 
20MM

METAL PARTS NOS Net +1%

4 METAL PARTS FOR BAG - D RING 15MM METAL PARTS NOS Net +1%

5 METAL PARTS FOR BAG - ADJUSTER 
20MM

METAL PARTS NOS Net +1%

Export item-2: SYNTHETIC PU LEATHER MINI TOOL SHOULDER BAG

Qty.: 6652.0 Pcs

Import items: 

S No. Description of input   UOM Qty. 
recommended

6 SYNTHETIC PU LEATHER - GSM 527 +/- 
10%

GSM 527 +/- 10% SQM Net +5%

7 SYNTHETIC PU LEATHER - GSM 435 +/- 
10%

GSM 435 +/- 10% SQM Net +5%

8 METAL PARTS FOR BAG - HIDDEN 
MAGNET 30*10*2MM

METAL PARTS NOS Net +5%

Export item 3: SYNTHETIC PU LEATHER MINI SQUARE SHOULDER BAG          
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 Qty.: 8788 pcs

Import items:

 S. No. Description of input Technical Characteristics  UOM Qty. 
recommended

9 SYNTHETIC PU LEATHER - GSM 527 +/- 10% GSM 527 +/- 10% SQM Net +5%

10 100% POLYESTER WOVEN FABRIC FOR LINING - GSM 
164 +/- 10%

GSM 164 +/- 10% SQM Net +5%

11 SYNTHETIC PU LEATHER - GSM 435 +/- 10% GSM 435 +/- 10% SQM Net +5%

12 METAL PARTS FOR BAG - SQUARE RING 12MM METAL PARTS NOS Net +1%

13 METAL PARTS FOR BAG - ADJUSTER 12MM METAL PARTS NOS Net +1%

14 METAL PARTS FOR BAG - PULLER D RING METAL PARTS NOS Net +1%

15 METAL PARTS FOR BAG – PULLER METAL PARTS NOS Net +1%

16 METAL TEETH ZIPPER  - NO. 5 SHINY GOLD METAL 
CHAIN 1-WAY ZIPPER 14MM TAPE

METAL PARTS MTR Net +1%

                 

RA concerned may take necessary action subject to compliance of usual conditions.

 
Case No. 124 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name GAURAV INTERNATIONAL

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00190633AM22

RA File Number 05AA04085046 AM22

Licence No and 
Date

0511004879/22/09/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and noted that firm has 
submitted their reply.  The Committee went through the details submitted in this case and decided to defer 
the case for examination.

The case stands deferred for re-listing.
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Case No. 125 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name FARIDA CLASSIC SHOES PRIVATE LIMITED

Meeting Number and Date NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00191505AM22

RA File Number 04AA04028376 AM22

Licence No and Date 0411001523/23/09/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant paper and noted that firm has 
submitted their reply. The committee went through the details submitted in this case and based on 
recommendation of technical authority; decide to approve the Adhoc norms as under:

 

Taking cue from G-9, G-14,and G-28, the following norms are recommended:

Export Item: GENTS LEATHER HALF    BOOTS 
                                                                                      

1. 

    Qty.: 10910 Pairs

               Import Items:

S.No. Description Specification Pairs Qty. Recommended

1 COW FINISHED LEATHER
Bovine Upper Leather 1.4-
1.8mm

10910 1.9947x10910=21762.01 Sq. ft

2 RUBBERISE MATERIAL  Rubber + Non-Woven Material 4560 69.312 Sq. mt

3 POLYESTER LINING Polyester Lining (Relevant) 4860 107.91 Sq. mt

6 FELT LINING Felt Lining (Relevant) 660 86.59 Sq. mt

8 PU SYNTHETIC LINING PU Lining Material (Relevant) 6050 87.73 Sq. mt

9 PU SYNTHETIC LINING PU Lining Material (Relevant) 660 3.56 Sq. mt

11 MESH LINING Mesh Lining (Relevant) 10250 1688.88 Sq. mt

12 MESH LINING Mesh Lining (Relevant) 660 41.25 Sq. mt

13 MESH LINING Mesh Lining (Relevant) 3900 855.09 Sq. mt
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14 MESH LINING Mesh Lining (Relevant) 660 181.96 Sq. mt

4 POLYESTER LINING Mesh Lining 660 25.61  Sq. mt

7 NON-WOVEN LINING Micro Suede 3900 178.64 Sq. mt

15 MESH LINING Mesh Lining 300 0.050 x300=15 Sq. mt

16 MESH LINING Mesh Lining 3900 0.272x300 =1060.8 in Sq. mt

17 MESH LINING Mesh Lining 6050 0.133 x6050=804.65 Sq. mt

18 MESH LINING Mesh Lining 300 0.181 x300-54.3 Sq. mt

5 FELT LINING Insole Stroble 6350 0.0239x5350=127.865 Sq. mt

10 COTTON LINING
Non-Woven Cotton Backer 
Lining

10910
0.1508 ix10910=1645.228 Sq. 

mt

19
METAL FITTING FOR 
FOOTWEAR

Round Eyelet 660 Net to net in set

20 FOOTBED PU Molded Footbed 960 Net to net in pairs

21 FOOTBED PU Molded Footbed 9950 Net to net in pairs

22 TOE CAP Rubber Toe Component 16000 Net to net in pairs

23 TOE CAP Carbon Toe Cap / TPU Toe Shell 10910 Net to net in pairs

24 TOE CAP Carbon Toe Cap 660 Net to net in pairs

25 UNIT SOLE Rubber Sole with EVA & Shank 660 Net to net in pairs

26 UNIT SOLE Rubber Sole with EVA & Shank 4200 Net to net in pairs

27 UNIT SOLE Rubber Sole with EVA & Shank 6050 Net to net in pairs
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28 UNIT SOLE Rubber Sole with EVA & Shank 660 Net to net in pairs

29
METAL FITTING FOR 
FOOTWEAR

Nylon Hook 4560 Net +1% in pairs

33
METAL FITTING FOR 
FOOTWEAR

Copper Round Eyelet 6050 Net +1% in Pcs

34
METAL FITTING FOR 
FOOTWEAR

Nylon Lace Ring 300 Net +1% in Pcs

30 WOVEN LABEL Woven Label 660 Net to net in pcs

31 WOVEN LABEL Branded Woven Label 300 Net to net in pcs

32 WOVEN LABEL
Woven Label / Water Proof 
Label

4560 Net to net in pcs

35 ZIPPER Metal Zipper 300 Net to net in pcs

36 REINFORCEMENT TAPE Water Proof Seam Tape 4560 2.031 in Mtr

37 VELCRO TAPE 100mm Velcro Hook / Loop 600 Net to net in mtr

38 WEBBING TAPE
Polyester Webbing Tape

(Relevant width)
660

39 WEBBING TAPE
Polyester Webbing Tape

(Relevant width)
300

40 WEBBING TAPE
Polyester Webbing Tape

(Relevant width)
3900

41 WEBBING TAPE
Polyester Webbing Tape

(Relevant width)
660

Polyester Webbing Tape42 WEBBING TAPE 9950

1.1x6593=7252.30 Mtr
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(Relevant width)

43 WEBBING TAPE
Polyester Webbing Tape

(Relevant width)
660

44 WEBBING TAPE
Polyester Webbing Tape

(Relevant width)
9950

 
 
 
 
 
 

2.    Export Item: GENTS LEATHER SHOES                                                                                             

  Qty.: 11922 Pairs

S. No. Description Specification Pairs Qty. Recommended

45 COW FINISHED LEATHER Bovine Upper Leather 1.4-1.8mm 11922 2.3553x11922=28079.89 Sq. ft

46 FELT LINING Insole Stroble 5652 0.0236 x5652=133.387Sq. mt

47 MESH LINING Mesh Lining (Relevant) 11922 0.1626x11922=1938.52 Sq. mt

48 ELASTIC 100mm Elastic 1950 Net +1% in mtr

49 ELASTIC 100mm Elastic 9972 Net +1% in mtr

50 WEBBING TAPE Polyester Webbing Tape 8472 Net to net in mtr

51 CONDUCTIVE TAPE Conduction Thread 3450 Net to net in mtr

52 FOOTBED PU Molded Footbed 11922 Net to net in pairs

53 TOE CAP Carbon Toe Cap 8502 Net to net in pairs

54 UNIT SOLE Rubber Sole with EVA & Shank 3450 Net to net in pairs
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55 UNIT SOLE Rubber Sole with EVA & Shank 3420 Net to net in pairs

56 UNIT SOLE Rubber Sole with EVA & Shank 3450 Net to net in pairs

57 UNIT SOLE Rubber Sole with EVA & Shank 1602 Net to net in pairs

3.    Export Item: LADIES LEATHER 
SHOES                                                                                                            

   Qty.: 300 Pairs

S. No. Description Specification Pairs Qty. Recommended

58 COW FINISHED LEATHER Bovine Upper Leather 1.4-1.8mm 300 1.947x300=584.10 Sq. ft

59 FELT LINING Insole Stroble 300 0.020 x300=6.0= Sq. mt

60 ELASTIC 100mm Elastic 300 Net +1% in mtr

61 WEBBING TAPE Polyester Webbing Tape 300 Net to net in Mtr

62 MESH LINING Mesh Lining (Relevant) 300 40.20 Sq. mt

63 FOOTBED PU Molded Footbed 300 Net to net in pairs

64 TOE CAP Carbon Toe Cap 300 Net to net in pairs

65 UNIT SOLE Rubber Sole with EVA & Shank 300 Net to net in pairs

4.    Export Item: GENTS SYNTHETIC / LEATHER HALF 
BOOTS                                                                        

Qty.: 300 Pairs

S. No. Description Specification Pairs Qty. Recommended

66 COW FINISHED LEATHER Bovine Upper Leather 1.4-1.8mm 300 1.809x300= 542.7 Sq. ft

67 RUBBERISE MATERIAL  Rubber + Non-Woven Material 300 0.0650 =19.5 Sq. mt
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68 POLYESTER LINING Polyester Lining (Relevant) 300 6.30 Sq. mt

73 MESH LINING Mesh Lining (Relevant) 300 23.10 Sq. mt

75 MESH LINING Mesh Lining (Relevant) 300 66.60 Sq. mt

72 COTTON LINING Non-Woven Cotton Backer Lining 300 0.2680 x300=80.4 Sq. mt

74 MESH LINING Mesh Lining 300 0.2740 in Sq. mt

69 REINFORCEMENT TAPE Water Proof Seam Tape 300 1.90 x300=570.0 mtr

70 WEBBING TAPE Polyester Webbing Tape 300 Net to net in mtr

71 WOVEN LABEL Water Proof Label 300 Net +1% in pcs

76 FOOTBED PU Molded Footbed 300 Net to net in pairs

77 TOE CAP Carbon Toe Cap 300 Net to net in pairs

78 UNIT SOLE Rubber Sole with EVA & Shank 300 Net to net in pairs

79 METAL FITTING FOR FOOTWEAR Nylon Hook 300 Net +1% in pairs

5.    Export Item: GENTS SYNTHETIC / LEATHER 
SHOES                                                                                    

Qty.: 3750 Pairs

S. No. Description Specification Pairs Qty. Recommended

80 COW FINISHED LEATHER Bovine Upper Leather 1.4-1.8mm 3750 1.1224x3750= 4208.85 Sq. ft

81 RUBBERISE MATERIAL  Rubber + Non-Woven Material 2850 0.0694 x2850=197.79 Sq. mt

82 FELT LINING Insole Stroble 900 0.0230 x900=20.7 Sq. mt

83 REINFORCEMENT TAPE Water Proof Seam Tape 2850 1.80 x2850=5130.0 mtr

UDIN00219762AM23

This document has been digitally signed by MANOJ  KUMAR MEENA , Deputy Director on 30-09-2022 12:24:38.



168

84 WEBBING TAPE Polyester Webbing Tape 900

85 WEBBING TAPE Polyester Webbing Tape 2850

0.50x3750= 1875.00 Mtr

86 WOVEN LABEL Water Proof Label 2850 Net +1% in pcs

88 COTTON LINING Non-Woven Cotton Backer Lining 3750 0.2384 x3750-894 Sq. mt

89 MESH LINING Mesh Lining(Relevant) 3750 378.15 Sq. mt

92 MESH LINING Mesh Lining(Relevant) 2850 592.65 in Sq. mt

87 PU SYNTHETIC LINING PU Lining Material 900 0.081 x900=72.9 Sq. mt

90 MESH LINING Mesh Lining 900 0.247x900=222.3 Sq. mt

91 MESH LINING Mesh Lining 2850 0.2515 x2850=716.70 Sq. mt

93 FOOTBED PU Molded Footbed 3750 Net to net in pairs

94 TOE CAP Aluminum Toe Cap 900 Net to net in pairs

95 TOE CAP Carbon Toe Cap 2850 Net to net in pairs

96 UNIT SOLE Rubber Sole with EVA & Shank 600 Net to net in pairs

97 UNIT SOLE Rubber Sole with EVA & Shank 2250 Net to net in pairs

98 UNIT SOLE Rubber Sole with EVA & Shank 900 Net to net in pairs

99 METAL FITTING FOR FOOTWEAR Copper Round Eyelet 3750 Net +1% in pairs

6.    Export Item: GENTS SYNTHETIC HALF 
BOOTS                                                                                           

    Qty.:  990 Pairs

S. No. Description Specification Pairs Qty. Recommended
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100 REINFORCEMENT TAPE Water Proof Seam Tape 990 2.3803 in Mtr

101 WEBBING TAPE Polyester Webbing Tape

102 WEBBING TAPE Polyester Webbing Tape

990 1.10x990=1089.00 Mtr

103 PU SYNTHETIC LINING Lycra Material 690 0.0264 x690=18.216 Sq. mt

105 MESH LINING Mesh Lining (Relevant) 990 199.50 Sq. mt

104 COTTON LINING Non-Woven Cotton Backer Lining 990 0.1730 x990=171.24 Sq. mt

106 FOOTBED PU Molded Footbed 990 Net to net in pairs

107 UNIT SOLE Rubber Sole with EVA & Shank 990 Net to net in pairs

108 UPPER CUT COMPONENTS TPU Upper Shell 990 Net to net in pairs

109 METAL FITTING FOR FOOTWEAR Matt Finish Metal Hook 990 Net to net in set

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 126 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name TANGERINE DESIGN PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00195171AM22

RA File Number 05AA04082146 AM22

Licence No and 
Date

0511004967/27/09/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant paper and noted that firm has 
submitted their reply. The committee went through the details submitted in this case and based on 
recommendation of technical authority; decide to approve the Adhoc norms as under:

Taking cue from G-33, the following norms are recommended:

Export item:-LEATHER HAND BAG FOR LADIES LG EW CROSSBODY

Qty. 24050 Pcs.
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Import items:

S No. Description of input
Technical 

Characterstics
UOM Qty. Recommended

1
COW SPLIT FINISHED 
LEATHER 

Finished Leather SF Net +5%

2
100% POLYESTER WOVEN 
FABRIC FOR LINING - 
GSM 130 +/- 10%

GSM 130 +/- 10% SQM Net +5%

3
METAL PARTS FOR BAG- 
50MM RAISED METAL 
LETTERS

METAL PARTS NOS Net +1%

4
METAL PARTS FOR BAG- 
12.5MM G 3.1MM D RING 

METAL PARTS NOS Net +1%

5

METAL PARTS FOR BAG- 
12MM T:3MM OXFORD 
BUCKLE (LOGO ON 
RIGHT SIDE)

METAL PARTS NOS Net +1%

6
METAL PARTS FOR BAG- 
38MM ZOE HINGE 
PULLER

METAL PARTS NOS Net +1%

7

METAL PARTS FOR BAG- 
12MM G:3.0MM JET SET 

IRON CHAIN 1M≈98 
LINKS

METAL PARTS NOS Net +1%

8

METAL TEETH ZIPPER #5 
SHINY GOLD METAL 
CHAIN 1 WAY ZIPPER 
14MM TAPE 

METAL PARTS MTR Net +1%

9
METAL SLIDER # 5 
METAL NON LOCK 
SLIDER OPEN BALE 

METAL PARTS NOS Net +1%

METAL TOP STOPPER #5 10 METAL PARTS NOS Net +1%
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GOLD TOP STOP 

11
METAL BOTTOM 
STOPPER #5 BSC - CLAW 
TYPE BOTTOM STOP 

METAL PARTS NOS Net +1%

12 MK BOOKLET   NOS Net to Net

13 TECH CARD    NOS Net to Net

14 HANGTAG    NOS Net to Net

15 QR LABEL    NOS Net to Net

16
100% POLYESTER WOVEN 
FABRIC FOR LINING - 
GSM 85 +/- 10%

GSM 85 +/- 10% SQM Net +5%

17
SYNTHETIC PU LEATHER 
- GSM 1045 +/- 10%

GSM 1045 +/- 10% SQM Net +5%

18
SYNTHETIC PU LEATHER 
- GSM 814 +/- 10%

GSM 814 +/- 10% SQM Net +5%

19
100% POLYESTER WOVEN 
FABRIC FOR LINING - 
GSM 200 +/- 10%

GSM 200 +/- 10% SQM Net +5%

20
LEATHER BOARD - 0.8 
MM Thickness

0.8 MM Thick KG Net +5%

21
LEATHER BOARD - 2 MM 
Thickness

2 MM Thick KG Net +5%

22
PE FOAM TUBE - 1 MM 
Thickness

1 MM Thickness KG Net +1%

23
ADHESION PROMOTER - 
UA400H

UA400H KG 122.7*
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24 PRIMER - DA550 DA550 KG 490.6*

25
EDGE PAINT SEMI 
GLOSSY - DAS660

DAS660 KG 122.7*

26
PLASTIC ROLL FILLER - 
200 MM x 250 MM, 20 
MICRON, HDPE 

 200 MM x 250 MM, 
20 MICRON, HDPE 

KG Net +1%

 

* Subject to 2% FOB value of export, combining together all the three items.

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 127 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name RICHA & CO

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00196157AM22

RA File Number 05AA04085260 AM22

Licence No and 
Date

0511005003/28/09/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant paper and noted that firm has 
submitted their reply. The committee went through the details submitted in this case and based on 
recommendation of technical authority; decide to approve the Adhoc norms under:

Export item Qty. Import item Qty. recommended

LADIES BLOUSE MADE OF 97 PERCENT 
RAYON 3 PERCENT SPANDEX PRINTED 
WOVEN FABRIC GSM 135+/-10 PERCENT 
 STYLE NO. 72623SPW000001, 
72823SPW000001

2758 
Nos.

97 PERCENT RAYON 3 
PERCENT SPANDEX 
PRINTED WOVEN FABRIC 
GSM 135+/-10 PERCENT

3.10 Sq. Mtr/Pc

LADIES BLOUSE MADE OF 97 PERCENT 
RAYON 3 PERCENT SPANDEX YARN 
DYED WOVEN FABRIC GSM 145+/-10 
PERCENT STYLE NO. 72623SPW000001, 
72823SPW000001

6234 
Nos.

97 PERCENT RAYON 3 
PERCENT SPANDEX YARN 
DYED WOVEN FABRIC GSM 
145+/-10 PERCENT

3.10 Sq. Mc
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LADIES BLOUSE MADE OF 97 PERCENT 
RAYON 3 PERCENT SPANDEX PRINTED 
WOVEN FABRIC GSM 155+/-10 PERCENT 
 STYLE NO. 72823SPW000000

1402 
Nos.

97 PERCENT RAYON 3 
PERCENT SPANDEX 
PRINTED WOVEN FABRIC 
GSM 155+/-10 PERCENT

3.10 Sq. Mtr/Pc

LADIES DRESS MADE OF 100 PERCENT 
RAYON PRINTED WOVEN FABRIC GSM 
130+/-10 PERCENT STYLE NO. 
72623SPD000068

6960 
Nos.

100 PERCENT RAYON 
PRINTED WOVEN FABRIC 
GSM 130+/-10 PERCENT

4.5 Sq. Mtr/Pc

LADIES DRESS MADE OF 100 PERCENT 
RAYON PRINTED WOVEN FABRIC GSM 
130+/-10 PERCENT STYLE NO. 
72623SPD000009

2076 
Nos.

100 PERCENT RAYON 
PRINTED WOVEN FABRIC 
GSM 130+/-10 PERCENT

6.0 Sq. Mtr/Pc

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 128 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name GROWEL IMPEX PVT. LTD.

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00202229AM22

RA File Number 05AA04088779 AM22

Licence No and 
Date

0511005182/04/10/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and noted that firm has 
submitted their reply.  The Committee went through the details submitted in this case and decided to defer 
the case for examination.

The case stands deferred for re-listing.

 
Case No. 129 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name D'VAS IMPEXIVE PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00201933AM22

RA File Number 05AA04087451 AM22

Licence No and 
Date

0511005172/04/10/2021

Norms Committee Decision: 
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The Committee considered the case as per agenda along with other relevant paper and noted that firm has 
submitted their reply. The committee went through the details submitted in this case and based on 
recommendation of technical authority; decide to approve the Adhoc norms under:

 

Export item Qty. Import item Qty. recommended

96% COTTON 4% SPENDEX 
SOLID FABRIC (GSM 136 +/-10%)

2.57 Sq. Mtr/PcLADIES DRESS

MADE OF 96% COTTON 4% SPENDEX 
SOLID FABRIC (GSM 136 +/-10%) 

INCLUDING 100% COTTON SOLID 
FABRIC FOR LINING (GSM 68 +/-10%)

1442 
Nos.

100% COTTON SOLID FABRIC 
FOR LINING (GSM 68 +/-10%)

2.41 Sq. Mtr/Pc

100% POLY SOLID FABRIC 
(GSM 110 +/-10%)

1.42 Sq. Mtr/PcLADIES TOP

MADE OF 100% POLY SOLID FABRIC 
(GSM 110 +/-10%) INCLUDING 100% POLY 
SOLID FABRIC FOR LINING (GSM 75 +/-

10%)

2400 
Nos.

100% POLY SOLID FABRIC FOR 
LINING (GSM 75 +/-10%)

0.80 Sq. Mtr/Pc

100% POLY SOLID FABRIC 
(GSM 110 +/-10%)

3.56 Sq. Mtr/PcLADIES TOP

MADE OF 100% POLY SOLID FABRIC 
(GSM 110 +/-10%) INCLUDING 100% POLY 
SOLID FABRIC FOR LINING (GSM 115 +/-

10%)

1400 
Nos.

100% POLY SOLID FABRIC FOR 
LINING (GSM 115 +/-10%)

2.74 Sq. Mtr/Pc

100% POLY SOLID FABRIC 
(GSM 110 +/-10%)

3.84 Sq. Mtr/PcLADIES DRESS

MADE OF 100% POLY SOLID FABRIC 
(GSM 110 +/-10%) INCLUDING 100% POLY 
SOLID FABRIC FOR LINING (GSM 115 +/-

10%)

600 
Nos.

100% POLY SOLID FABRIC FOR 
LINING (GSM 115 +/-10%)

3.14 Sq. Mtr/Pc

LADIES DRESS

MADE OF 100% POLY SOLID FABRIC 
(GSM 110 +/-10%)

300 
Nos.

100% POLY SOLID FABRIC 
(GSM 110 +/-10%)

4.50 Sq. Mtr/Pc

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 130 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name SAGUN LEATHER AND PRODUCTS PRIVATE LIMITED
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Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00202225AM22

RA File Number 06AA04007110 AM22

Licence No and 
Date

0611000761/04/10/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant paper and noted that firm has 
submitted their reply. The committee went through the details submitted in this case and based on 
recommendation of technical authority; decide to approve the Adhoc norms under:

 

Taking cue from G-33 and approval given in the past to the same firm, following norms are recommended”

Export Item 1: PU LEATHER BAG(CONTAINING 1447 SQM PU LEATHER , 1224 MTR NYLON ZIPPER NO 07 
, NYLON ZIPPER NO 03 527 MTR , METTALIC ZIPPER NO 05 2400 MTR , STOPPER TASSEL 4800 PCS , KEY 
RING 2400 PCS , RIVET 2400 PCS , KEY PULLER 4800 PCS , PULLER 2400 PCS , PULLER 7200 PCS)

Qty.2400 nos.

Import item:

S. No. Item description Qty. Recommended

1. PU LEATHER WIDTH 56 INCH (of Relevant GSM) Net + 4.83% with accountability clause

others Not imported by the firm deleted

 

Export Item 2: PU LEATHER BAG(CONTAINING 1467 SQM PU LEATHER , NYLON ZIPPER 1311 MTR, 
NYLON ZIPPER 703 MTR , METTALIC ZIPPER 1632 MTR , DOG HOOK 6400 , D RING 6400, RIVET 9600 , 
ADJUSTER 3200 , KEY RING 3200, PULLER FOR ZIP NO 07 6400 ,PULLER FOR ZIP NO 03 3200 ,PULLER 
6400)

Qty.1200 nos.

Import item:

S. No. Item description Qty. Recommended

1. PU LEATHER WIDTH 56 INCH (of Relevant GSM) Net + 4.83% with accountability clause

others Not imported by the firm deleted
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RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 131 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name RICHA & CO

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00204299AM22

RA File Number 05AA04089167 AM22

Licence No and 
Date

0511005242/06/10/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and noted that firm has 
submitted their reply.  The Committee went through the details submitted in this case and decided to defer 
the case for examination.

The case stands deferred for re-listing.

 
Case No. 132 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name TANGERINE DESIGN PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00204302AM22

RA File Number 05AA04089127 AM22

Licence No and 
Date

0511005243/06/10/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and noted that firm has 
submitted their reply.  The Committee went through the details submitted in this case and decided to defer 
the case for examination.

The case stands deferred for re-listing.

 
Case No. 133 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name P AND G ENTERPRISES PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00205211AM22

RA File Number 05AA04089019 AM22

Licence No and 
Date

0511005259/07/10/2021
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Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant paper and noted that firm has 
submitted their reply. The committee went through the details submitted in this case and based on 
recommendation of technical authority; decide to approve the Adhoc norms as applied for.

All the accessories are allowed on Net to Net basis with accountability.

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 134 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name ORNATUS

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00205739AM22

RA File Number 03AA040109037 AM22

Licence No and 
Date

0311007565/07/10/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant paper and noted that firm has 
submitted their reply. The committee went through the details submitted in this case and based on 
recommendation of technical authority; decide to approve the Adhoc norms under:

Export item Qty. Import item Qty. recommended

Satin Uni100 PNT Tencel fabrics W 145 GSM 
107 +/- 10 PNT asstd. Color

1.42 Sq. Mtr/PcTWO SIDED REVERSABLE 
GENTS JACKET Asstd Size

225 Nos.

Satin Digital print fabrics of 66 PERCENT 
Cupro 34 PERCENT viscos Width 143

1.42 Sq. Mtr/Pc

Satin Uni100 PNT Tencel fabrics W 145 GSM 
107 +/- 10 PNT asstd. Color

1.131 Sq. Mtr/PcTWO SIDED REVERSABLE 
LADIES JACKETS Asstd Size

540 Nos.

Satin Digital print fabrics of 66 PERCENT 
Cupro 34 PERCENT viscos Width 143

1.31 Sq. Mtr/Pc

KIMONA WITH GSM 107 +/ - 
10 PERCENT

45 Nos. Satin Uni100 PERCENT Tencel fabrics W 145 
GSM 107 +/- 10 PERCENT asstd. Color

1.892 Sq. Mtr/Pc

KIMONA WITH GSM 165 +/ - 
10 PERCENT

45 Nos. Satin Digital print fabrics of 66 PERCENT 
Cupro 34 PERCENT viscos Width 143 GSM 
165+- 10 PERCENT asstd. Color

1.72 Sq. Mtr/Pc
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RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 135 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name S.K.SHOES AND BOOTS PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00209539AM22

RA File Number 06AA04007253 AM22

Licence No and 
Date

0611000790/11/10/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and noted that firm has 
submitted their reply.  The Committee went through the details submitted in this case and decided to defer 
the case for examination.

The case stands deferred for re-listing.

 
Case No. 136 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name GAURAV INTERNATIONAL

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00209599AM22

RA File Number 05AA04090530 AM22

Licence No and 
Date

0511005344/11/10/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and noted that firm has 
submitted their reply.  The Committee went through the details submitted in this case and decided to defer 
the case for examination.

The case stands deferred for re-listing.

 
Case No. 137 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name INDIA SHOES EXPORTS PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00211562AM22

RA File Number 04AA04032121 AM22

Licence No and 
Date

0411001641/13/10/2021
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Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant paper and noted that firm has 
submitted their reply. The committee went through the details submitted in this case and based on 
recommendation of technical authority; decide to approve the Adhoc norms under:

Taking cue from G-14, the following norms are recommended:

Export Item: GENTS LEATHER SHOES

Qty: 18694.0 pairs

Import Items:

S NO IMPORT ITEMS MATERIAL SPECIFICATION Qty. Recommended per pair

1 COW FINISHED LEATHER Lapacho Soft Black 1.5-1.7mm 2.2922  Sq. Ft

2 FOOTBED
CM 707 OE-0921 Ultralite Hybrid 
0.085D 25CFosil /Orange

Net to Net

3 TPU LOGO
13mm Unstructured Feather Sole 
TPU Logo JY-142

Net to Net

4 OUT SOLE
Out CM707 EVA 65+/-3 Asker C 
Black

Net to Net

5 UNIT BOX Shoe box Net to Net

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 138 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name PINNACLE CLOTHING CO

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00211627AM22

RA File Number 05AA04090311 AM22

Licence No and 
Date

0511005393/13/10/2021

Norms Committee Decision: 

The Committee considered the case as per the agenda along with other relevant papers and noted that firm 
has submitted their reply. The committee went through the details submitted in this case and based on 
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recommendation of technical authority ,decided to ask the firm to furnish the following:

Export item is Gents T-shirt but whether it is half or full, clarify it.1. 

Correct image of product.2. 

The case stands deferred for re-listing.

 
Case No. 139 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name SARITA HANDA EXPORTS PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00211463AM22

RA File Number 05AA04089559 AM22

Licence No and 
Date

0511005381/13/10/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and noted that firm has 
submitted their reply.  The Committee went through the details submitted in this case and decided to defer 
the case for examination.

The case stands deferred for re-listing.

 
Case No. 140 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name VRIJESH OVERSEAS PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00212520AM22

RA File Number 07AA04036053 AM22

Licence No and 
Date

0711002159/14/10/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and noted that the firm has 
submitted a letter dated 04.08.2022 and requested that they have wrongly declared the net content in Application of 
Advance Authorization and mentioned correct net content. The committee went through the details submitted in this 
case and decided to approve the Adhoc norms as under;

Export item Qty. Import item Qty. Recommended

MATTRESS SUPPORTS-ARTICLES OF BEDDING AND 
SIMILAR FURNISHINGFLAX CUSHIONS WITH POLY 
FILLERS, 60% FLAX 40% COTTON 

8681 Kg. Flax Yarn 9092.30 Kg.
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CUSHIONS,COMFORTERS WITH POLY FILLERS Q- Size 
Total Qty. in Nos.5866.

Net content of Flax yarn is 8681.68kgs.

MATTRESS SUPPORTS-ARTICLES OF BEDDING AND 
SIMILAR FURNISHINGFLAX CUSHIONS WITH POLY 
FILLERS, 60% FLAX 40% COTTON 
CUSHIONS,COMFORTERS WITH POLY FILLERS K- Size 
Total Qty. in Nos.5738 Net content of Flax yarn is 8951.88Kgs.

8951 Kg. Flax Yarn 9410.32 Kg.

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 141 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name DEVTARA INC

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00212743AM22

RA File Number 05AA04089925 AM22

Licence No and 
Date

0511005451/14/10/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant paper and noted that firm has 
submitted their reply. The committee went through the details submitted in this case and based on 
recommendation of technical authority; decide to approve the Adhoc norms as applied for.

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 142 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name STRAWBERRY STUDIO EXPORTS PVT LTD

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00218753AM22

RA File Number 05AA04092729 AM22

Licence No and 
Date

0511005490/20/10/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant paper and noted that firm has 
submitted their reply. The committee went through the details submitted in this case and based on 
recommendation of technical authority; decide to approve the Adhoc norms as applied for.
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RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 143 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name STAR EXPORTS

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00220002AM22

RA File Number 04AA04032374 AM22

Licence No and 
Date

0411001672/21/10/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant paper and noted that firm has 
submitted their reply. The committee went through the details submitted in this case and based on 
recommendation of technical authority; decide to approve the Adhoc norms as under:

 

Export Item Name: FINISHED LEATHER SHEEP (of 0.6 to 1.1 MM Thickness)

Qty.: 315250.0 Sq. ft

Import item: WET BLUE SHEEP (of 0.6 to 1.1 MM Thickness)

Qty.: 325000.0 Sq. Ft

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 144 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name GAURAV INTERNATIONAL

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00222246AM22

RA File Number 05AA04092948 AM22

Licence No and 
Date

0511005590/22/10/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant paper and noted that firm has 
submitted their reply. The committee went through the details submitted in this case and based on 
recommendation of technical authority; decide to ask the firm to furnish the following:

Justification of two fabrics used in both export items.1. 

Justification for requirement of fabric in export-1.2. 

The case stands deferred for re-listing.
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Case No. 145 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name GAURAV INTERNATIONAL

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00223690AM22

RA File Number 05AA04093002 AM22

Licence No and 
Date

0511005595/23/10/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant paper and noted that firm has 
submitted their reply. The committee went through the details submitted in this case and based on 
recommendation of technical authority; decide to approve the Adhoc norms as applied for.

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 146 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name S.K. INTERNATIONAL

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00226225AM22

RA File Number 06AA04006504 AM22

Licence No and 
Date

0611000838/26/10/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and noted that firm has 
submitted their reply.  The Committee went through the details submitted in this case and decided to defer 
the case for examination.

The case stands deferred for re-listing.

 
Case No. 147 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name VASTRANI EXPORT PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00228219AM22

RA File Number 05AA04092550 AM22

Licence No and 
Date

0511005720/27/10/2021

Norms Committee Decision: 
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The Committee considered the case as per agenda along with other relevant paper and noted that firm has 
submitted their reply. The committee went through the details submitted in this case and based on 
recommendation of technical authority; decide to approve the Adhoc norms as applied for.

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 148 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name GAURAV INTERNATIONAL

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00229499AM22

RA File Number 05AA04094129 AM22

Licence No and 
Date

0511005741/28/10/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant paper and noted that firm has 
submitted their reply. The committee went through the details submitted in this case and based on 
recommendation of technical authority; decide to ask the firm to furnish the following:

PH with Sample of product.1. 

Justification for high consumption.2. 

The case stands deferred for re-listing.

 
Case No. 149 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name RICHA & CO

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00229796AM22

RA File Number 05AA04094420 AM22

Licence No and 
Date

0511005750/28/10/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant paper and noted that firm has 
submitted their reply. The committee went through the details submitted in this case and based on 
recommendation of technical authority; decide to approve the Adhoc norms as under:

Export item Qty. Import item Qty. Recommendation

LADIES SHORTS 52 PERCENT LINEN 45 
PERCENT RAYON 3 

4680 Nos. 1.60 Sq. Mtr/Pc
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STYLE NO. 72623SPH000016, 
72823SPH000016

MADE OF 52 PERCENT LINEN 45 
PERCENT RAYON 3 PERCENT 

SPANDEX YARN DYED WOVEN 
FABRIC GSM 150+/-10 PERCENT

PERCENT SPANDEX 
YARN DYED WOVEN 
FABRIC GSM 150+/-10 
PERCENT

LADIES SHORTS

STYLE NO. 72623SPH000014

MADE OF 52 PERCENT LINEN 45 
PERCENT RAYON 3 PERCENT 
SPANDEX BLEACHED WOVEN 
FABRIC GSM 150+/-10 PERCENT

2866 Nos. 52 PERCENT LINEN 45 
PERCENT RAYON 3 
PERCENT SPANDEX 
BLEACHED WOVEN 
FABRIC GSM 150+/-10 
PERCENT

1.60 Sq. Mtr/Pc

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 150 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name RICHA & CO

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00229814AM22

RA File Number 05AA04093659 AM22

Licence No and 
Date

0511005753/28/10/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant paper and noted that firm has 
submitted their reply. The committee went through the details submitted in this case and based on 
recommendation of technical authority; decide to approve the Adhoc norms as applied for.

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 151 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name SILVER CREST CLOTHING PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00231086AM22

RA File Number 07AA04035117 AM22

Licence No and 
Date

0711002067/29/10/2021
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Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant paper and noted that firm has 
submitted their reply. The committee went through the details submitted in this case and based on 
recommendation of technical authority; decide to ask the firm to furnish proper CAD mentioning no of 
bundles on it.

The case stands deferred for re-listing.

 
Case No. 152 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name D'VAS IMPEXIVE PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00231105AM22

RA File Number 05AA04094621 AM22

Licence No and 
Date

0511005791/29/10/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant paper and noted that firm has 
submitted their reply. The committee went through the details submitted in this case and based on 
recommendation of technical authority; decide to ask the firm to furnish the following:

Proper CAD mentioning no of bundles on it.1. 

Image with mentioning product description.2. 

How come CAD efficiency is as low as 25%.3. 

Measurement chart with mentioning product description.4. 

The case stands deferred for re-listing.

 
Case No. 153 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name JYOTI APPARELS

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00237875AM22

RA File Number 05AA04094296 AM22

Licence No and 
Date

0511005816/01/11/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and noted that firm has 
submitted their reply.  The Committee went through the details submitted in this case and decided to defer 
the case for examination.

The case stands deferred for re-listing.
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Case No. 154 / NC/5/MEET/Aug/202223/6

Case Status Case Rejected

Party Name SAIVANA EXPORTS PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00238430AM22

RA File Number 05AA04095867 AM22

Licence No and 
Date

0511005862/01/11/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and noted that firm has 
submitted improper reply. Consequently, committee could not calculate the required qty of import items and 
decided to reject the case.

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 155 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name VASTRANI EXPORT PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00239938AM22

RA File Number 05AA04094918 AM22

Licence No and 
Date

0511005947/02/11/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant paper and noted that firm has 
submitted their reply. The committee went through the details submitted in this case and based on 
recommendation of technical authority; decide to approve the Adhoc norms as applied for.

GSM should be matched in both the import and export items.

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 156 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name GAURAV INTERNATIONAL

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00239919AM22

RA File Number 05AA04095125 AM22

Licence No and 
Date

0511005927/02/11/2021

Norms Committee Decision: 

UDIN00219762AM23

This document has been digitally signed by MANOJ  KUMAR MEENA , Deputy Director on 30-09-2022 12:24:38.



188

The Committee considered the case as per agenda along with other relevant paper and noted that firm has 
submitted their reply. The committee went through the details submitted in this case and based on 
recommendation of technical authority; decide to ask the firm to furnish the justification for use of two 
fabrics in garment.

The case stands deferred for re-listing.

 
Case No. 157 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name CLEAR EDGE EXPORTS PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00244884AM22

RA File Number 13AA04019284 AM22

Licence No and 
Date

1311000732/08/11/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and noted that the firm 
has submitted their reply. The committee went through the details submitted in this case and based on 
recommendation of technical authority, decide to approve the Adhoc norms as under;

 

Export item Qty. Import item Qty. Recommended

INDUSTRIAL FILTER 
CLOTHS

45000Sq.Mtr FILTER CLOTHS 47250 Sq. Mtr

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 158 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name SILVER CREST CLOTHING PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00249107AM22

RA File Number 07AA04038618 AM22

Licence No and 
Date

0711002341/11/11/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant paper and noted that firm has 
submitted their reply. The committee went through the details submitted in this case and based on 
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recommendation of technical authority; decide to ask the firm to furnish proper CAD mentioning no of 
bundles on it and image of export item.

The case stands deferred for re-listing.

 
Case No. 159 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name S.K.SHOES AND BOOTS PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00250603AM22

RA File Number 06AA04007981 AM22

Licence No and 
Date

0611000888/12/11/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and noted that firm has 
submitted their reply.  The Committee went through the details submitted in this case and decided to defer 
the case for examination.

The case stands deferred for re-listing.

 
Case No. 160 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name TANGERINE DESIGN PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00254571AM22

RA File Number 05AA040101076 AM22

Licence No and 
Date

0511006182/16/11/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and noted that the firm 
has submitted their reply. The committee went through the details submitted in this case and based on 
recommendation of technical authority, decide to approve the Adhoc norms as under;

 

Export Item Name: RAFFIA HANDBAG FOR LADIES-SM CLOUD CLUTCH

                     Qty.: 2979.0 Pcs

Import items:

S. No. Description of input
Technical 

Characterstics
UOM Qty. Recommended
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1
RAYON RAFFIA YARN - 40MM 
Width

40 MM Width  KG Net +5%

2
SYNTHETIC PU LEATHER - 
GSM 920 +/- 10 PERCENT

GSM 920 +/- 10% SQM Net +5%

3
100 PERCENT POLYESTER 
WOVEN FABRIC FOR LINING - 
GSM 130 +/- 10 PERCENT

GSM 130 +/- 10% SQM Net +5%

4
METAL PARTS FOR BAG - 
45MM JOINED METAL 
LETTERS

METAL PARTS NOS Net +1%

5
METAL PARTS FOR BAG - 
11.8MM T:3.4MM LOGO DOG 
CLIP

METAL PARTS NOS Net +1%

6
METAL PARTS FOR BAG - 
12MM SQUARE SECTION D-
RING

METAL PARTS NOS Net +1%

7

METAL PARTS FOR BAG - 
12MM T:3MM SOLID OXFORD 
BUCKLE (LOGO ON RIGHT 
SIDE)

METAL PARTS NOS Net to net

8
METAL PARTS FOR BAG - 
14.2MM POLISHED CHAIN

METAL PARTS NOS Net +1%

9
METAL PARTS FOR BAG - 
33MM CALISTA PULLER

METAL PARTS NOS Net +1%

10
METAL PARTS FOR BAG - 6MM 
PYRAMID DOME STUD

METAL PARTS NOS Net +1%

11

METAL PARTS FOR BAG - 
10.5MM G:2.7MM MEDIUM 
SQUARE SECTION DOG CLIP 
WITH RING

METAL PARTS NOS Net +1%

NYLON ZIPPER WITH METAL 
TEETH #5 SHINY GOLD METAL 

12 METAL PARTS MTR Net +1%
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CHAIN 1-WAY ZIPPER 14MM 
TAPE

13
METAL SLIDER #5 NON LOCK 
SLIDER OPEN BALE

METAL PARTS NOS Net +1%

14
METAL TOP STOPPER # 5 
GOLD

METAL PARTS NOS Net +1%

15
METAL BOTTOM STOPPER # 5 
CLAW TYPE

METAL PARTS NOS Net +1%

16 MK BOOKLET   NOS Net to net

17 TECH CARD    NOS Net to net

18 HANGTAG    NOS Net to net

19 QR LABEL    NOS Net to net

20
MICROFIBRE - HK FILLER NON 
WOVEN - GSM 156 +/- 10 
PERCENT

GSM 156 +/- 10% SQM Net +1%

21
LEATHER BOARD - 1 MM 
Thickness

1 MM Thick KG Net +5%

22
100% POLYESTER WOVEN 
FABRIC FOR LINING - GSM 75 
+/- 10 PERCENT

GSM 75 +/- 10% SQM Net +5%

23
PE FOAM TUBE - 1 MM 
Thickness ( Small Handle)

1 MM Thickness  KG Net +1%

24
PE FOAM TUBE - 1 MM 
Thickness ( Long Handle) 

1 MM Thickness  KG Net +1%

25
ADHESION PROMOTER - 
UA400H

UA400H KG 15.19* Kg
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26 PRIMER - DA550 DA550 KG 60.77* Kg

27
EDGE PAINT SEMI GLOSSY - 
DAS660

DAS660 KG 15.19* Kg

28
PLASTIC ROLL FILLER - 200 
MM x 250 MM, 20 MICRON, 
HDPE 

200 MM x 250 MM, 
20 MICRON, HDPE 

KG Net +1%

 

*Subject to 2% FOB value of export combining all the three items.

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 161 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name GAURAV INTERNATIONAL

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00257094AM22

RA File Number 05AA040102237 AM22

Licence No and 
Date

0511006241/18/11/2021

Norms Committee Decision: 

The Committee considered the case as per the agenda along-with other relevant papers and based on 
recommendation of Tech auth., decided to ask the firm to furnish the following:

Legible copy of CAD.1. 

Justification of claiming higher consumption than SION.2. 

Justification for use of two fabrics in one garment.3. 

The case stands deferred for re-listing.

 
Case No. 162 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name TANGERINE DESIGN PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00257339AM22

RA File Number 05AA040101790 AM22

Licence No and 
Date

0511006255/18/11/2021

Norms Committee Decision: 
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The Committee considered the case as per agenda along with other relevant papers and noted that firm has 
submitted their reply.  The Committee went through the details submitted in this case and decided to defer 
the case for examination.

The case stands deferred for re-listing.

 
Case No. 163 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name TANGERINE DESIGN PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00257344AM22

RA File Number 05AA040102106 AM22

Licence No and 
Date

0511006256/18/11/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and noted that firm has 
submitted their reply.  The Committee went through the details submitted in this case and decided to defer 
the case for examination.

The case stands deferred for re-listing.

 
Case No. 164 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name TANGERINE DESIGN PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00257589AM22

RA File Number 05AA040102576 AM22

Licence No and 
Date

0511006274/18/11/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and noted that firm has 
submitted their reply.  The Committee went through the details submitted in this case and decided to defer 
the case for examination.

The case stands deferred for re-listing.

 
Case No. 165 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name FARIDA CLASSIC SHOES PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00256651AM22
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RA File Number 04AA04035854 AM22

Licence No and 
Date

0411001836/18/11/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and noted that the firm 
has submitted their reply. The committee went through the details submitted in this case and based on 
recommendation of technical authority, decide to approve the Adhoc norms as under;

 

Export Item: GENTS LEATHER HALF BOOTS 

Qty. 7800 Pair

S.N. Description Specification Item Required for Pairs

 

Qty. Recommended per pair

1 COW FINISHED LEATHER
Bovine Upper Leather 1.4-
1.8mm

7800 3.5785 Sq. Ft.

2  
COTTON LINING

Water Proof Backer Lining 600 0.065 in Sq Mtr.

3 FOOTBED PU Molded Foot bed 7800 Net to net in pairs

4 HANG TAG Brand Hang Tag 7800 Net to net in pairs

5 MESH LINING Lining as per application/license 7800 0.293 Sq mtr.

6 METAL FITTINGS FOR 
FOOTWEAR

Brass Metal Hook 7800 Net +1% in nos.

7 METAL FITTINGS FOR 
FOOTWEAR

Round Eyelet / Water Proof 
Metal Logo

7800 Net +1% in pcs

8 MID SOLES PU Mid Sole 7800 Net to net in pairs

9 OUTSOLE Rubber Sole With Shank 7800 Net to net in pairs

10 PAPER BOX 
CORRUGATED

Brand Shoe Unit Box 7800 Net to net  in set

11 PU SYNTHETIC LINING PU Lining Material 7800 0.038 Sq mtr.
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12 REINFORCEMENT TAPE 22mm Water Proof Seam Tape 7800 2.571 in Metre

13 SHOE LACE Nylon Shoe Lace 7800 Net to net in pairs

14 TOE CAP Steel Toe Cap 5400 Net to net in pairs

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 166 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name INDIA SHOES EXPORTS PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00256659AM22

RA File Number 04AA04035625 AM22

Licence No and 
Date

0411001838/18/11/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and noted that firm has 
submitted their reply.  The Committee went through the details submitted in this case and decided to defer 
the case for examination.

The case stands deferred for re-listing.

 
Case No. 167 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name HIJAZ LEATHERS PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00256661AM22

RA File Number 04AA04035469 AM22

Licence No and 
Date

0411001839/18/11/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and noted that firm has 
submitted their reply.  The Committee went through the details submitted in this case and based on 
recommendation of tech authority, decided to approve the norms as under:

 

Export Item:  Matte Sheep skiver Nappa Dyed skins FINISHED LEATHER ( 0.7 to 0.8MM)

Qty.: 106533.0 Sq. Ft
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Import Item: SHEEP SKINS WETBLUE ( 0.7 to 0.8MM)

Qty. Recommended: 111859.7 Sq. Ft

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 168 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name RICHA & CO

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00261440AM22

RA File Number 05AA040103862 AM22

Licence No and 
Date

0511006317/22/11/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant paper and noted that firm has 
submitted their reply. The committee went through the details submitted in this case and based on 
recommendation of technical authority; decide to approve the Adhoc norms as  under:

Export item Qty. Import item Qty. Recommended

LADIES BLOUSE

MADE OF 97% RAYON 3% SPANDEX PRINTED 
WOVEN FABRIC GSM 135+/-10%

 STYLE NO. 72623SPW000001, 72823SPW000001

4172 
Nos.

97% RAYON 3% 
SPANDEX PRINTED 
WOVEN FABRIC GSM 
135+/-10%

3.5 Sq. Mtr/Pc

GIRLS TOP

MADE OF 100% RAYON PRINTED WOVEN 
FABRIC GSM 130+/-10%

STYLE NO. 43623SPCBG0016

1002 
Nos.

100% RAYON PRINTED 
WOVEN FABRIC GSM 
130+/-10%

1.10 Sq. Mtr/Pc

GIRLS SHORTS MADE OF 100% RAYON 
PRINTED WOVEN FABRIC GSM 130+/-10% 
STYLE NO. 43623SPCBG0016

1002 
Nos.

100% RAYON PRINTED 
WOVEN FABRIC GSM 
130+/-10%

1.10 Sq. Mtr/Pc

GSM should be matched in both the import and export items.

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 169 / NC/5/MEET/Aug/202223/6
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Case Status Case Deferred

Party Name SILVER CREST CLOTHING PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00265953AM22

RA File Number 07AA04039662 AM22

Licence No and 
Date

0711002469/26/11/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant paper and noted that firm has 
submitted their reply. The committee went through the details submitted in this case and based on 
recommendation of technical authority; decide to ask the firm to furnish proper CAD mentioning no of 
bundles on it and image of the final product.

The case stands deferred for re-listing.

 
Case No. 170 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name SILVER CREST CLOTHING PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00265954AM22

RA File Number 07AA04039814 AM22

Licence No and 
Date

0711002468/26/11/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant paper and based on 
recommendation of technical authority; decide to approve the Adhoc norms for fabric as applied for and 
accessories on net to net basis with accountability.

GSM should be matched in both the import and export items.

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 171 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name KERALA BALERS PRIVATE LTD

Meeting Number and Date NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00266122AM22

RA File Number 10AA04013381 AM22

Licence No and Date 1011000655/26/11/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along-with other relevant papers and taking cue from 
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approved norms of AA no 1011000475 dated 11.08.2021, meeting no, NC/5/MEET/Oct/202122/11 dated 
25.02.2022 decided to approve the Adhoc norms as under:

Export item Qty. Import item Qty. Recommended

TUFTED POLYPROPYLENE MATS 
WITH RUBBER 
BACKING(MATS/MATTINGS)

47619 Sq. Mtr. TUFTED 
POLYPROPYLENE 
ROLLS

48572 Sq. Mtr.

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 172 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name O.C. SWEATERS LLP

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00268749AM22

RA File Number 05AA04094036 AM22

Licence No and 
Date

0511006480/29/11/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and noted that firm has 
submitted their reply.  The Committee went through the details submitted in this case and decided to defer 
the case for examination.

The case stands deferred for re-listing.

 
Case No. 173 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name PRECISE SEAMLESS APPARELS PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00276225AM22

RA File Number 05AX04000005 AM22

Licence No and 
Date

0511006637/06/12/2021

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and based on of 
recommendation of technical authority, decided to approve the input output norms as under:

Export item Qty. Import item Qty. Recommended
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KNITTED SEAMLESS TANK TOP 
MADE OUT OF SYNTHETIC 
YARN (NET YARN CONTENT @ 
121 GRAMS PER GARMENT)

1000000

Pcs.

SYNTHETIC YARN OF NYLON 6 66 NYLON 
SPANDEX POLYESTER 
BLENDED/UNBLENDED SINGLE (S &/or Z 
TWIST) DOUBLE OR COVERED OF 
ASSORTED COUNTS

157529 Kg.

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 174 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name LAJ EXPORTS LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00347477AM22

RA File Number 07AX04000339 AM22

Licence No and 
Date

0711003179/08/02/2022

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and based on of 
recommendation of technical authority, decided to approve the input output norms as under:

Export item Qty. Import item Qty. Recommended

WORKWEAR LADIES FULL SLEEVE JACKET 
MADE FROM 20% WOOL 70% POLYESTER, 
10% OTHER WOVEN YARN DYED FABRIC 
WIDTH 59/60" GSM 350+/10%

2200 Nos. 20% WOOL 70% POLYESTER, 
10% OTHER WOVEN YARN 
DYED FABRIC WIDTH 59/60" 
GSM 350+/10%

2.98 Sq. Mtr/Pc

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 175 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name QUALIANCE INTERNATIONAL PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00350566AM22

RA File Number 03AX04001211 AM22

Licence No and 
Date

0311011317/10/02/2022

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant paper and noted that firm has 
submitted their reply. The committee went through the details submitted in this case and based on 
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recommendation of technical authority; decide to approve the Adhoc norms for fabric as applied for and 
accessories on net to net basis with accountability.

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 176 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name ARVIND LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00354504AM22

RA File Number 08AX04000426 AM22

Licence No and 
Date

0811004030/14/02/2022

Norms Committee Decision: 

The Committee considered the case as per the agenda along-with other relevant papers and based on 
recommendation of Tech auth., decided to ask the firm to furnish the following:

CAD.1. 

Image with mentioning product description.2. 

Measurement chart with mentioning product description.3. 

The case stands deferred for re-listing.

 
Case No. 177 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name SUNDARAM INDUSTRIES PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00354913AM22

RA File Number 04AX04000194 AM22

Licence No and 
Date

0411002635/14/02/2022

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and decided to ask the 
firm to furnish the following:

Complete specification giving GSM and generic name of fabric and other import items.1. 

Calculation for the requirement of inputs for the manufacture of the Export items, indicating net 
import content and wastage in the export item, separately for each.

2. 

Application of import items in each export item in tabular form.3. 

 The case stands deferred for re-listing.
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Case No. 178 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name M3R SEAMLESS PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00357391AM22

RA File Number 05AX04000840 AM22

Licence No and 
Date

0511009091/16/02/2022

Norms Committee Decision: 

The Committee considered the case as per the agenda along-with other relevant papers and based on 
recommendation of Tech auth., decided to ask the firm to furnish the following:

CAD.1. 

Image with mentioning product description.2. 

Measurement chart with mentioning product description.3. 

Manufacturing process, stage-wise wastage with justification.4. 

The case stands deferred for re-listing.

 
Case No. 179 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name LOYAL TEXTILE MILLS LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00362373AM22

RA File Number 32AX04000168 AM22

Licence No and 
Date

3211002558/21/02/2022

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and decided to defer the 
case for examination.

The case stands deferred for re-listing.

 
Case No. 180 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name GAURAV INTERNATIONAL

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00362204AM22

RA File Number 05AX04001053 AM22

Licence No and 
Date

0511009853/21/02/2022

Norms Committee Decision: 
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The Committee considered the case as per agenda along with other relevant papers and decided to defer the 
case for examination.

The case stands deferred for re-listing.

 
Case No. 181 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name NUVOCRAFT APPARELS INDIA PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00363422AM22

RA File Number 07AX04000403 AM22

Licence No and 
Date

0711003275/22/02/2022

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and decided to defer the 
case for examination.

The case stands deferred for re-listing.

 
Case No. 182 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name JAYARATHANA EXPORTS

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00370933AM22

RA File Number 32AX04000163 AM22

Licence No and 
Date

3211002596/28/02/2022

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and decided to defer the 
case for examination.

The case stands deferred for re-listing.

 
Case No. 183 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name N M T INTERNATIONAL

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00371543AM22

RA File Number 32AX04000175 AM22

Licence No and 
Date

3211002601/01/03/2022
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Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and decided to defer the 
case for examination.

The case stands deferred for re-listing.

 
Case No. 184 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name GAURAV INTERNATIONAL

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00372745AM22

RA File Number 05AX04001162 AM22

Licence No and 
Date

0511010573/02/03/2022

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant paper and based on 
recommendation of technical authority; decide to ask the firm to furnish the justification for use of two 
fabrics in garment.

The case stands deferred for re-listing.

 
Case No. 185 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name ZAIBUNCO INDUSTRIES PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00372928AM22

RA File Number 06AX04000115 AM22

Licence No and 
Date

0611001167/02/03/2022

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and decided to defer the 
case for examination.

The case stands deferred for re-listing.

 
Case No. 186 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name INDIA SHOES EXPORTS PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00373081AM22

RA File Number 04AX04000272 AM22
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Licence No and 
Date

0411002792/02/03/2022

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and decided to defer the 
case for examination.

The case stands deferred for re-listing.

 
Case No. 187 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name S K EXPORTS

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00373873AM22

RA File Number 06AX04000101 AM22

Licence No and 
Date

0611001170/03/03/2022

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and decided to defer the 
case for examination.

The case stands deferred for re-listing.

 
Case No. 188 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name GAINUP INDUSTRIES INDIA PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00374090AM22

RA File Number 32AX04000184 AM22

Licence No and 
Date

3211002666/03/03/2022

Norms Committee Decision: 

The Committee considered the case as per the agenda along-with other relevant papers and based on  
recommendation of Tech auth., decided to ask the firm to furnish the following:

Qty. Of import item no1 in kg and its net content in export.1. 

Qty of import item no2 and 3 in sq meter and their net content in export.2. 

Justification of qty of import with the help of CAD.3. 

The case stands deferred for re-listing.

 
Case No. 189 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred
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Party Name GOLDEN SEAMS INDUSTRIES PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00374199AM22

RA File Number 07AX04000463 AM22

Licence No and 
Date

0711003346/03/03/2022

Norms Committee Decision: 

The Committee considered the case as per the agenda along-with other relevant papers and based on 
 recommendation of Tech auth., decided to ask the firm to furnish the following:

CAD.1. 

Image with mentioning product description.2. 

Measurement chart with mentioning product description.3. 

The case stands deferred for re-listing.

 
Case No. 190 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name TANGERINE DESIGN PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00374288AM22

RA File Number 05AX04001152 AM22

Licence No and 
Date

0511010653/03/03/2022

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and decided to defer the 
case for examination.

The case stands deferred for re-listing.

 
Case No. 191 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name SHAHI EXPORTS PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00374327AM22

RA File Number 05AX04001168 AM22

Licence No and 
Date

0511010656/03/03/2022

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and decided to defer the 
case for examination.
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The case stands deferred for re-listing.

 
Case No. 192 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name SHAHI EXPORTS PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00374330AM22

RA File Number 05AX04001170 AM22

Licence No and 
Date

0511010657/03/03/2022

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant paper and based on 
recommendation of technical authority; decide to approve the Adhoc norms as applied for.

GSM should be matched in both the import and export items.

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 193 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name SHAHI EXPORTS PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00375297AM22

RA File Number 05AX04001121 AM22

Licence No and 
Date

0511010674/04/03/2022

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and decided to defer the 
case for examination.

The case stands deferred for re-listing.

 
Case No. 194 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name ARISTOCRAFT INTERNATIONAL PVT LTD

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00375412AM22

RA File Number 05AX04001156 AM22

Licence No and 
Date

0511010679/04/03/2022

Norms Committee Decision: 
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The Committee considered the case as per the agenda along-with other relevant papers and based on 
recommendation of Tech auth., decided to ask the firm to furnish the following:

Nature of import and export product and its use.1. 

How come 15000 KM security thread color shift gold to green is made from just 100 KM color shift 
film gold to green?

2. 

Width of film.3. 

Manufacturing process and stage-wise wastage with justification.4. 

The case stands deferred for re-listing.

 
Case No. 195 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name SHAHI EXPORTS PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00378478AM22

RA File Number 05AX04001169 AM22

Licence No and 
Date

0511010723/07/03/2022

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and decided to defer the 
case for examination.

The case stands deferred for re-listing.

 
Case No. 196 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name RAHMAN INDUSTRIES LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00378563AM22

RA File Number 06AX04000108 AM22

Licence No and 
Date

0611001177/07/03/2022

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and decided to defer the 
case for examination.

The case stands deferred for re-listing.

 
Case No. 197 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name RNG EXPORTS INDIA
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Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00378759AM22

RA File Number 06AX04000112 AM22

Licence No and 
Date

0611001179/07/03/2022

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and decided to defer the 
case for examination.

The case stands deferred for re-listing.

 
Case No. 198 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name GAINUP INDUSTRIES INDIA PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00379341AM22

RA File Number 32AX04000191 AM22

Licence No and 
Date

3211002698/08/03/2022

Norms Committee Decision: 

The Committee considered the case as per the agenda along-with other relevant papers and based on 
recommendation of Tech auth., decided to ask the firm to furnish the following:

Qty. Of import item no1, 2 and 3 in kg and its net content in export.1. 

Justification of qty of import with the help of CAD.2. 

 The case stands deferred for re-listing.

 
Case No. 199 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name SHAHI EXPORTS PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00379705AM22

RA File Number 05AX04001206 AM22

Licence No and 
Date

0511010823/08/03/2022

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and decided to defer the 
case for examination.

The case stands deferred for re-listing.

UDIN00219762AM23

This document has been digitally signed by MANOJ  KUMAR MEENA , Deputy Director on 30-09-2022 12:24:38.



209

 
Case No. 200 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name SAHU EXPORTS PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00379721AM22

RA File Number 05AX04001201 AM22

Licence No and 
Date

0511010827/08/03/2022

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and decided to defer the 
case for examination.

The case stands deferred for re-listing.

 
Case No. 201 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name FOCUS ENERGY LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00381102AM22

RA File Number 04AX04000226 AM22

Licence No and 
Date

0411002840/09/03/2022

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and decided to defer the 
case for examination.

The case stands deferred for re-listing.

 
Case No. 202 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name TANGERINE DESIGN PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00381106AM22

RA File Number 05AX04001233 AM22

Licence No and 
Date

0511010856/09/03/2022

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and decided to defer the 
case for examination.
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The case stands deferred for re-listing.

 
Case No. 203 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name TANGERINE DESIGN PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00381107AM22

RA File Number 05AX04001232 AM22

Licence No and 
Date

0511010857/09/03/2022

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and decided to defer the 
case for examination.

The case stands deferred for re-listing.

 
Case No. 204 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name G.R.CORPORATION

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00381265AM22

RA File Number 06AX04000129 AM22

Licence No and 
Date

0611001192/09/03/2022

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and decided to defer the 
case for examination.

The case stands deferred for re-listing.

 
Case No. 205 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name MOHIB INDIA SHOES PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00380929AM22

RA File Number 04AX04000298 AM22

Licence No and 
Date

0411002829/09/03/2022

Norms Committee Decision: 
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The Committee considered the case as per agenda along with other relevant papers and decided to defer the 
case for examination.

The case stands deferred for re-listing.

 
Case No. 206 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name JUMBO BAG LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00381000AM22

RA File Number 04AX04000260 AM22

Licence No and 
Date

0411002835/09/03/2022

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant paper and based on 
recommendation of technical authority, decide to approve the Adhoc norms as applied for.

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 207 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name GAINUP INDUSTRIES INDIA PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00382151AM22

RA File Number 32AX04000198 AM22

Licence No and 
Date

3211002707/10/03/2022

Norms Committee Decision: 

The Committee considered the case as per the agenda along-with other relevant papers and based on 
recommendation of Tech auth., decided to ask the firm to furnish the Copy of Adv. Authorization and 
appendix 4E with its annexure.

The case stands deferred for re-listing.

 
Case No. 208 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name GAINUP INDUSTRIES INDIA PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00382153AM22

RA File Number 32AX04000194 AM22
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Licence No and 
Date

3211002708/10/03/2022

Norms Committee Decision: 

The Committee considered the case as per the agenda along-with other relevant papers and based on 
recommendation of Tech auth., decided to ask the firm to furnish the following:

Qty. Of import item no1 and 2 in kg and its net content in export1. 

Width of import item2. 

Justification of qty of import with the help of CAD.3. 

The case stands deferred for re-listing.

 
Case No. 209 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name GAINUP INDUSTRIES INDIA PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00382311AM22

RA File Number 32AX04000197 AM22

Licence No and 
Date

3211002714/10/03/2022

Norms Committee Decision: 

The Committee considered the case as per the agenda along-with other relevant papers and based on 
recommendation of Tech auth., decided to ask the firm to furnish the following:

Qty. Of import item no1 in kg and its net content in export1. 

Justification of qty of import with the help of CAD.2. 

The case stands deferred for re-listing.

 
Case No. 210 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name REFLEXIONS NARAYANI IMPEX PVT.LTD.

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00382539AM22

RA File Number 02AX04000186 AM22

Licence No and 
Date

0211002084/10/03/2022

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and decided to defer the 
case for examination.

The case stands deferred for re-listing.
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Case No. 211 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name TANGERINE DESIGN PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00383715AM22

RA File Number 05AX04001249 AM22

Licence No and 
Date

0511010953/11/03/2022

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and decided to defer the 
case for examination.

The case stands deferred for re-listing.

 
Case No. 212 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name TANGERINE DESIGN PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00383724AM22

RA File Number 05AX04001264 AM22

Licence No and 
Date

0511010956/11/03/2022

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and decided to defer the 
case for examination.

The case stands deferred for re-listing.

 
Case No. 213 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name TANGERINE DESIGN PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00383725AM22

RA File Number 05AX04001248 AM22

Licence No and 
Date

0511010954/11/03/2022

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and decided to defer the 
case for examination.

The case stands deferred for re-listing.
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Case No. 214 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name SHAHI EXPORTS PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00383726AM22

RA File Number 05AX04001254 AM22

Licence No and 
Date

0511010957/11/03/2022

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and decided to defer the 
case for examination.

The case stands deferred for re-listing.

 
Case No. 215 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name TANGERINE DESIGN PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00383733AM22

RA File Number 05AX04001265 AM22

Licence No and 
Date

0511010958/11/03/2022

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and decided to defer the 
case for examination.

The case stands deferred for re-listing.

 
Case No. 216 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name ZAIBUNCO INDUSTRIES PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00387444AM22

RA File Number 06AX04000138 AM22

Licence No and 
Date

0611001203/15/03/2022

Norms Committee Decision: 

The Committee considered the case as per the agenda along-with other relevant papers and based on 
recommendation of Tech auth., decided to ask the firm to furnish the following:
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Process of manufacture in detail1. 

Exact specific name of treatment agent2. 

Details of indigenous input with qty3. 

Weight of export4. 

The case stands deferred for re-listing.

 
Case No. 217 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name TANGERINE DESIGN PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00389709AM22

RA File Number 05AX04001302 AM22

Licence No and 
Date

0511011075/16/03/2022

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and decided to defer the 
case for examination.

The case stands deferred for re-listing.

 
Case No. 218 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name SHYAMALI EXPORT

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00389761AM22

RA File Number 04AX04000330 AM22

Licence No and 
Date

0411002916/16/03/2022

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and decided to defer the 
case for examination.

The case stands deferred for re-listing.

 
Case No. 219 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name BHARTIYA INTERNATIONAL LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00389461AM22
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RA File Number 07AX04000484 AM22

Licence No and 
Date

0711003444/16/03/2022

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and decided to defer the 
case for examination.

The case stands deferred for re-listing.

 
Case No. 220 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name MEXIM ADHESIVE TAPES PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00389707AM22

RA File Number 03AX04000829 AM22

Licence No and 
Date

0311012995/16/03/2022

Norms Committee Decision: 

The Committee considered the case as per the agenda along-with other relevant papers and based on 
recommendation of Tech auth., decided to ask the firm to furnish the specific material and size of export 
and import

The case stands deferred for re-listing.

 
Case No. 221 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name TANGERINE DESIGN PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00390738AM22

RA File Number 05AX04001336 AM22

Licence No and 
Date

0511011169/17/03/2022

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and decided to defer the 
case for examination.

The case stands deferred for re-listing.

 
Case No. 222 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name FLAMINGO SSI

Meeting Number NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022
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and Date

HQ File Number HQRNORM APPLY 00390957AM22

RA File Number 04AX04000323 AM22

Licence No and 
Date

0411002934/17/03/2022

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and decided to defer the 
case for examination.

The case stands deferred for re-listing.

 
Case No. 223 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name COMPOSITES SOLUTION

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00391119AM22

RA File Number 03AX04001543 AM22

Licence No and 
Date

0311013109/17/03/2022

Norms Committee Decision: 

The Committee considered the case as per the agenda along-with other relevant papers and based on 
recommendation of Tech auth., decided to ask the firm to furnish the following:

Nett coating of binder in export in weight terms1. 

Wastage claimed on both imports with justification2. 

The case stands deferred for re-listing.

 
Case No. 224 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name UMASREE TEXPLAST PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00397010AM22

RA File Number 08AX04000591 AM22

Licence No and 
Date

0811004460/22/03/2022

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant paper and based on 
recommendation of technical authority; decide to approve the Adhoc norms as applied for.

RA concerned may take necessary action subject to compliance of other usual conditions.
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Case No. 225 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name SHAHI EXPORTS PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00398574AM22

RA File Number 05AX04001405 AM22

Licence No and 
Date

0511011309/23/03/2022

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and decided to defer the 
case for examination.

The case stands deferred for re-listing.

 
Case No. 226 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name DARSHAN CREATION PRIVATE LIMITED

Meeting Number and 
Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00398441AM22

RA File Number 03AX04001652 AM22

Licence No and Date 0311013252/23/03/2022

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and based on of 
recommendation of technical authority, decided to approve the input output norms as under:

 

Details of Export List Qty import item Qty Recommended

"FLAX GREY FABRIC 
UNBLEACHED

93457 Kg. FLAX YARN 98129.85 Kg.

 

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 227 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name MARUTI TECHNO RUBBER PVT LTD

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022
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HQ File Number HQRNORM APPLY 00398539AM22

RA File Number 05AX04001328 AM22

Licence No and 
Date

0511011308/23/03/2022

Norms Committee Decision: 

The Committee considered the case as per the agenda along-with other relevant papers and based on 
recommendation of Tech auth., decided to ask the firm to furnish the details of indigenous input with qty 
namely DINP, carbon and stabilizer

The case stands deferred for re-listing.

 
Case No. 228 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name SAMAISHA NET PACK INDUSTRIES

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00399217AM22

RA File Number 08AX04000268 AM22

Licence No and 
Date

0811004475/24/03/2022

Norms Committee Decision: 

The Committee considered the case as per the agenda along-with other relevant papers and based on 
recommendation of Tech auth., decided to ask the firm to furnish the catalogue photograph and use of 
import item no 2 and its use in process of manufacturing.

The case stands deferred for re-listing.

 
Case No. 229 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name RICHACO EXPORTS PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00399491AM22

RA File Number 05AX04001355 AM22

Licence No and 
Date

0511011321/24/03/2022

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and decided to defer the 
case for examination.

The case stands deferred for re-listing.

 
Case No. 230 / NC/5/MEET/Aug/202223/6

Case Status Case Approved
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Party Name SHIVEN YARN PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00400346AM22

RA File Number 52AX04000096 AM22

Licence No and 
Date

5211002211/24/03/2022

Norms Committee Decision: 

The Committee considered the case as per agenda along-with other relevant papers and taking cue from 
approved norms of AA no 5211000925 dated 24.06.2021, meeting no NC/5/MEET/Oct/202122/11 date. 
25.02.2022 , decided to approve the Adhoc norms as under:

Export item Qty. Import item Qty. Recommended

Nylon Filament Yarn (210 Denier / 24 F to 
1890 Denier / 280 F )

287546 Kg. NYLON 6 CHIPS ZISAMIDE PA6 / 
POLYAMIDE 6 CHIPS AA GRADE

296172 Kg.

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 231 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name CINTURONES ALVI (INDIA) PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00401473AM22

RA File Number 05AX04001353 AM22

Licence No and 
Date

0511011373/25/03/2022

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and decided to defer the 
case for examination.

The case stands deferred for re-listing.

 
Case No. 232 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name SUPER TANNERY LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00401776AM22

RA File Number 06AX04000152 AM22

Licence No and 
Date

0611001235/25/03/2022
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Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant papers and decided to defer the 
case for examination.

The case stands deferred for re-listing.

 
Case No. 233 / NC/5/MEET/Aug/202223/6

Case Status Case Approved

Party Name SHREE TIRUPATI BALAJEE AGRO TRADING COMPANY PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00404232AM22

RA File Number 56AX04000121 AM22

Licence No and 
Date

5611000865/28/03/2022

Norms Committee Decision: 

The Committee considered the case as per agenda along with other relevant paper and based on 
recommendation of technical authority; decide to approve the Adhoc norms as applied for.

RA concerned may take necessary action subject to compliance of other usual conditions.

 
Case No. 234 / NC/5/MEET/Aug/202223/6

Case Status Case Deferred

Party Name SPUNLINE NONWOVEN PRIVATE LIMITED

Meeting Number 
and Date

NC/ 5/ MEET/ Aug/ 202223/ 6 and 08/09/2022

HQ File Number HQRNORM APPLY 00405408AM22

RA File Number 24AX04000101 AM22

Licence No and 
Date

2411001490/29/03/2022

Norms Committee Decision: 

The Committee considered the case as per the agenda along-with other relevant papers and based on 
recommendation of Tech auth., decided to ask the firm to furnish the following:

Total wastage is 10.12 % as such bifurcation of wastage at each step of manufacture1. 

Qty of filler material being used in each of export2. 

The case stands deferred for re-listing.

 
 

UDIN00219762AM23

This document has been digitally signed by MANOJ  KUMAR MEENA , Deputy Director on 30-09-2022 12:24:38.


